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LOK SABHA

Tuesday, March 8, 1966/Phalguna 17,
1887 (Saka).

The Lok Sabha met at Eleven of the
Clock,

[MR. SPEAKER in the Chair]
OBITUARY REFERENCE

Mr. Speaker: I have to inform the
Honise of the sad demise of Shri
Shunkarrao Shantaram More who
passed away at Bombay on the 6th
March, 1966, at the age of 67.

Shri More was a sitting Member
of this House from Poona constituency
of Maharashtra. He was also a Mem-
ber of the First Lok Sabha.

He was a Member of the Estimates
Committee, Committee of Privileges
and a number of Select Committees
on Bills and took active interest in
the deliberations of the Committees
and the proceedings of the House.
He evinced keen interest in the deve-
lopment of parliamentary institutions
in the country and wrote a book
entitled ‘Practice and Procedure of
Indian Parliament’. As everyone of
us knows he was very pleasant and,
when he spoke, exhibited deep know-
ledge and long experience.

We deeply mourn the loss of this
friend and I am sure the House will
join me in conveying our condolences
to the bereaved family.

The Leader of the House (Shri
Satyanarayan Sinha): Mr. Speaker, I
entirely associate myself with what
you have said about Mr. More. I
came to know him very intimately
since 1952 and I vividly remember,
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when he* was in those Benches and at
times he used to raise very difficult
constitutional points on which the
great Speaker Mr. Mavalankar did
not feel competent to give his ruling
on the spot, he used to take time
sometimes. Apart from his being a
veteran freedom fighter I knew him
to be an honest and forthright man,
and even when he differed with us
he stated his point without any
inhibitions; whether it was his oppo-
nents ot his friends, he never minced
matters. We are really sorry that
we have lost one of the old fighters
of freedom. Some friend said that
one by one the old guards are passing
away and I sald that in this world
whoever is born is to die sometime or
the other. But the moment a man
disappears from the scene one feels
it, and particularly the friends and
associates who had veen very closely

interested in him always feel like
that.
Shri Ranga (Chittoor): 1 associate

myself with what you and the Leader
of the House have said, In addition
to that I would like to refer to the
services that he had rendered to the
peasants of Maharashtra over a
decade. He was one of those few
people who took up their cause and
fought for their interest bravely. He
brought into existence the peasants
and workers party. We used to co-
operate with each other so far as the
peasant movements were concerned
though we could not agree on politi-
cal platforms. He was a great patriot
and deserved well of the people. We
all mourn his death and send our
condolences to his relatives and the
peasants of Maharashtra.

S8hri H. N. Mukerjee (Calcutta-
Central): Mr. Speaker, Sir, 1 associate
my party and myself with the senti-
ments of sorrow already expressed
at the death of Shri More.
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My mind goes back to 1952, when
he was in this House as a leader of
the Peasants and Workers’ Party, and
I remember distinctly the great res-
pect in which he was held in the
House, particularly when I recall that
when the election of the first Speaker
of the first Lok Sabha was on the
agenda, on behalf of the Opposition
he was our unanimous chojce. That
our choice was not without warrant
can be seen from the subsequent study

which he made public in regard to.

the parliamentary practice in this
country. But his being a constitu-

tional lawyer of distinction was by

no means the major part of the charm
and character which he possessed: he
was a participator, as the Leader of
the House has said, in our freedom
struggle, and had sympathy for the
underdogs and the underprivileged
sections of society, In Maharashtra,
he did not shy away from struggle
when it was necessary for the people
to have a struggle to enforce their
rights, and here in Parliament, he

showed an independent turn of mind

which was always consistently appre-
ciated even after he changed sides
and went back to the Congress party
and was elected to the third Lok
Sabha.

We have seen, as.the Leader of the
House also recounted, how he con-
tinued to have independent attitudes
and how even as a Congress Member
he would speak on the budget or on
similar occasions with a sharp idea
or the sense, that we all have obliga-
tions towards our people, and if the
Congress Government goes wrong,
even as a Congress Member he
thought it better to criticise it. We

found in him a friend whose charm,

of character was always something to
remember and cherish, and now that
he has passed away, now that we
shall no longer see his pleasant per-
sonality in the House and in its pre-
cincts, we really feel a sharp pang,
and I am sure this House would ask
you to send the condolence of all of
us to the members of his bereaved
family.
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Shri Surendranath Dwivedy (Ken-
drapara): Sir, I deeply mourn the
untimely death of our friend Shri
S. S. More, who was a great writer,
a great parliamentarian and an affable
personality. Whoever came into con-
tact with him must have got the
impression that he had an alert mind,
that he was an amiable friend and
was facing the problems of the coun-
try mot from a particular point of
view but from an intellectual assess-
ment of the whole situation.

I remember one occasion when 1
was moving in this House a no-
confidence motion. He had raised
some point of order and when we
went outside, I told him that I did
not expect a constitutional lawyer, an
experienced parliamentarian like him,
to have raised that point at that
moment. But his prompt reply to it
was, “I knew that my point of order
would be overruled, but this is the
first time in my life that I had to
obey the mandate of the party to
which 1 belong”.

Sir, his monumental work on
parliamentary practice will remain a
great memorial, and I associate my-
self and my party with the senti-
ments expressed by you and others
in this House.

sftgew W wgE  (3a19) :
TET AENEH, gAT &1 A § gEIR /1A=
7 g7 W 9ET qEHT 99 AU |
& @ fedl § A% qge ¥ graw &
TIAT T 9 qTT i 5 g FIW K qT
19 fraT & F@ 71 9 w% A
q ITH) T faae FA F a9

F@ U

HIFAHTC A A I HTH! &0 47T |

Freasrd ¥ fag IR FTer wETg w9
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T I /T ¥ IR dfremw W
ST 91 QR FH FT ST 9T |

wgrasy & fag S O A
F T & A A AR AW AT JA0Q
IR # 7 oY g § 1 I=KW A
et q1 fie & Sftaw I wwTs & fog 14
F@ & {1 R TS, AR W F Far
F FW &AW A 1T A aga
weST 1 | I WiRW WY aF ™
W F JIX AT FT AT FIA A A
gaeq T faan |
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¥ oo T 1 AR ¥ ¥ AEILEY
¥ sfy wgiwfa #f@ @1 § 9K
WTE ¥ qrdAT w1 g fF ag 9w
qfcaTT #Y wieaT 2

ot vy fawd (Fi<) © maw wy-
&g, 78 730 T § fF ww vk e
S gER & § A W@ ) WA a7
& & 28 WA & AT 97 | 9T HA
aswq ¥ oA § yqw e ar s
R { A A9 9fET 97 | qEwfrs
Sraw ¥ I wEwT  Sqfaar
g ¥ i fadt | FT AT FT )
sqarfe wifq sgaeqr, amrfaE 47
FUId, 8T B AR fgma &1
feamly et ¥ faars SN H
= fear qr, &feT we wF
Sy 4 5 it qaad Y e
SRS TS FF TP AL AL AT wHA |
afay IFA UgE TREET § www
forarm, S @9 1941-42 # IF ARA
& fgaTy | FTAT I | qTT qTG JXHT
7g WY wgqgy F T ¥ 5 awnfow
T qQa T FHU TG § T W,
Wy &t e F e w6 & Ay
qF GHISETET I | GATEATET HZIAT
¥ T FRA G 7 A famaa @
I G & W A AR IFA wH
# saw far | Afew AR AT F @
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FgT ¥ & fo I ¥ AN faarr wredt
A TEF ¥ GG T F1 oA @A
T 9Tfgy 97 &g 99 @ fEar
¥ gar § fr qad1a wfwar & q
A A AT AT AWHT 6
STETC sgfe ¥ | wedw Sead ®
farg g Y SR TR AR ST &
T §T A TR €W I A
AT A1 av ag g avg A g aan
At W g S v fdie ol s
T ¥ ag feel o gurae s
G WY ¥ AR A R FW A AW
aaTe § fE oo & e § af)y 99 w5
[y arfaq gom

AW are # wwT T A 9T
Y ¥ WINIT GU I FY FASA (S T
T | AR AT T KT gEeT
foa® 9 #t FTRT AE 7€ 9
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ST T WH T AT F g & favaa
¥ 1 ard foreft § : 39 w1 T faeer,
Fa<r ararfow aUELr &1 9nEAT 9K
< gAETT A BT AY Wi HAT ¢
IFET WA FEA KT T |

ey asge wgea, w19 § 7T
g ¢ f6 garr WAty &1 oww
FF@aT O Fawrww d
WK 99 a1 AR F I 1 qFiwtT
wfaq w<ar §

Mr. Speaker: The House may stand
in silence for a short while to express
its sorrow,

The Members then stood in  silence
for a short while.

Shri Kapur Singh (Ludhiana): Sir,
before you proceed further, T want
to make a humble submission. I want
to say something about the proceed-
ings Which'have just how concluded.
When the obituary references were
being made in respect of the dis-
tinguished member who has passed
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away, onc of the speakers on this
side rose to speak and by inadvert-
ence he mispronounced the name of
the deceased member. Thereupon,
certain members sitting on the Trea-
sury Benches escalated into and per-
mitted themselves to an indulgence
in unbridled laughter.

I want to say that this is most in-
appropriate to such an occasion, and
also, it is a kind of affront to the
solemnity and the dignity of the
House. I request you to make some
observation which markes that kind
of conduct in future impossible in
this House.

Mr. Speaker: Of course, I agree
that it is a serene occasion, a solemn
occasion, and laughter has no place.
But probably they were led away at
that time by momentary emotion; no-
body intended it so far as I could see.
I hope greater care will be taken in
future so that such a thing does not
happen.

Mr. Speaker: The House will now
take up Questions,

Shri Daji: Sir, I would suggest that
Questions Nos. 388, 389. 395 and 397
may be taken up along with this.

ot ®o wo fgadt : w®H I T
& {1 sdE ) § | gafay % @i
¥ faar smr

An hon. Member: All the five ques-
tions can be answered together.

st vy fewd :  ag e we §
wafod 38 & @ 7 fomr oy |

Shri Ranga: How is it possible, Sir,
for all these things to be taken up
together? Then you will have to give
us at least 25 minutes for supple-
mentaries.

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C. Subramaniam):
Sir, the first three questions, in any
event, may be taken up together.

.
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Mr. Speaker: All right. Questions
387, 388 and 389 may be answered
together.

ORAL ANSWERS TO QUESTIONS
Food aid from U.S.A.

+
*387. Shri R. G. Dubey:
Shri P. C. Borooah:
Shri Lahtan Chaudhry:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Aszad:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Rameshwar Tantia:
Shri Himatsingka:
Shrimati Vimla Devi:
Shri Vasudevan Nair:
Shri S. M. Banerjee:
Shri Onkar Lal Berwa:
Shri Hukam Chand
Kachhavaiya:
Dr, P. Srinivasan:
Dr. L. M. Singhvi:
Shri Hem Raj:
Shri Daljit Simgh:
Shri D. N. Tiwary:
Shri Narayan Reddy:
Shri Yashpal Singh:
Shri Bagri:
Shri Kishen Pattnayak:
Dr. Ram Manohar Lohia:
Shri Vishram Prasad:
Shri Utiya:
Shrimati Renuka Barkataki:
Shri Liladhar Kotoki:
Shri Bibhuti Mishra:
Shri M. S. Murti:
Shri Hem Barua:
Shri Bishwanath Roy:
Shri Bal Krishna Singh:
Shri Warior:
Shri Daji:
Shri Narasimha Reddy:
Shri Solanki:
Shri P. K. Deo:
Shri R. S. Pandey:
Shri Ravindra Varma:
Shri H, C. Soy:
Shri R. Barua:
Shri P. R. Chakraverti:
Shri D. B. Raju:
Shri Basumatarl:
Shrimati Renuka Ray:

Will the Minister of Food, Agricul-
ture, Community Development and
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Co-operation be pleased to state:

(a) whether U.S.A. has agreed to
give long-term food aid to India;

(b) if so, the main outlines of the
agreement entered into for the pur-
pose; and

(c) the terms on which this aid is
being given?

The Deputy  Minister in the Minis-
try of Food, Agriculture, Community
Dev and C tion (Shri
Shinde): (a) The matter is still under
their consideration.

(b) and (c). Do not arise.

1 ¢

Import of Foodgrains from U.SA.

*388. Shri Madhu Limaye:
Shri Warier:
Shri Indrajit Gupta:
Shri Prabhat Kar:
Shri Vasudevan Nair:
Shri P. C. Boroosh:
Shri S. C. Samanta:
Shri Subedh Hansda:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Azad:
Shri Bibhuti' Mishra:
Shri P. H. Bheel:
Shri Kindar Lal:
Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav:

Will the Minister of Food, Agricul-
ture, Community Development and
Co-operation be pleased to state:

(a) whether it is a fact that the
Government of U.S.A, have agreed
to meet the ‘entire food deflcit of
India during the current year;

(b) whether it is also a fact that
the Government of U.S.A. have made
arrangements for the speedy despatch
of foodgraims to India;

(c) if so, the total quantity com-

mitted; and

(d) the detailed arrangements for
despatch?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Co-operation (Shrl
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Shinde): (a) There is no commitment
as such. However, the supplies of
wheat and Milo under PL 480 are
being continued from U.S.A. and sup-
plementary funds have been provided
from time to time under the Agree-
ment of September 1964, for the pur-
chase of foodgrains in USA.

(b) Yes, Sir,

(c) and (d). The last amendment
to the PL 480 Agreement of Septem-
ber 1964 was made on the 5th Feb-
ruary, 1966 providing funds for
2 million tons of wheat and one mil-
lion tons of milo. The shipments
have already started. It is expected
that the above quantity of wheat
would be shipped by April.

The shipment of the foodgrains is
being arranged by the Government
of India at topmost priority. Arrange-
ments have been made to ensure that
the vessels carrying the grain not
only load quickly and’ sail without
delay from U.S.A. but also are dis-
charged quickly at our ports on
arrival.

et % |q dto QHo 480 WIMT

*389. Y seTATC e ¢
=Y PR W WYY :
=it o fag fegmit :
Y wieTR T W

Tat ww, wfe, anmfoe foww
9T REENR HAT T FAT Fr AT
w4 fe

(@) 7av @ramst & smara & fodr
s ¥ wr fRy T qu o uwe
480 IR F wd &1 wfafor
gfaurd 4 € §; A%

(@) afe g, @ v @
wg?
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): (a) and (b). No new PL 480
Agreement hag been signed with
U.S.A, so far. The supplies of food-
grains from U.S.A. are, however, con-
tinuing under the PL 480 Agreement
of September, 1964 as amended from
time to time.

Shri R. G. Dubey: What is the
quantum of foodgrains received
during the last three months, and
may I know whether the various
ports, smaller or bigger, are in keep-
ing with the necessity of unloading?

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C. Subramaniam):
‘Every month we are receiving roughly
about 700,000 to 800,000 tons of wheat
and other foodgrains. An estimate
has been made with regard to the
capacity of our ports to handle, and
it has been estimated that, even pro-
viding for other cargoes which would
be arriving, it would be possible for
us to handle 1.2 million tons of food-
grains during the non-monsoon
months and during the monsoon
months about 900,000 tons per ‘mbnth.

Shri R, G. Dubey: May I know
whether there is any rational arrange-
ment about distribution. For example,
when foodgrains are unloaded at
Bombay, what are the States that
come’' within thé purview of the
Bombay Port from the point of view
of distribution of foodgrains?

Shri C. Subramaniam: Generally,
from Bombay we send to the northern
States here up to western Uttar Pra-
desh and Maharashtra, and to a cer-
tain extent Madhya Pradesh also is
covered by it.

ot vy fowd : & o ST g
SO F FIW G qO9 A A% fwwy
oot § 77 few e o faed are
{ wife fadw| el § @ T §
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For ==t ww @ § W g o1 @
fe gfwer w&7 #7177 wawe QaT R )
JT Ture § 5w &1 0F wea
‘T g, 99 7w R AR R
fegeam & & v gfve & Frow
S q AW A qar Ag Fon e
7T @ & AfF 8 1 F a2 o @}
FEAAATT FT SR T LAHT W A
QT JenT o FTR A AR § ) wafad
IT AR AT 9 F AT T gER
FHLET F HATIT AT FATH ST FY AN
ar g, foed g | W 7 faww
qF ?

Shri C. Subramaniam: We have
taken into ‘account our"requirements
and sufficient quantities would be

imported this year to avoid starva-
tion or distress.

«t 7y fomd : ere #wPeT, & ag
T =TT 41 5 fRAEy srawgwart
F Ag W FA AN E 7 WY
F WA I AV QY qafsa § I geen
AT TS § ITHY AT 20~2 5 Nfawa
A gl & 1 & 70T Sl F7Y 7

| e WP : WE WY &S IR |
“gre femamies’ IR w1 |

off gew W wEAT W7 TR
FEAAWIT RN AR Ty fF
T g o T Tvr |
W ow far g ¢ oag O
FHIE I WA W HH FY I
RIS § W HTH IH & JATH FATAY
§? w wfafem fom ooal # A
§ ag W1 TEET Y I A I -IER
16 To 20 ¥q4T fogew wwa &, w1
W WR R & &9 W § ?
afe i, A TR T 0T ¥ FIW I
&7
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Shri C. Subramaniam: As far as
imported foodgrains are concerned,
the price is fixed by the Central Gov-
ernment and the sales are made on
that basis.

=t geR ww wgEw : & ¥ 1w
FATH 9T T GEAH RERT . ..

weas REAT : IR w1 fF gW
sTew frrg s &

=t gen T G : R gTHR
fom T 9% At ¢ 9@ & AR IW 9%
I §

TR AERAY : FHT FTHIT I
Lik:cas 1o S

Shri Surendranath Dwivedy: The
State Governments are profiteering
by selling at a higher price.

Shri Ranga: The Government of
India fix a particular price for the
imported foodgrains and sell it to the
State Governments. He poses the
question whether it is not a fact that
the State Governments are selling it
to the actual consumers at a much
higher price and -thereby indulging
Ain profiteering.

Shri C. Subramaniam: We fix the
price at which the State Government
should distribute foodgrains at the
consumers’ level. While fixing that
price we take 'into account the likely
expenditure to be incurred for handl-
ing, transport etc, Further, it is sold
through the fair price shops. So,
there is no possibility of profiteering.

Shri Indrajit Gupta: Was the Food
Minister’s attention drawn to a press
statement which was issued by the
former Chairman of the Foodgrains
Trading Corporatidon, Shri Pai, at the
time of his retirement in which he
stated. ...

Shri Hari Vishng Kamath:
nation.

Resig-
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Shri C. Subramaniam: It was not
resignation, please.

Shri Harli Vishnu - Kamath:.. Then
what wag it? -Was it removal?

Shri Indrajit Gupta: ."..:that nro-
vided the State Governments co-
operated with the Centre, whith: they
were not doing, the imported  food-
prains from America under PL 480
could be used as a buffer stock in-the
hands of the Centre 'and mot distri-
buted because the normal - require-
ments could be met even without:the
imported foodgrains provided: the
State Governments eo-operated - with
the Centre: What is the view of the
Government in this matter?

Shri C. Subramaniam: First of all
I should like to':clemr: the misappre-
hension that the Chairman of  the
Foodgrains Corporation: has resigned.
As a matter -of fact, he -was appointed
for one year and after the expiry of
that period he retired. So, the ques-
tion of resignation-does not arise.

Shri Hari Vishnu Kamath: We do
not mind the euphemism.
Shri Vasudevan Nair: Was there

any difference of opinion with him?

Shri C. Subramaniam: I can posi-
tively state that there was moi differ-
ence of opinion. between the . Food
Minister and the Chairman of the
Food Corporation,

Shri Surendranath Dwivedy: He
has made a statement that he could
not pull on with the officials of the
Food Ministry. Is it ‘a statement of
fact?

Mr. Speaker: The Minister might
answer the main question.

Shri C. Subramaniam: I do agree
that foreign imports should generally
be used as buffer stocks and not for
normal distribution. But unfortu-
nately, this year we are facing an
abnormal gituation. Because of the
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failure of the monsoon the production
has decreased very much. So this is
the occasion, if at all, when the im-
ported foodgrains have got to be used.

Mr.- Speaker: Shri Dwivedi.

Shri indeajit Gupta: Sir, he has
not answered the .main question. - He
has . simply stated that there is mno
disagreement between him and Shri
Pai. .What about .the-reaction to Shri
Pai’'s statement that the State Gov-
ernments. did. not co-operate and that
is why it is not possible to use the
imperted foodgrains only as buffer
stock?.. In other words, he says that
if they had co-operated this situation
would not have arisen,

8hri €. Subramaniam: That point
would ‘have arisen if there had been
a normal production and there had
been. procurement within each sur-
plus .State. for the purpose of making
supplies to the deficit ‘States. But,
unfortunately, even the surplus States
were reduced to the position of deficit
States during-this period. Therefore,
the question of the State's cooperating
which could have avoided the imports
does not- arise at all.

st Qo Wro, fg@fy ;. & g s
wreat 1 fEdt o € 0 480 WX FW
Y ¥ W AT ¥ 4g qar
T W T § 5w ot w0 & @
9 AR W A FAT T Ay ag
o O A ST ? oae 919 g
w1 fEgEE W & q@ Av
wafeay gl & wErT WX gEE
F1 ot 3T 931 7

Shri C. Subramaniam: Generally,
we are getting wheat and milo. These
are the fpodgrains that .we get. Other
foodgrains are not available. Take,
for examplg, kige.  They used to sup-
ply a quantity of 200,000 to 300,000
tons of rice in the former years. But
this year, .the gice is not available
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from U.S.A. Under the Agreement, 50
per cent of the quantities will come
in U.S. ships.

Shri M. L. Dwivedy: What is the
total .quantity which will be imported
during this year? He has not replied
to that.

Shri -C. Subramaniam: This year,
our requirement would be 10 to 11
million tons. We hope to import this
quantity.

Shri Bhagwat Jha Azad: The Gov-
ernment of India has repeatedly
showed its anxiety to enter into long-
term agreements- and so also we are
seeing the concern of the United
States Government, President John-
son, for us. If that is so, when both
the parties are so anxious, what are
reasons for not entering into long-
term agreements for the aid as has
been replied to in Question 3877

Shri C, Subramaniam: The main
point which the TUnited States
Administration has taken up is this.
We have been depending upon this
P.L. 480 for quite a long time and it
was hoped that we would reach the
stage of self-sufficiency at least by
the end of the Third Plan period.
Therefore, they express a concern
that even during the Fourth Plan, we
are going to depend on P.L. 480. They
want to be assured as to whether we
would reach the stage of self-
sufficiency at any time. They have
intimated to us that after five years,
may mot have surplus to give to India
and, therefore, it is necessary for
India to reach the stage of self-
sufficiency at least in the next five
years. They were impressing -that
point to us and about the formulation
of a worthwhile agricultural pro-
gramme to reach self-sufficiency.
They said,that -continuing -dependence
on P.L. 480 will be a dangerous risk
for India,

Shri Wardor: May I know. what is
the main amendment made in the
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Agreement and whether there is any
substantial change either.in the con-
ditions or in the price fixed?

Shri C. Subramaniam: The amend-
ment is only with regard to the quan-
tity which could be imported, The
1964 Agreement was only for 4 million.
tons. They go on amending it because
additional funds will be made avail-
able. '

Shri Kapur Singh: I want to know
whether the Americans who are
meeting our food shortage have ever
hinted to us, directly or indirectly,
that they perceive a causal connection
between our experiments in socialism
and our food shortages.

Shri C. Subramaniam: No, Sir; not
so far as I know.

Shri Kapur Singh: He says, not as
far as he knows. Does he speak on
behalf of the whole Government?

Mr. Speaker: He cannot give any
information which might be within
the knowledge of somebody else.

it smax fag fagul : FWE
W A T Y WA TR
tfEgm fogdo 480 F wER WY
AT WY WIRA § AW §, T W A
o £¥ 3fg F IIT 9T WT AW AATT
qEaT § 7

Shri C. Subramaniam: I do not see
the connection between the two. As
a matter of fact, we have to take all
the necessary steps for increasing
food production, We are importing
only to meet the gap which exists
today because of our failure on the
food front.

Shri R. S. Pandey: Today, the
papers have given certain figures
about the production of foodgrains
which show that the food production
is the lowest in our country as com-
pared to the other countries of the
world. In view of that, I want to
know whether the provision of
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Rs. 4,300 crores which has been made
for agriculture in the Fourth.Plan is
going to be increased in order to pro-
duce more.

Shri.C. Subramaniam: As the hon.
Member is aware, we are giving the
highest priority to Agriculture and
within the .resources available, even
though the - other. sectors are being
cut down, necessary funds are being
made available to the agricultural
sector. I do not think that, if any-
thing, the programme would fail for
want of funds; it may fail for other
reasons like our inability to imple-
ment.

Shri , Inder .J. Malhotra: May .1
know whether the Food Minister or
the Government of India has given
any kind of assurance or indication
to the U.S, Government as to the pro-
bable time by which India hopes to
become sgelf-gufficient?

Shri C. Subramaniam: We have
indicated, in a document, our produc-
tion programme showing that it should
be possible for us to give up imports
of goodgrains by 1970-71.

Shri Hem Barua: The report is that
there are five rats to one Indian in
this .country, which eat away 20 per
cent of the foodgraing available in
this gountry. In that context, may I
know what measures Government
have taken or propose to take by way
of introducing family planning among
rats or increasing the population.of
cats in this country?

8hri_ C. Subramanlam: We are not
undertaking family planning but we
are undertaking family eradication of
-ats.

Shri.S. M. Banerjee: From the state-
ment of the hon. Minister it is clear
that the condition is not as bad as it
appears to be. I want to know whe-
ther his attention has been drawn
to Shrimati Indira Gandhi's talk with
the Pressmen where she has said that
the' condition is likely to worsen
within two months. I would like to
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know whether there is any truth in
it,and on.what basis she made such
a stat t to the Pr

Shri C.. Subramaniam: I am sure
‘the hon. Members are aware that
generally the months of May, June,
July and. August are the lean months
in -our..country because there are mo
sizable harvests during. that period
and generally the availability de-
creases. Partioularly in the context
of decreased production due to mon-
soon failure, those are going to be
difficult months, but I can assure the
hon. House that we are taking all
measures possible for the purpose of
building up stocks to meet the situa-
tion during those four months and I
can cenfidently say that we would
be able to tide over the crisis with-
out any starvation.

Shri Surendranath Dwivedy: Is
there any truth in the report that a
long-term and phased agreement for
supply of foodgrains from U.S.A. is
not possible because of inadequate
facilities in Indian ports to receive
the foodgrains?

Shri C. Subramaniam: I have
already stated that a team from the
~U.S.A. came over here and made an
assessment that it should be possible
for us, even with the existing facili-
ties, to import 10 to 11 million tonnes
- yearly '‘and with some marginal
arrangements, we -could import an-
other four million tonnes during one
year,

Shrimati Savitri Nigam: How far
is it correct that, in India, out of
those funds' which are connected with
P.L. 480 funds account, the American
Government is ready to give money
in the form of loan for irrigation pro-
jects? If the answer is in the affir-
mative, may I know how the Indian
Government ig intending to encourage
people to take that loan and utilise
that loan?

Shri C. Subramaniam: The utilisa-
tion of the fund:'will be with the

MARCH 3, 1966

Oral Answers 4060

Finance Ministry. If the hon. Mem-
ber is interested, the question may
be put to the Finance Minister.

Mo TH - wAET wifgar : 97 &
FHIFT. ¥ WAL WIAT EGHT § W
7% wfeas & fogra § Swa O aoq
¥ foraar st wwT & cad ¥ feaen
TwT gler, feaar suT faar oK
frqar g & faar & 7

Shri C. Subr fam: I t
immediately give the total quantities
which have been imported during the
last ten years. It should be, if any-
thing, round about 20 million tgnnes.
That is what I should say. As far as
the payment is concerned, we pay in
rupee funds....

Mr. Speaker: The question is: how
much did we purchase; haw much did
we get as gift and how much did we
get as loan.

Shri C, Subramaniam: This is pay-
ment in rupees immediately. There-
fore, the loan does not arise. For the
freight we immediately pay. So, most
of these things is on payment, but in
rupee payments.

WMo TH wAET Wfgmr : wwE
AENE, WU -RA AGRT & A% faAv
fod fe qg N e RERITET
T AR | T REF ER T
Wt w7 ¥ 7 o om, ww AW
frar ) sw gaw @ Al ¢ fw
Ty ¥ famn, dfe & fawn, qr zre &
forr  afew @are v ag & f e
faperr &, fopaT e & W% fraer T
7 AN 2 O AT HE @ A e
- U, TEEAT-AY =T AE EWI

. WU W ¢ A IR A
L
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o TM AAET NfgAT: 2 ¥ 4 W

T gwar) 2 ¥ F4U 2 N FgHAT
takgawar g

Shri C. Subramaniam: This' depends
on the interpretation. 'As a matter’
of fact, we pay in terms of rupees
and those rupees are retained here.
Therefore, it is on : payment: ‘basis.
No doubt, how this-amount should be
utilised is a matter of agreement bet-
went the U.S.A. and the Indian Gov-
ernment?

o TR WAET Migay : TF A ag
grar @ w2 fear , oAt ], 5, 10
1237 158 & fgar v g @t &
ST Srgat g fs guwr fimme v
g7

TR REWW : A AT IFIA IATAT
fiF &< arer e foar smar @ WA F o

o T AANT Wfgw : AHT W

T FIR AT g ?

W WEET ¢ WAl WERA ¥ Ay
Fga ar g faar §

oft weraver Targ ¢ waT oA I
for qfwere #Y 2ty ST oY Sty
& av & ag s SrEa § e fakwl B
TAOFT § AT 18T g% fobawy w"
st foar mar g ey & fag
M fggeam & fargmt &) fraeT qa-
fefr &y o AR T fag

Shri C. Subramaniam: These figures
are available every year; we publish
the plan targets and the amounts
which have been expended, But if
the actual figures are needed, I would
like to have notice.
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Shri H. N. Mukerjee: Some time
ago when the United States Govern-
ment was trying to frighten us- by
suggesting that they were withhold~
ing PL-480 aid, there was a report
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that Government was preparing two
alternative schemes --regarding .. the
supply of food to our country, one on
the basis of the availability of U.S.
imports and the other on the -basis
that such imports would no longer
be available. May I know whether
the 1attet kind of report which is very
necessary' for .our purposes in order-
to develop our self-reliance campaign
is ready and would be discussed, pro-
perly speaking, so that the country
might be apprised of its duty in that
regard?

Shri C. Subramaniam: No doubt,
we were also preparing for a contin-
gency when mno aid will be available.
from the USA but that would have
led to serious and difficult conditions
in the country. Therefore, we tried
our best to get them; for, even with
these imparts,. we hear about hunger
marches in West Bengal, Kerala and.
other parts of the country; just now, .
we are injecting into the market.
round about 850,000 tons of wheat
every month, but in spite of that, hon.
Members complain that there is star-
vation in the country. Without this
amount of foodgrains being made
available, hon. Members can imagine
the plight of the people.

S fEAremw ¢ F @R ¥
ST gt g fF ag Y =t wifgan
gt g & st faan faear @
mmlF ¥ s waw mq fea-fa
I & JW @, FEIH F B F7
AT I F fager faer § 7

Shri C, Subramaniam: We are get-
ting rice from Burma, Thailand and
the UAR; these are the three main
countries from which we are getting
it.

ot fara arewawr ¢ ™ AT 6o AT
T |
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R fegmre owig ;. & ag WA
A ¢ fr s ool s X
W FTF 71 9g 7w & § F @
- ofy T # qfr F & faw 2w ¥ s
Y ¥ AT T 3 ¥ FH o0y wR
FEF W IX QT K1 AT KT W,
afy g, 9 @F T ¥ qORT X
a7 &t § 7

Shri C. Subramaniam: No such
suggestion has been made to the Gov-
ernment of India.

. Shri’ Vasudevan Nair: Is it a fact
that the United States Government
have told our Government that it
will not be possible to meet all our
requests for imports- and that we
.should eonvert part of our land under
cotton crop into land under food crop
and that they would be pleased to
give us cotton instead of food? 1Is
that a fact, and, if so, what is our re-
action to this proposal?

Shri C. Subramaniam: No such
proposal has been made to the Gov-
ernment of India.

=t TRvroerR : wfa-as ¥ miwst
Y @y § AT T g 5 oww Fy
T FH AT T Y & AW &
@1 Y agr A 0¥ § AfwT Helr
WA s g e gw 1971 a9 o
T gerg ¥ s @) st uR
fRofar M ag s fomam g1 &
ag siar ag g fF sw fr
pfeaim wfs &1 sa-wcad o
qar 7d, fem-feg w1 & fag 9
9T Y § AR SAeET agd o W R,
A 3@ AT § WA AGIRT § A WA
A famafFer 1971aF W &
faug ¥ seafadT @ T

S8hri C. Subramapiam: I have
already placed before Parliament a
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document showing the programme and
strategy we are going to adopt during
the Fourth Plan period, and we have
shown there how the targets could
be reached. It is on that basis we
expect to reach the targeted produc-
tion.

Y TR TIH ARG,
&3-qe7 § for oo worderT At o @Y
EaRgmfagsl @ g, A @
BT # gH 1971 aF 7 HRAFAAY
g aFT |

e Wi &Y ot 5w AT
Fr Fifow w2 fF qden 7 93

=t T F 3 dr o e g,
T g A TEAET AR R B

weqer gy @ A fawrs a1 w
ican c i A RAR il

Shri Daji: What is the price at
which US wheat is imported and the
administrative and distribution charges
estimated and the price at which it is
sold to the consumer?

Shri C.:Sabwamaniam: Now we sell
at the wholesaler’s level at Rs.: 52 per
quintal. All the charges, the cost we
pay, the freight charges are the handl-
ing charges come to round about that
figure, Rs. 50-51,

Shri Daji: My question has not
been replied to....
QR WRAY : AFE FhEA—

7 -HOET AT WA |

=t AR : WL, qERT, W@ W
gatd qeR & AT fear o

AEAART . § WMo T
Wi & atg ® Zw
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Shri Daji: I asked what is the
price at which it is imported.

Shri C. Subramaniam: I cannot
immediately give a break-up. But as
I said, the actual cost we incur and
the freight and handling charges
come to round about Rs. 51.

TAA TqIEqr
+

! ATEA AT AT ©
oY Ho wro fEad :
Y Go Fo T :
it gary gaT
sfradt qifash fem
it Wo Ho TEHAT :
syt qRAT gea
N ay:

5 T AT I :
oY Tro aowT :

71 a®, gfw, awafas faww
AT WEFR HaT A qW & FA
w4 fF

(%) 71 78 a9 § fx facdti &
AT | 59 G faw 9@ & qvg
fom fer @ @@ 4 T eTaEdr
oW &K TE R, T AAAE &1 oTAe
& ™ g

(@) #a1 g7 FFT FEET AT H
IS GRA TIA g W T qray
¥ a1 o & € §; o9k

(w) ufzar, drsiw w0 @70 afoaim
e 7 S

*390.

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): (a) No, Sir.

(b) and (c). Do not arise.
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Shri Bhagwat Jha Azad: Is it a fact
that even today it is possible for any
citizen to go to the black markets of
Delhi and purchase any quantity of
foodgrains he likes? If so, how do
Government think that it is not a fact
that such of the foodgrains huve dis-
appeared?

The Minister of Food, Ag:iculture,
C ity Develop t and Co-
operation (Shri C. Subramamiam): As
soon as statutory rationing was in-
troduced, we asked the traders to dec-
lare their stocks. There were declara-
tions to the extent of indigenous wheat
10,034 quintals and rice 2,186 quintals
and also various other articles. It is
quite possible that some of the stocks
are withheld without. being declared.
But it can only be a marginal quan-
tity. Whatever might be the arrange-
ment, however tight might be the
cordon,I have no doubt in my mind
that there are bound to be leakages.

Shri Bhagwat Jha Azad: If the leak-
age is of a very small quantity, it does
not very much affect the position.
But when everything is under ration
and when better stuff is available in
the form of indigenous wheat in free
market, how do Government say that
the leakage is small, that is to say,
when better qualities are available in
large quantities, as much as one wants
to purchase?

Shri C, Subramaniam: At a high
price, perhaps a few individuals might
be able to get whatever they require.
It may be a quintal or two. But if it
is a question of supplying the whole
community, it will not be adequate.
I do agree that particularly soon after
the introduction of rationing some
stocks may have been withheld and
fhey may be making some profit. But
in course of time, that would disap-
pear, apart from these marginal
leakages.

&ft vo w0 fyadt: faaet ¥ Trwifar
& fog gwat 1 9 firmdr 3 9 2,
A I W7 F gHAT AT TG FT AT E,
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forasr wftorr ag g § 5 =< qam
1 TN A 30 arlrw B qw @
JX-E A FWr 1 qroEr AT 2 AT 3
T Y AR W a@ AW F F
TR F AW A7 9w § 1 ¥ ag
ST AT g R T aER T
=T § FE GUIT FW F AW
Fan, arfe fom saf ¥ fred gwe
FT AT IAR {F [ a1 §, 9w
TE TOH 97 T &Y A WK Iq HY a
forr smaT w2

Shri C. Subramaniam: Under this
system, we do not lose anything, If
it is on a monthly basis, the four

weeks and then-three days would not ..

be there. But now it is from Wed-
nesday to Tuesday. Therefore, there is
no day lost,

ot ®o wro ¥y : & ¥ a8 wa™™
wafve gor & f5 R g aE B
qqTg @S g 4T, a1 TuT T4y fxar
Jrar )

wtam wEvea : fafaee age Fe
¢ o gwa 3 fem & o faan smat §)

st wo wro fr&Y : T A R
EET @ew q arar §, Afew wEw
ol aTRT FXAT g |
Shri S. C. Samanta:: May I know

the amount of ration that is issued
to an individual jtem-wise, and the
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arrangements .that have been. made..

for supply of foodgrains when guests
come to their houses?

Shri C. Subramaniam: It is given at
the rate of 2 Kg. per week per adult.
We issue guest cards also if they hap-
pen to stay for more than two or
three days, and on, the basis of those
guest cards, they can purchase.

Shrimati Savitri Nigam: Just
the hon, Minister stated that

now
there
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may be leakages, but we are quite
sure that leakages are there.  The
Minister is also convinced that leak-
ages are there, I would like to know
from him what steps have been taken
by the administration to see that these
leakages are eliminated, because what-
ever happens in the capital ‘makes an
impact on other areas also?

Shri C. Subramaniam: We are tak-
ing all possible steps, No human
system is perfect. In spite of our best
efforts. I do admit there are likely to
be leakages.

Shri R. S. Pandey: May I know
what measures have been adopted by
the Government. to avoid this adultera-
tion which is very common so far as
ration shops are concerned?

Shri C. Bubramaniam; We have
several adulteration laws under which
this is punishable. Whether it be
ration shops or other private shops,
they are liable to be prosecuted if
they sell adulterated goods which are
below specifications mentioned in the
Prevention of Food Adulteration Act.
Therefore, that is - quite a different
thing, and we should have a machi-
nery to check that also.

Shrimati Akkamma Devi: , In 1965,
it was decided that in addition to
Kerala, statutory rationing would -be
introduced in all cities with a large
concentration of population and in in-
dustrial areas, May I know whether
this decision has been ijmplemented
in all cities with a population of one
miliion and above and in selecied areas
with a population of one lakh -and
above?

Shri C. Subramaniam: Out of cities
with a population of one million and
above, Bombay will be undertaking
statutory -rationing” from 1st April or
even a little before. With that, ex-
cept. Ahmedabad, all the other cities
with a population of a million and
above would have been brought under
rationing,’
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Paradeep Port sels and to take the vessels to
+ Cralcutta, S

*392. Shri P. R, Chakraverti:

Shri K. N. Tiwary:

Shri Bade:

Shri Onkar Lal Berwa:

Shri Hukam Chand
Kachhavaiya:

Shri Madhu Limaye:

Shri Yashpal Singh:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state: ’

(a) whether the Union Government
have suggested to the Ministry of
Railways to give high priority to rail
link to Paradip Port which will be
opened to iron or¢ traffic;

(b) whether chutes and conveyors
have been built ahead of the target
date to facilitate '‘movement of iron
ore direct from the mines;

(c) whether the port authorities have
started stocking iron ore before the
first ship calls at the port: and

(d) whether Paradip Port will be
used to receive foodgrains imported
from U.S.A. and, if so, whether rail
facilitics will be made available for
transporting wheat {0 Bihar and U.P.?

The Minister of State in the Minis-
try of Transport and Aviation (Shri
C. M. Poonacha): (a) Yes, Sir.

(by The crection of the iron ove
handling plan{ has nearly been com-
pleted.

(¢) About 55.000 tonnes of ore have
been stocked near. the- plant. .

(d) The questionr of using Praradip
Port for:handling foodgrains is under
consideration, .Paradip Port is, how-
cver, not connected by rail with the
hin{c:sland.. - All foodgraing unloaded
at Paradip will have to be transport-
cd by rcad to Cuttack, which is at a
distance of about 58 miles from the.

port and. then railed to diffcrent desti- -

nalions.  An alternasive. also under
consideration is to unload the grain at
Paradip overside into coasting ves-

2683 (Ai) LSD—2,

Shri P, R, Chakraverti: May I know
what arrangements have been made
to link it with the railway line?

Shri C. M. Poonacha: The matter is
under consideration. Actually, the
survey is being conducted by the rail-
ways to assess the traffic potential from
the Nayagarh mining area, and after
the survey is completed the final pro-

posals regarding the construction of
the railway will pe taken up.
Shri P. R, Chakraverti: May I

know whether Government has made
any estimate of the capacity of this
port to receive foodgrains in addition
to the export of iron ore?

Shri C. M, Poonacha: Yes, Sir. In
addition to the 2 million tons of iron
ore export possibilities, additional
capacity to handle foodgrain imports

@p to about 90,000 tons has been
considered.
ft R WY WAy : Heft AR d

Fava § fa 39F smew a7 famtor sawrT
& faaroefl & 1 & g SvAAT SR
g f Swat frmior 52 % 1 s =K
Ig 1T, FF aF FrgIfead g1 ATAAT |
¥ gg oY St wmgAn g oamw Wy
T FF N F AR I F TN
st ¥ frqen-faaar @i doa1 1

Shri C. M. Poonacha: When the rail-
way line is constructed, no doubt the
transport cost element would be much
lesg but during the ‘in-between’ the
Orissa government have already plan-
ned for the construction of an express
way which will handle iron ore move-
ment at a very profitable rate.

ot wg fomd : 79 agTmE AR
@1 fe fofe &3 & fod wemm
amé. wg §, Fhew @ W A9 WA,

.
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SIIT G § 1 Av A SlHAT AT §
f& cad awa T & F far A\
qeg ap & fab, au1 g@ dR F0 {wgy
F wfzawn #@ 7 fag w3 @1
fammgnaan qcTEl § F#r% FEE
g SdT ¢

Shrj C. M., Poonacha: The question
of processing iron ore, if I have
understood the question correctly, ut
Paradip for export purposes does not
just arise for the simple reason that
the ore deposits available at Tomka
Damtari and™Nayagar area are lumpy
ore which have a demand in the ex-
port markets.

=t gmave  fag ¢ Fa @R g
Faen aFa § i agi @ werdes, feaa
qg-wrs qar v a1 wmfs e

@ I ST gEn ? °

Shri C, M. Poonacha: I have said
already that the turget fo: iron ore
export is about two million tons per
annuwm and the handling of the incom-
ing cargo, general and . foodgrains,
would be about 90,000 tons.

Shri Suvendranath Dwivedy: May I
know whether the Transport Minis-
try is giving top priority for the rail-
way line and may 1 know whether this
railway line from Cuttack to Paradip,
since line from Tomka Damtari
mines to Paradip is a longer route,
had been examined and also when
actually they will be in a position to
cxport iron ore from this port?

Bhri C. M, Poonacha: I have already
answered that the line is being sur-
veyced and-after the survey is com-
pleted, it will be known ... (Inter-
ruptions). It is primarily to connect
the mining areas with Paradip port.

Shri Surendranath Dwivedy:
other part is not answered,

The
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): The line is being surveyed;
Cuttuck also can be considered later
on,

Shri Indrajit Gupta: In view of
the strategic importance of this port
is there any proposal to have, right
frcwn the inception, a board of trustees
or a port trust for the better admini-
stration of the port?

Shri C. M. Poonacha: As soon as the
port is able to handle cargo this will
be declared as onc of the major ports
under the Port Trust Act.

Shri P. Venkatasubbajah: May I
know whether at the time of prepa-
ration of the master plan for the deve-
lopment of Paradip port thc laying
of the railway linc had not been en-
visaged and what prevented the gov-
ernment from taking it up at the very
beginning of the preparation of the
master plan?

Shri C. M. Poonacha: When this
port was considered the original idea
was to feed the port by an express
way connected to thc mining area.
Later on it has been found that con-
necting it by rail would be more
profitable as compared to the express
way and the railways are now engaged
in a survey. After these considera-
tions are finalised a decision would
be taken for the construction of. the
railway line.

Sen Committee on Sugar
+

*393. Shri S. M. Banerjee:
Shri R, Barua:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri P. C. Borooah:
Shri P. R, Chakraverti:
Shri R. S, Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether all the recommenda-
tions of the Sen Committee on sugar
have been accepted and implemented;
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(b) if so, the broad details thereof;
and

(¢) whether any assurance pas also
been given to the cane-growers that
the price of sugarcane will not be,
reduced?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community’
Development anqg Cooperation (Shri
Shinde): (a) and (b). The recomrmen-
dations of the Sen Commission on
Sugar, with the exception of the re-
comunendation in respect of minimum
cane price for 1965-66 season, are still
under cxamination, The decision re-
garding cane price for 1965-66 season
has already been announced.

(¢) Yes, Sir, during the year 1965-
66 there will be no reduction in the
cane price.

Shri S, M. Banerjee: I would like
to know when the recommendations
of the Sen Commission o likely to be
finalised by the Government and the
decisions taken?

Shri Shinde: The recommendations
of the Sen Commission are broadly
concerned with the sugar indusiry, the
State Governments, the sugarcane
growers, etc, All of them will have
to be consulted before the report can
be processed, but the Government is
aunxious o see that it is processed as
carly as possible.

Shri S. M. Banerjee: 1 am happy
that protection has been given to the
cane growers for 1965-66, but I want
to know whether the Government is
likely o revise its decision, that is, in
regard to the decrease in sugarcane
prives, after this, or, whether it is an
assurance for all years,

Shri Shinde: After all, an assurance
of thig nature cannot be for all years,
because various factors such as the
prices of competitive crops, and so on
have to be taken into consideration.
But as far as the current year is con-
cerned, Government wish to assure
hon. Members and the cane cultivators
that the present price will continue.
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Shri R, Barua: What -is the cxport
prospect of sugar and may I know
whether it is going to have any im-
pact on the price of sugarcane for the
growers?

Shri Shipde: As far as export pros-
pects are concerned, we are trving to
see that the exports are maxinised,
but the international price js verv low,
and even then, we are trying to ex-
port at quite a substantial subsidy.

Shri P, R. Chakrave*tl: May 1 know
if the Goverrment will indicate which
are the specific recommendations of
the Son Commission now being exa-
mined at this level?

Shri Shinde: The recommendations
pertain to various aspects: for ¢xam-
ple, the economics of sugarcane, gur
and khandsari, compctition, licensing
policy, cost structure of sugar and
various other related subjects,

Shri R. 8. Pandey: May 1 know
whether it is true that there is u diff-
crence in the rate so far as sugar is
conce'ned from factory to factory,
and if so what are the reasons?

Shri Shinde: Yes, Sir. There are
about 22 zones, ‘and for -determining
the price of sugar, the cost structure
is taken into consideration. Natuially,
the cost structure giffers from place to
place, and hence the price stiucture
is different in 22 zones in the coun-
try. I think the sugar industry will
also welcome this at the moment.

Shri D. D. Puri: In view of 1he fact

that the cane to be supplied ir the
1968-87 season is being sown now,
will the Government consider the

question of Issuing a statement ‘n re-
gard to the price for the 1986-67
season very soon, now?

The Minister of Food, Agriculture,
Community Development and Co-
ope-ation (Shrl C., Subremaniam)-
That matter is under consideration and
we shall try to announce it as early
as possible
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Shri Shinde: As far as possible,
the allocations are made in the various
States where sugar is producad, but
we have to take into consideration the
consumption and .prodwctipn ppttern
of sugar all over the country, and
naturally, in certain cases, suga: trans-
port does take place.

T o
Shrimati Tarkeshwari Simha: May
I know what is the present stock of
sugar lying. with, the sygar,, mapufac-
turers. and how do the Government
propose to utilise to stock which has
accumulated? |

-

Shri Shinde:: ‘This. positioe- has! - al-

ready been explained a number . of
times. As far as the stock position is
concerred, the .pregent position,-in a
breadway, - is .ithis: :. including
carry-over stock and the present. pro-
duction, -the figure comes to 20 lakh
tons; as:far.as annual preduclion is
concerned, the breek-up  hag -&lready
been explained to the hon. House.
About 27 1akh tons wquld,pe, required
for internal consumption; one lakh
tons would be required, for export.to
Nepal, Sikkim and Bhutan, and fve
lakh tons for. export, and,then there
will ‘e a garry-over. = .
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Shri Shinde: The Governemnt is
aware of the difficulties faced by the
industry and ‘the cane-growers. and
the Government is examining the
possibilities to help the industry al .he
present moment,
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Shri Shinde: Because of th: droucht
eonditiong in various parts of the
oduntry including - Punjab, the gugar-
cane growers are facing some diffi-
culty. The State Governments are also
very -much concerned about the pre-
sent position and they sre taking
various steps to see that the sugarcane
growers are helped in different ways.
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Shri ‘Sivamurthi Swamy: May 1
¥know whether this committee has re-

- commended liberalisation” of issue of

licences" for sugar Industry in.the co-
operative sector?

Shri Shinde: The' government has
made the gynsmon clear from time to
timé. ' Regarding new licences, we
wish to givé preference to the coope-
rative sector,

WRITTEN ANSWERS TO
QUESTIONS ., .

Cropping Patterns
*391, thrl Shree Narayan Das: Will -
the Minister of Food, Agricuiture,
Commumty Development anq Coopera.
tion be pieased to state:

(a) whether it is a fact that the
studies made by the World Health
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Organisation, World Meteorological
Organisation and U.N.E.S.C.O. joinfly
in West Asian Countries regarding the
relation between climate and crop
have made it possible for those coun-
tries to prescribe cropping patterns
which have considerably offset the
effecis of drought;

(b) if so, whether the question of an
intensive re- exammauon of T(he rela-
tion between climate and crop in every
State has been considered; and

(c) if so, with what results?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) No, Sir.

A joint project was, however, orga-
nized by the World Meteorological
Organisation and not the World Health
Organization, the' F.A.O. and the
UNESCO to demonstrate how climato-
logical data can best be used to help
agricultural planning in semi-arid and
arid zones of Lebanon, Syria, Jordan,
Iraq and Iran. The project was not
intended to make it possible to pre-
scribe suitable cropping patterns for
drought affected areas i.c. areas where
drought is caused sometimes by lack
of rain.

(b) und (c). Question does not arise.
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Foodgrains from U.S.A.

*395. Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri M. L. Dwivedi:
i .Sbri Bhagwat Jha Arzad:
Shri P, C, Borooah:

Will the Minister of Food, Agricul
ture, Community' Development and



4079 Written Answers

Cooperation be pleased to state:

(a) how far the supply of PL. 480
wheat hus eased the food situation in
the country;

(b) the States to be fed with this
wheat; and

(c) whether the surplus States will
also rec-ive any quota?

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C. Subramanlam): (a)
We are distributing about 850 thou-
sand tonnes of imported whea{ every
month which hus considerably imn-
proved the availability of foodgrains
in the country.

{(b) All the States.

(¢) Yes, Sir,

Oaravelle Flights

*396. Shri Linga Reddy:
Shri Maheswar Naik:

" Will the Minister of Transport, Avia-
tion, Shipping and Tou. ism be pleased
to state:

(a) the number of Caiuvelie service
flights operated in the country at pre-
sent;

(b) the air routes where Caravelle
service flights are' in opceration; and

(e) whether there is any expansion
prog:usame to cover. more places in
the country by Caravelle servict
flights in the near future?

The Minister of Tramsport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) 8.

(b) (1) Bombay-Delhi
(2) Calcutta-Delhi
(3) Calcutta-Madras
(4) Bombay-Calcutta
(5) Bombay-Bangalore-Mudras
(6) Delhi-Ilyderabad-Madras
«{c) With the existing fleet of 5
Caravelles, it is not possible to pro-
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vide caravelle service to any new
stations, As and when the existing
caravelle fleet is augmented, it is pro-
posed to provide caravelle services w
Srinagar and Gauhati and additionas
services on some of the existing cara
velle routes.
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Starvation Deaths in Madhya Pradesh

*398. Shrimati Maimoona Sultan:

Shri Hukam Chand
Kachhavaiya:

Shri R. Barua:

Shri Ram Sewak Yadav:

Shri Bagri:

Shri R. S. Pandey:

Shri Bade:

Shri Vasudevan Nair:

Will the Minister of Food, Agricul-

ture, C y Develop and
Cooperation be pleased to state:

(a) whether it is a fact that a
number of starvation deaths have
occuered in the country, especially in
Madhya Pradesh this year;

(b) if so, the number of deaths oc-
curred so far in the country as a
whole and in Madhya Pradesh during
1965; and

(¢) the particulars of famine stric-
ken areas and the steps taken to
aviod such deaths?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation  (Shri
Shinde); (a) No, Sir.

(b) Does not arise,

(¢) Scarcity conditions prevail in
certain parts of Maharashtra, Gujarat,
Madhya Pradesh, Orissa, Andhra Pra-
desh, Rajasthan and Mysore. Supply
of foodgrains to thesc States from
Central stocks has been stepped up.
The State Governments -have also
opened scarcity relief works in the
affected arcas.

Jurisdictional Conflict between
Legislature and Judiclary

«399. Shri Vishwa Nath Pandey:
Will the Minister of Law be pleased
to refer to the reply given to Starred
Question No. 390 on the 23rd Novem-
ber, 1965 and statc:

(a) whether Shri Keshava Singh
has filed an appeal in the Supreme
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Court against the judgement of the
High Court of Allahabad

(b) if so, the result thereof;

(c) the decision taken by Govern-
ment in the light thereof in regard to
the conflict on the question of pri-
vileges between the Legislatures and
the Judiciary; and,

(d) the reaction of Government to
the Resolution passed at the Presiding
Officers’ Conference héld at Bombay
in January, 1965?

The Minister of Law
Pathak): (a) No Sir,

(b) and (c).

(d) An amendment of the Constiti-
tion is not considered necessary.’ The
Legislatures and the Judiciary will
develop their own conventions in the
light of the judgement pronounced by
the Supreme Court and the Allahabad
High Court.

(Shri G, S.

Do not arise.

Read Development Scheme for Punjab

*400. Shri Daljit Singh: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) the nature and extent of the
Central assistance given to the Gov-
ernment of Punjab for road develop-
ment schemes in the State during
1865-66 so far; and

(b) the actual demand of the State
for the same?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b), Central finan-
cial assistance for road development
schemes is given to ‘the State Govern-
ments under the Central Aid Pro-
gramme of State roads of inter-State
or economic importance and from the
Centra]l Road Fund. The extent of
Central assistance proposed to be
given to the Government of Punjab
from these two sources and the actual
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amount asked for by them during
1965-66 are given below:

Amouut Amnu;n  ropused
demanded- to be given during
1965 -66
Lnkhq
Central Aid Pro-
gramme of State roads
of inter-State or ece-
nemic importance  42.130 34.86 .
Ccnrml Read fund 30 ss 23.00

Committes on Managing Agencies

*401. Shri Warior:
Shri Indrajit Gupta:
Shri Prabhat Kar:
Shri Vasudevan Nair:
Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Law be pleased
to state:

‘a) whether the Committec on
Managing Agencies has submitted its
report;

(b) if so, the main recommendations
thereof; and

(c) the decision taken thereon?

The Minister of Law
Pathak): (a) No, Sir.

‘b) and (c).

(Shri G. S.

Do not arise.
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Pacific Area Travel Association
. Conference

*403. Shri Sham Lal Saraf:
Shri Onkar Lal Berwa:
Shri S. L. Verma;

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

Whether the Pacific Area Travel
Association that met in a Conference,
in Delhi, in January, 1966, has recom-
mended that to facilitate tourism,
lounsl.s may be given visag without
delay or in the aIternatwe their entry
intg this country may be considered
to be permitted on production of
identity cards, and, if so, the action
taken thereon by Government.

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): No, Sir, the Pacific Area
Travel Association has not recom-
mended that an identity card should
be regarded as an adequate travel
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o
do.ument for entry into India. TtFy
have recommended severa] other

measures to facilitate tourist move-
ment including .issuance of visas with-
out -delay.

Contesting of Elections

*404. Shrimati Ramdulari Sinha:
Will the Minister of Law be pleased
to state the steps being taken to elimi-
nate the chances of contests in the
Elections by too many candidates in
the light of the recommendations
made..in the Report of Election Com-

mission on .the Third General Elec-
tions?

The Minister of Law (Shri G. S.
Pathak): Government have consider-
ed the recommendations of the Elec-
tion Commission for eliminating or
substantially reducing the multiplicity
of candidates at elections and have

decided not to take any steps in this
hehalf.

Prospects of Rabi Crop (1966)

*405. Shri R, Ramanathan Chettlar:
Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether the recent rains in
some parts of the country improved
the -prospects of the rabi crops; and

(b) if so, to what extent?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Develop t and C ation (Shri
Shyam Dhar Misra): (a) Yes, Sir.

(b) It is not possible at this stage
to give any quantitative estimate of
the improvement in likely production

of rabi crops as a result of recent
rains.
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LAC, Fligl:ts

*406. Shri Karni Singhji; Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether Government are aware
of the frequent delays and dislocations
in the LA.C flights between major
trunk routes connecting India’s large
cities;

(b) if so, the reasons therefor; and

(c) the measures proposed to set
matters right and inspire confidence
in the travelling public?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) to (¢). Yes, Sir. Gov-
ernment are aware of the many
delays and dislocations in 1.A.C. flights
on the trunk routes. An analysis of
these delays indicates that the lar-
gest number of delays are conse-
quential; for instance, a Caravelle
taking off at 0600 hrs. has to operate
56 services throughout the day. An
initial delay on any of the services
will affect all other services which
that aircraft has {o operate. Such
delays can be eliminated or consi-
derably reduced if standby aircraft
are provided, The Corporation is
making efforts to acquire additional
aircraft but this is dependent on the
availability of credits for purchasing
aircraf{ from abroad. Some delays
oceur because in the event of delayed
flight and expiry of duty time of flying
crew another set of crew has to be
collested. Delays duc to engineering
snags are considerable. These have
been investigated by a Committee
which made certajin recommendations
which involved, alongwith those of
another Committee, reorganisation of
the engineering set up. A scheme of
reorganisation on these lines has been
recently approved by the Board.
Recently most  of the delays have
been due to fog in Calcutta and Delhi
and many due also to unauthorised
trade practices followed by a se-tion
of the employees. Disciplinary action
is being taken by the Corporation in
such cases.
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Damage to L.A.C. Dukota at Tulihal
Airport

*407. Shri D, D. Mantri:
Shri P. C. Borooah:
Shri Vishwa Nath Pandey:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether an 1.A.C, Dakota was
damaged on landing at Tulihal air-
port on the 19th February, 1966; and

(b) if so, the causes thereof?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva

Reddy): (a) Yes, Sir.
(b) The accident is under investi-
gation.

Rara] Credit

*408. Shri Jashvant Mehta: Will the
Minister of Food, Agriculture, Com-
munity Development and” Cooperation
be pleased to state:

(a) whether Government propose
to change the present structure of
rural credit by integrating long and
short term schemes;

(b) whether Government propose to
link rural credit with the acreage of

land and change criteria of credit-
worthiness; and
(¢) whether  Government have

taken decision to allot cards to the
holders of land and to simplify the
procedure of credit system?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) No, Sir.

(b) With a view to providing ade-
quate credit for agricultural produc-
tion the crop loan system has been
evolved and recommended to states
for implementation.  According to
this system, the credit needs of culti-
vators are to be determined with
reference to the scales of production
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expenditure per  acre in respect of
different crops and are to be met in
cash and in kind, subje.t to the repay-
ing capacity of the borrower.

(¢) Under the crop loan system a
normal credit statement is to be
drawn up for cach member every year
indicating his loan eligibility in cash
and kind. This will serve the pur-
posc of a card. Once the credit limit
of a member is fixed, he will be able
to draw upon it according to his re-
quirements, and it will not be neces-
sary for him to make an application
every time,

Punjab Roadways Services between
Punjab and Delhi

*409. Shri Surendranath Dwivedy:
Will the Minister of Transport, Avia-
tion, Shipping and Tourism be pleased
to state:

(a) whether any representation
regarding  illegal operation of the
Punjab Roadways Services on the
inter-State routes between the Punjab
and Delhi has been made before the
Inter-State Transport Corporation;

(b) whether it is a fact that the
Punjab Roadways buses in some cases
are carrying passengers from the
Union Territory of Delhi for the
destinutions in the Punjab for which
they have no valid authority counter-
signed by the Delhi Transport
authority; and

(¢) if so, the action taken for con-
travention of the provisions of the
Motor Vehicles Act?

The Minister of Transport, Aviation,
Shippiug and Tourism (Shri Sanjiva
Reddy): (a) to (c). Representations
have been received in the office of the
inter-Sta.e Transport Commission in
regard to extension of bus services by
the Punjab Roadways beyond the
puints for which their vehicles hold
valid permits and counter signatures
for operation on inter-state routes
between Delhi and Punjab, by having
two permits for the same  vehicle
simultancously. The question whether
it is legally in order for the Punjab
Roadways to extend their services in
this manner is under the Commis-
sion’s consideration.
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Shifting of Acreage under Cotton to
Food Crops

*416. Shri D. C. Sharma:
Shri Yashpal Singh:
Shri Vishwa Nath Pandey:
Shri Vasudevan Nair:
Shri Maheswar Naik:
Will the Minister of Food, Agricul-
ture, Community Development and
Coagperation be pleased to state:

(a) whether the United States have
suggested to India to shift about half
of a.reage at present under cotton to
produ:tion of food crops;

(b) if so, the reaction of the Gov-
crnment of India thereto; and

(c) the decision
matter?

taken in the

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) No.

(b) and (c¢). Do not arise.

Repl t of Daket

“411. Shri P. R, Chakraverti;
Shri K. N. Tiwary:
Shri Karni Singhji:
Shri Hem Barua:
Shri M. L, Dwivedi:
Shri P. C. Borooah:
Shri Bhagwat Jha Azad:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Bibhuti Mishra:
Shrimati Renu Chakravartty:

Will the Minister of Transpert,
Aviation, Shipping and Toeurism be
pleased to state:

(a) whether there is a proposal to
replace the DC-3 Dakotas by the
French-made Nord and AVRO-748,
because of the heavy losses incurred
in Dakota operation; and

(b) if so, the estimated expenditure,
in luding the foreign exchange compo-
nent involved?
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) The need for replace-
ment of Dakotas, which are highly
uneconomical in  operation, was
accepted by the Indian Airlines
Corporation several years back. The
Corporation have contracted to pur-
chase 15 Avro 748 Series II aircraft
from M|s. Hindustan Aeronautics Ltd.
fer regional routes. The Corporation
have <also plans to purchase smaller
Turbo-prop aircraft for feeder routes
with comparatively low traffic growth.
One of the aircraft of this type under
consideration of the Corporation is
‘Nord 262' with a seating capacity of
25 to 26 passengers.

(b) The draft Fourth Plan of LA.C.
includes a provision of Rs. 15'14
crores for the purchase of 15 Avro 748
or F-27 type aircraft and 15 smaller
aircraft for feeder routes.

Transport in Assam

*412. Shri Bagri:
Dr. Ram Manohar Lohia:
Shri Ram Sewak Yadav:
Shri Kishen Pattnayak:
Shri Yashpal Singh:
Shri Liladhar Kotoki:
Shrimati  Renuka Barkataki:
Shri P. O, Borooah:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to refer to the reply given to
Unstarred Question No. 1995 on the
7th December, 1865 and state;

(a) whether any communication has
since been received from the Govern-
ment of Assam regarding the present
rail-cum-road, rail-cum-river trans-
port arrangements and freight rates;

(b) if so,
of;

the particulars there-

(¢) whether Government have also
taken decision to adjust freight
structures on road and river routes in
that region;

(d) if not, the reasons for the delay;
and
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(¢) when a decision is likely to be
taken?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). No communi-
cation has been received by the
Ministry of Transport and Aviation
from the Government of Assam.
However, the Assam Government
wrote to the Central Road Transport
Corporation suggesting reduction in
road transport freights.

(c) to (e). The question of adjust-
ment of freight stiucture by different
modes of transport, viz.,, rail, road
and river is still under consideration.
A decision will be taken shortly.

Procurement and Distribution of
Foodgrains

*413. Shri Linga Reddy:

Shri Hem Raj: .
Shri Vishwa Nath Pandey:
Shri R. Barua:
Shri R, S. Pandey:
Shri Ramachandra Ulaka:
,Shri Dhuleshwar Meena:
Shri Indrajit Gupta;

. Shrimati Renuka Ray:

"' _Shri Lakhmu Bhawani:

Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) the work done by the Food
Corporation of India' as regards pro-
curement and distribution of food-
grains so far in the various States,
State-wise;

(b) the quantity of foodgrains pro-
cured by various State Governments
up-to-date; and

(c) whether activities of the Moud
Corporation of India would be extend-
ed 1o all parts of the country?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) The Food Corporation of
India has taken up procurement of
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rice /paddy in parts of Southern States
of Andhra Pradesh, Mysore, Kerala
and the Union Territory of Pondi-
cherry and Karaikal either on Central
or State Govts. account. It is also
incharge of the movement of export-
able quantities of rice in Madras and
Orissa. In Punjab it is arranging
exports of gram to Andhra Pradesh,
Madras and Mysore. The Corporation
is also distributing imported wheat to
roller flour mills in the Southern
States as well as in Orissa and Rajas-
than.

(b) A statement showing the quan-
tities of different foodgrains procured
by various State Governments both on

" Central and State account is laid on
the Table of the House. [Placed in
Library. See No. LT-5704/66].

(¢) Yes, Sir. The Corporation’s
activities will be extended to different
parts of the country by and by in due
course,

‘No Work in Cold Hours’ Strike threat
by LA.C. Employees

*414. Shrimati Maimoona Sultan:
Will the Minister of Transport, Avia-
tion, Shipping and Tourism be pleased
to state:

(a) whether it is a fact that the
1.A.C. Employees Union had threaten-
ed to go on a ‘No work in cold hours’
strike in protest against the supply of
coarse warm cloth uniform; and

(b) it so, Government's reaction
thereto and steps taken to prevent the

consequential diglocation of services?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (r) Yes, Sir.

(b) The Chairman of-the Corpora-
tion met the Unfon representatives on
the 30th November, 1965—the date on
which Union threatened to'implement
the strike and held further meetings
on the 2nd of December. At these
two meetings the Union were fully
apprised of the position and the steps
Management proposed to take to com-
plete the supply of.uniforms as ex-
-peditiously as possible.

‘further
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Managing Agency System

*415. Shri P. €. Borooah:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Aszad:
Shri S. C, Samanta:
Shri Subodh Hansda:
Shri Madhu Limaye:
Shri Kishen Pattnayak:
Shri Bibhuti Mishra:

Will the Minister of Law be pleased
to state:

(a) the decision taken by Govern-
ment regarding the abolitiogn of
Managing Agency System;

(b) whether  Government have
decided to renew the Managing
Agencies due to expire at the end of
the year ‘1965 and others expiring
during this year; and

(¢) if so, Government’s decision
thereon?

The Minister of Law (Shri G. 8.
Pathak): (a) The Government have
not, so far, taken any decision for the
abolition of 'managing agency system.

(b) and (c¢), Yes, Sir. It has been
decided that managing agencies whose
term was due to expire on the 31st
December, 1985 or on any date in
1986 would be renewed normally for
periods not beyond 31st
March, 1967, subject however, to the
powers of the Company Law Board
Under Section 326(2) of the Com-
panies Act, 1956 to refuse extension in
individual cases.

A statement giving information
about the managing agencies due to
expire on 31-12-65 or on any date
during 1866 and also of managing
agencies whose terms have been ex-
tended for 5 years or more in respect
of applications received during 1865
is aid on the Table of the House.
[Placed in Library. See No. LT-5705/
66].-
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Skimmed Milk Powder

1691. Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to refer to the
reply given to Unstarred Question
No. 1105 on the 23rd November, 1965
and state;

(a) whether Government have since
collected information about the skim-
med milk powder; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Developmetit and Cooperation (Shri
Shinde): (a) and (b). Yes. A state-
ment is laid on the Table of the
House. [Placed in Library. See No.
LT-5706/66].
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Law Commission in Kerala

1692. Shri A. K. Gopalan: Will the
Minister of Law be pleased to state:

(n) whether it is a fact that the
Kerala Government have dccided to
appoint a Law Commission for
Kerala;

(b) if so, when the Commission will
be appointed; and

(¢) its
refercnce?

personnel and terms of

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman): (a) and (b). The Govern-
ment of Kerala has already constitut-
c¢d a Law Commission for the State.

(c) Shri T. R. Balakrishna Iyer has
been appointed as the full-time Chair-
man of the Commission. Other mem-
bers of the Commission are yct to be
appointed.

The terms of reference of the Com-
mission are:-—

(i) to examine the State laws in
details;
(ii) to recommend the lines on

which the State Laws should be
simplified, consolidated, amend-
ed, revised or otherwise brought
upto date.

Import of Mechanised Boats

1693. Shri A. K, Gopalan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether Government have
drawn up a scheme for the import of
mechanised boats for deep-sca fishing;

(b) if so, how many boats are going
to be imported under the scheme;

(c) the countries from which these
are to be imported; and

(d) the approximate
involved?

The Deputy Minister in the WMinis-
try of Food, Agriculture, Community

expenditure
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Development and Cooperation (Shri
Shinde): (a) It is intended to intro-
duce 200 medium sized trawlers for
commercial fishing during the 4th
Five Year Plan period by importing
part of the requirements.

(b) and (c). Efforts are being made
to obtain about 25 shrimp trawlers
against credit facilities offered by the
Government of Sweden,

(d) The approximate cost of the
Swedish trawlers is Rs. 5 lakhs each.

Assistance to Farmers

1694, Shri A. K. Gopalan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether it is a fact that the
Food Corporation of India has selected
some places in Kerala, Andhra Pra-
desh and Mysore to help the farmers
to grow more food;

selected in
of acres

(b) if so, the places
Kerala and the number
covered;

(c) the kind of help the Food Corpo-
ration of India would be giving to the
farmers;

(d) the criteria for selecting the

farmers; and

is any scheme
credits to the

(¢) whether there
for giving financial
farmers?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) Yes, Sir. A pilot schuine
is under consideration of the Food
Corporation of India to help the far-
mers to grow more food during the
ensuing kharif season in the selected
areas in these States.

(b) The area tentatively selected is
Palghat district in Kerala and will
cover about 50 thousand acres.

(c) The Corporation will supply
cash and the required inputs like im-
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proved varieties of seeds, fertilizers
and insecticides.

(d) The criteria for sclecting the
farmers would be:—

(i) that they should be prepared to
use improved seeds and adopt
agricultural practices prescribed
by the State Agrirulture De-
partment concerned and ap-
proved by the Corporation; and

(ii) they should be prepared to enter
into contract with the Corpora-
tion to deliver to it a minimum
of one tonne of paddy per acre
at the price fixed by the State
Government concerned.

(e) Yes, Sir. The Corporation may
give as cash 25 per cent of the con-
tracted value of the crop to be de-
livered for meeting cullivation ex-
penses if necessary.

Procurement of Foodgrains

1695. Shri A. K. Gopalan: Will the
Minister of Food, Agricufture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether it is a fact that the
Kerala Government have decided on
a stiffer procurement programme;

(b) if so, the basis of the new levy;

(c) whether holders of two acres of
land are exempted from levy;

(d) whether Government have de-
cided to give higher bonus to those
who surrender their crops;

(e) the acres of land exempted from
levy;

(f) the machinery to work out the
productivity; and

(g) whether Government propose to
entrust the work to the Panchayats?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (b). Under the
Kerala Rice and Paddy (Procurcment
by Levy) Order, 1964, a uniform rate
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of levy, fixed on an ascending
basis, was applicable
state.

slab
for the whole
Under the Kerala Rice gnd

Paddy (Procurement by Levy) Order,

1965, the paddy producing areas of
the State have been classified into
four categories, viz. A, B, C, and D,
having regard to the productivity of
the Land and different scales have
been adopted for the purpose of levy.
While for categories A & B there is
a slight increase in the levy now im-
posed, for categories C & D the levy
has been reduced for certain slabs.

The Kerala Government have also
imposed a levy on 50 per.cent of pro-
duction of a miller or dealer.

(¢) No, Sir, except in category D’
—
(d) In addition to the price of
paddy, the State Government will pay
a delivery bonus. @ Rs. 1°19 per quin-
tal if the delivery is made by the
cultivators  before certain notified
dates and an incentive bonus @ Rs. 5
per quintal for paddy delivered in
excess of the notified levy.

(¢) The exemption limit is one acre
in categories A & B, 1} acres in cate-
gory ‘C’ and two acres in category
‘D"

(f) The productivity of land is
assessed by the Bureau of Statistics
who conduct a series of crop-cutting
experiments for each crop,

(g) No, Sir.

Use of Jeeps by Block Development

Officers
1696. Shrimatj Ramdulari Sinha:
Will the Minister of Food, Agriculture,
C ity Develop t and Co-

operation: be pleased-to state the main
‘features of the suggestion tendered by
‘the Members of Parliament in . res-
ponse to the advice sought by him
regarding the better use of the Jeeps
placed at the services ‘of the B.D.Os.?
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): Suggestions of the M.Ps.
were sought on the question of safe-
guarding against the misuse of jeeps
for political purposes during elections.
It was mainly suggested that effective
and concrete measures -should be
evolved to guard against misuse of
jeeps for. political purposes with the
minimum of dislocation of work in the
Blocks.

Sofl Conservation in Kerak
' '1697. Bhbi 'P. Kunhan: Will' the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) the amount of money allotted
to the State of Kerala in the Third
Five Year Plan for soil conservation;

(b) ‘whether any Soil Conservation
Scheme has been carried out in the
Cannanore District during the Third
Five Year Plan period;

(c) whether Government are aware
that hundreds of acres of fertiie lands
on both the sides of Kariamkodu River
in Hasdrug Taluk are washed away
every year during the rainy season;

(d) whether the D.D.C,, Cannanorc
District. has sought the help of Gov-
ernment to take preventive steps to
(‘ontm] the ﬁoodmg and

(e) 4f so. the: steps taken in this
matter?.. ) ]

The Deputy Minister in .the Minis-
try. o? Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) A provision
of Rs. 120 Takhs was made for Soil
Conservation Schemes in the Third
Five Year Plan of Kerala State.

(b) During the Third Five Year
Plan period, Soil Conservation works
on- agricultural lands ‘have-: . already -
been completed in 1700 acres at a cost
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of Rs. 3.34 lakhs and the work esti-
mated to cost Rs. 13.27 lakhs, is in
progress in another 3,000 acres in the
District of Cannanore,

(¢) The State Government have
reported that the matter has come to
their notice and they are arranging
to have it investigated.

(d) No.
(e) Does not arise,

Kathmandu-Dacca Air Service by
Nepal

1698. Shri Ram Harkh Yadav: Will
the Minister of Transport, Aviation,
Shipping anqg Tourism be pleased to
state:

(a) whether Nepal hag sought the
permission of the Government of India

to resume Air Service between
Kathmandu-Dacca; and

(b) if so, Government's reaction
thereto?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir. Nepal sought
permission for resumption of schedul-
ed air services between Kathmandu
and Dacca ovejﬂying Indian territory.

(b) Necessary permission was given
on 10th February, 1966 and Royal
Nepal Airlines Corporation commenc-
ed operating this service with effect
from 18th February, 1966.

Pre-Investment Survey of Forest Area

1699. Shri Ram Harkp Yadav:
Shri P. Venkatasubbaiah:
Shri K. C, Pant:

Will the Minister of Food, Agricul-
lure, C ity Develop t and
Cooperatlon be pleased to state:

(a) whether the Team of Experts of
the United Nations Special Fund Zfor
Pre-investment visited the forest area
of Haldwani and its neighbourhood on
the 28th January, 1966;

(b) if so, the object of the visit;
2683 (Ai) LSD—3.
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(c) whether the Team has submit-
ted any report on the subject to Gov-
ernment; and

(d) if so, the salient features thereo’

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Shinde): (a) Yes, Sir.
(b). The object of the visit to the

forest area of Haldwani and its neigh-
bourhood was to acquaint the project
consultants with the Government’s
programme of raising plantations of
quick growing species and to enable
them to make use of the results achiev-
ed in these areas for the areas to be
covered by the project.

(c) As the information collected
will be utilised in the recommenda-
tions for the plantation programme
under the Project, they are not ex-
pected to submit g separate report for
the plantations visited near Haldwani.

(d) Does not arise,
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Import of Tractors by M.P.

1701. Shri Lakhmu Bhawani: Will
the Minister of Food, Agriculture,
Community Development and Coope-
ration be pleased to refer to the reply
given to Unstarred Question No, 1635
on the Tth September, 1965 and state:

(a) whether additional amount of
foreign exchange has been made avail-
able to the Government of Madhya
Pradesh for the import of heavy
crawler tractors; and

(b) if so, the amount made avail-
able?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Coopération (Shri
Shyam Dhar Misra): (a) and (b). No,
Sir.

Agricultural Developments
chayat Union Level

at Pan-

1702. Shri V. V. Thevar: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether it is a fact that when
financial targets are specified under
individual jtems for agricultural deve-
lopment at the Panchayat Union level,
there is no scientific means to find out
the quantum of extra agricultural pro-
duction achieved due to a given ex-
penditure; and

(b) if so, how it ig found out and
on whom the responsibility is fixed
to find out the given target?

The Deputy Minister of Food Agri-
culture, C ity Develop t and
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Cooperation (Shri Shinde): (a) and
(b). Financial targets in- relation to
individual items for agricultural deve-
lopment are fixed at the Block levei
with reference to requirements and
the resources available, The quantum
of agricultural production in any year
is estimated in its entirely and not in
terms of the individual programmes.
The yield estimates are carefully
checked through scientific crop cut-
ting experiments based on random
sampling, with the district as the unit.
A phased programme of assessing crop
yields at the Block level by a com-
bination of eye appraisalg and crop
cutting methods has also been intro-
duced. The work relating to crop
cutting experiments and eye appraisal
is entrusted to the Revenue Depart-
ment and block agency respectively
under the overall guidance of the
State Statistical Organisation.

Programme to attain Self-sufficiency
in Food

1703. Shri P. R. Chakraverti:
Shri K. N. Tiwary:

Wil] the Minister of.Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether during his recent visit
to U.S.A. he had discussion with the
U.S. Government regarding India’s
crash programme to attain food self-
sufficiency;

(b) how far the U.S. Government
felt convinced about the practicability
of the realisation of the target of food
production in India indicated by him;
and

(c) whether the U.S. Government
has agreed to assist India in this ven-
ture with foreign exchange and other
aids?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes.



4105 Written Answers PHALGUNA 17, 1887 (SAKA)

(b) There was general appreciation
of the broad lines of approach and the
feasibility of the targets.

(c) This matter is related to the
overall aid for India’s economic deve-
lopment, with particular reference to
the Fourth Plan. This is still under
discussion.

Dry Docks

1704. Shri Koulla Venkaiah:
Shri M, N. Swamy:
Shri Laxmil Dass:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether the  additional dry
docks with higher capacity for repair-
ing suggested in the report of the
Planning Group on Ship-building have
been set up;

(b) if so, where; and

(c) if not, when they will be set
up?

The Minister of Transport, Avia-
tion Shipping and ‘Tourism (Shri
Sanjiva Reddy): (a) to (c¢). Prelimi-
nary steps have already been taken
by the Government for construction
of a dry dock as an adjunct to the
Hindustan Shipyard Ltd., Visakhapat-
nam to cater to ships up to sixty
thousand dead weight tons. As re-
gards other dry docks of higher capa-
city, these are under consideration of
the Government in the context of the
Ports Development Programme.

Scarcity Areas

1705. Shri Maheswar Naik:
Shri D. D. Puri;

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether the States affecteq by
scarcity due to the failure of rain and
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crops have approached the Centre for
help for construction of tube-wells;

(b) if so, the amount of help asked
for by each State; and

(c) the decision taken by the Cen-
tre thereon?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Develop and Coop (Shri
Shyam Dhar Misra): (a) No specific
request for construction of tube-wells
has been received from the State Gov-
ernments affected by scarcity due to
the failure of rain and crops. Under
the pattern of relief assistance, tube-
wells is not one of the items for which
financial help s normally possibl

(b) and (c). Do not arise.

Distribution of Fertilizers

1706. Shri Kolla Venkaigh:
Shri M, N. Swamy:
Shri Laxmi Dass:

Will the Minister of Food, Agricul-
tare, C ity Devel and
Cooperation be pleased to refer to the
reply given to Unstarred Question
No, 1960 on the 7th December. 1965
and state:

(a) the action taken so far hy the
State Governments against those in-
dulging in 'malpractices in fertilizer
transactions ‘on the suggestion of the
Expert Committee on Fertilizers;

(b) the number of prosecutions

launched;

L
(c) the number of cases in which
the convictions were resorted to; and

(d) it answer to part (a) be in the
negative, the reasons therefor?

The Deputy Minister in the Minis-
try of Food Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (d). The
information is being collected from
the States /Union Territories and will
be laid on the Table of the House.
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Vishakhapatnam Port

1707. Shri Kolla Venkaiah:
Shri M. N, Swamy:
Shri Laxmi Dass:

Will the Minister of Transport,
Aviation, Shipping ang Tourism be
pleased to state:

(a) the findings of the port autho-
rities about ore berths at Vishakha-
patnam port which were put under ex-
perimental use; and

(b) whether any defects have been
found and if so, the cost of rectifica-
tion?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). The West ore
berths at Vishakhapatnam Port, which
were constructed recently, are in re-
gular use and not on trial. The con-
struction of the North Ore Berth was
completed on 16th December, 1964 and
the South Ore berth on 5th June 1985
and no defects have been found in the
berths,

Expansion of Sugar Factorles in
Eastern U.P, and Bihar

1708. Shri Shree Narayan Das: Will
the Minister of Food, Agriculture,
C ity Develop t and Coope-
ration be pleased to state:

(a) whether the Sugar Factories in
Eastern U.P. and Bihar have made re-
quests for their expansion;

(b) if so, whether the same have
beeneconsidered; and

(c) the decision taken?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) Yes, Sir, 30 sugar fac-
tories in Eastern U.P, and 16 in Bihar
applied for expansion of their plants.

(b) and (c). In Eastern UP. and
Bihar expansions have been allowed
in respect of 18 and 8 factories res-
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pectively. Expansion could not be
agreed to in 9 cases in Eastern U.P.
and 4 in Bihar on account of inade-
quate supplies of sugarcane. 7 appli-
cations (3 from Eastern UP. and 4
from Bihar) are under consideration.

TV AT TEUT T '

1709. st Wo ®to fywet :
St NrTEE AT 9T
oft ®o Wo TR :
ot gy gwat

1 g, vfY, awmanfae  fawre

AT WEETT Jet T AV &Y FAT F7T
fw :

() feeeh % ardwfas wismTal,
greal, I aqr [weRel ¥ uT are
TR F TN & graew § e fraw
§ A

(=) foeY MiomTeg & FWT FwWY
T safEd W F@ & fay =9 93 §,
IR eaT § @y gu wiafowm At &
fordy worT 3% Y T yeqT A AE F ?

wm, ¥f8, awaiae faew aa
TEETT wAET ¥ SeaA (s )
(%) feeet & ardofe wWiswTed),
g1edl, 141 J9T [ETE! { TN AT
aegal # geart faeet TwfEr wRw
1965 WX Ia% e a1 1 fafq-
a g fafrafag Y smer § )

(@) 2 AoFTegl &1 U F
FIeT IT4T feed @U@ & AR W
fraifea feam w3 formdt vt st
AT @ ATAT 7 WY SqaeqT |
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foeeht % afafl & fold oo wré
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ot gat gaxr :

1w, yha, smpfes faew
YT GEETT HAT Ig T FT FIT HAA
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(%) 7 og = § 5 foeclt &
o ARN & @y wra: wifafe oy @ §
I 9% fA¥ O FTE T F AT
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(@) #ar wrwT sgaear ¥ q&A
o #Y g sfawc A § fr ag W@a
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AqqT FeAdT Fi§ gE@7 IfAT gIw w
a8 ?
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|qEEC WA A g (s fa) ¢
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¥ g ey oA w1 9 fer
a0

(&) afx ¥ wavw wrAwE T@@
Iy § A T Eer & ge faas
A Ffeq yovw FW w7 AfEwER |

Tuticorin Harbour

1711. Shri Bagri:
Shri Ram Sewak Yadav:
Dr. Ram Manohar Lohia:
Shri Kishen Pattnayak:
Shri Yashpal Singh:
Shri Muthiah:

Will the Minjster of Transport,
Aviation, Shipping anq Tourism be
pleased to refer to the reply given
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to Unstarred Question No. 19896 on
the 7th December, 1965 and state:

(a) whether the recommendations
made by the Technical Advisory
Committee for Tuticorin Harbour
Project have since been considered
by Government; and

(b) if not, when the decision is
likely to be taken on these recom-
mendations?

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri
Sanjiva Reddy): (a) and (b). The
Project Report together with the com-
ments of the Technical Advisory
Committee are at present under
examination in consultation with the
Planning Commission and the final
decision will be taken shortly.

fafw someg & fgedt wr gam
1712, St THTHER TR

=t gwR o7 wgETT
=it yndw fag faarit -

¥ fafe @ g TR W@
EaUiETURE

(%) 26 T, 1965 ¥ I
qATAT q9T I99 grEg FOTEEl A
fed & wam ¥ feay wiama afz
g

(@) &1 @ wwaw § fedr

nm%awmﬁﬁmg'rm
& O
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e = g § foww f=y #
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F X F qWT WAER AT F Q@
g v #fafaa sasr afusaw
T q4qr a7 {9 Hraegw grearnt
Foar®E§qdad —faog qu
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& arae, gav ¥qT F fae wfuwaw
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feafqal w1 weagw T |

Supply of Seeds to Farmers

1715. Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the steps Government have
taken to provide improved seeds on
an adequate scale to the farmers both
long term and short-term, that is for
the next kharif season; and

(b) whether the major seed farms
are in the Government cooperative
or private sectors and the proportion
of seeds produced by each of them?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri

Shyam Dhar Misra): (a) and (b).
The required information is being
collected from the State Govern-

ments and Union Territories and will
be placed on the Table of the Sabha
asg soon as it is received from them.

Research in Fisheries

Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri P. C. Borooah:
Shri M. L, Dwivedi:
Shri Bhagwat Jha Azad:
Will the Minister of Food, Agriocul-
ture, Community Development and
Cooperation be pleased to state:
(a) whether fundamental research
in fisheries is carried on in our
country;

1716.
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(b) if so, at which places; and

(c) the names of the institutions
where higher education in Fisheries
is imparted?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) Yes.

(b) (i) Central Marine Fisheries

Research Institute, Manda-
pam Camp;

(ii) Centra] Inland Fisheries Re-

search Institute, Barrack-
pore;

(iii) Central Institute of Fishe-
ries Technology, Ernaku-
lam.

(c) Central Institute of Fisheries

Education, Bombay.

Evaluation Committee on Panchayati
Raj Training Centres

1717, Shri Subodh Hansda:
Shri Yashpal Singh:

Will the Minister of Food, Agricul-
ture, C ity Develop and
Cooperation be pleased to state:

(a) whether the Evaluation Com-
mittee set up by Government on
panchayati raj training centres have
submitted their report;

(b) if so, when; and

(c) its main observations?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No, Sir.

(b) and (c). Do not arise.

AT &1 §EET W

1718. S JOR W wET :

Ay :
oft o oy :
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Bridge Over Choti-Gandak at
Gothmi Ghat

1719. Shri Vishwa Nath Pandey:
Will the Minister of Transport, Avia-
tion, Shipping and Tourism be pleased
to state:

(a) whether it is a fact that the
scheme for constructing a bridge
over the river Choti-Gandak at
Gothmi Ghat (Bihar) which will
connect Bihar and Uttar Pradesh has
been sanctioned by Government; and

(b) if so, the progress made so
far in construction of the bridge?

The Minister of Transport,
tion, Shipping and Tourism
Sanjiva Reddy): (a) Yes.

(b) The work of constructing the
bridge has been taken up recently
and sinking of wells for foundation
is in progress,

Avia-
(Shri

Grants from Central Road Fund
For U.P.

1720. Shri Vishwa Nath Pandey:
Will the Minister of Transport,
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Aviation, Shipping and Tourism be
pleased to state:

(a) the amount of grants given to
Uttar Pradseh Government from the
Central Road Fund for road develop-
ment schemes in the State during
1965-66; and

(b) the amount proposed to be
given to that State during 1966-67?

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri
Sanjiva Reddy): (a) Rs. 35.00 lakhs.

(b) Rs. 35.00 lakhs.

Joint Farming Pilot Scheme in U.P.

1721. Shri Vishwa Nath Pandey:
Will the Minister of Food, Agricul-
ture, C ity Develop t and
Cooperation be pleased to state:

(a) whether the joint farming pilot
schemes are proposed to be organised
in Uttar Pradesh during 1966-67;

(b) if so, the amount allocated for
the purpose during the same period;
and

(c) the number of such pilot pro-
jects operating at present in Uttar
Pradesh and the amount sanctioned
for these during the Third Five Year
Plan period?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) 50 co-
operative farming societies are pro-

posed to be organised in pilot and
non-pilot areas during the year
1966-67,

(b) An amount of Rs. 2.25 lakhs

has been provided in the State Bud-
get for assisting 50 societies during
1966-67.

(c) 45 pilot projects are working
at present and an amount of Rs. 55.96
lakhs has been sanctioned for the
purpose.
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Assistance to U.P. for
Production

Agricultural

1722. Shri Vishwa Nath Pandey:
Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether any short-term loan
has been given to the Government of
Uttar Pradesh for increasing farm
out-put during 1965-66; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).

No short-term loan has been sanc-
tioned to the Government of Uttar
Pradesh during 1965-66 specifically

for the purpose of increasing farm
output. However, short-term loans
aggregating Rs. 450 lakhs have been
sanctioned to the Government of
Uttar Pradesh during 1965-66 for
purchase and distribution of ferti-
lisers on credit amongst the culti-
vators,

Production of Edible Oils

1723. Shri M. S. Murti: Will the
Minister of Food, Agriculture, Com-
munity Development and Coopera-
tion be pleased to state:

(a) whether the country is self-
sufficient in the matter of production
of edible oils; and

(b) if not, the steps taken to
increase the production so as to
attain self-sufficiency?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) No, Sir.

(b) Integrated oilseeds develop-
ment schemes estimated to cost about
Rs. 2.66 crores have been sanctioned
in 17 States; 8 units under package
programme for increasing production
of groundnut in seven States have
also been sanctioned and 32 addi-
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tional package units are in operation
in nine States.

Steps have also been taken in the
form of provision of agricultural
facilities through major irrigation
projects, provision of loans and sub-
sidies for minor irrigation schemes,
implementation of soil cdnservation
programmes, extension of the use of
chemical fertilizers, manures, improv-
ed seeds and implements and plant
protection measures to increase over-
all agricultural production, includ-
ing that of oilseeds.

Prices of Rationed Articles

1724. Shri Hem Raj: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether the prices of rationed
foodgrains quoted in the newspapers
and the prices charged at the ration
shops in Delhi are different;

(b) if so, whether it is a fact that
the prices quoted in the Papers do
not include the ration charges; and

(c) if so, the reasong therefor?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): (a) to (c). The prices of
rationed articles have not been adver-
tised in the newspapers. They are
well-known to every consumer. As
specific details have mot been fur-
nished, it is not possible to verity
what prices have been quoted by what
newspaper and whether the prices
quoted are correct or not.

Minimum Price for Potatoes

1725. Shri Krishnapal Singh: Will
the Minister of Food, Agriculture,
C ity 1oy t and Co-
operation be pleased to state:

D
Dev

(a) whether it is a fact that there
is fluctuation in the prices of pota-
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toes at the time wher, new crop is
marketed; and

(b) the prices of potatoes during
the last year and whether Govern-
ment propose to fix minimum price
for this crop?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir,

(b) A statement showing prices of
potato in some centres of the country
since January, 1865 is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-5708/66].

At present no proposal for fixing
minimum prices of potato is under
consideration. However, to meet the
situation caused by fall in prices, a
scheme for price support for potatoes
(to be applicable to U.P.) is under
consideration.

Closure of Flour Mills due to
Rationing

1726. Shri R. S. Pandey:
Shri Hukam OChand
Kachhavaiya:
Shri Rameshwaranand:
Shri Bade:
Shri Yashpal Singh:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the number of flour mills which
have closed down throughout the
country as a result of the introduc-
tion of rationing in foodgrains;

(b) the number of the workers
rendered jobless due to the closure
of those flour mills; and

(c) the steps taken by Government
to provide alternate employment to
the workers rendered jobless?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No roller flour mills
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have been closed down as a result of
introduction of rationing in food-
grains. Chakkis in Delhi may have
been affected to some extent.

(b) The number of workers, if any
affected in Delhi, is not known,

(c) Issue of imported wheat from
ration shops in Delhi was started
from the middle of January. This
has helped the small chakkis to some
extent. From 2nd March, 1966, indi-
genous wheat is also being issued to
from ration shops. This will further
improve the position of small chakkis.
Coarse grains which are not under
ration are also available to chakkis
for grinding.

Farm-cum-Agricultural enterprise in
Assam

1727. Shri R. Barua:
Shri R. S. Pandey:

Will the Minister of Food, Agricul-
ture, C ity Develop t and
Cooperation be pleased to state:

(a) whether Government contem-
plate to establish a farm-cum-agricul-
tural enterprise in Assam with the
Danish collaboration;

(b) it so, whether the Government
of Denmark have offered any assist-
ance for this enterprise; and

(c) when a final decision is likely
to be taken in the matter?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) There is
no such prcposal from the Danish
Government.

(b) and (c¢). Do not arise.
Development of Horticulture in Orissa

1728. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Food, Agricul-
ture, Community Development and
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Cooperation be pleased to state:

(a) whether the amount granted to
Orissa for the development of horti-
culture during 1965-66 has been fullly
utilised; and

(b) the amount proposed to be
given to that State for the purpose
during 1966-67?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
The requisite information is being
collected and will be placed on the
Table of the Sabha.
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Supply of Fertilizers to Orissa

1729. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the quantity of fertilisers
actually supplied to Orissa during
1965-66 so far;

(b) whether there is any proposal
to increase the quota of fertilisers
during 1966-67; and

(c) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) The requi-
site information is appended below:

(Figures in tonnes)

Kind of fertiliser

Allotment  Quantity supplied

(1965-66) till 15-2-66.
Sulphate of Ammonia . 12,297 5,987.1
Urea . . . . 504 403
Calcium Ammonium Further despatches
Nitrate R . 57,500 41,443 arc in progress,
Ammonium Phosphate . 3,000 2,892

(b) and (c). Allocations for 1966-
67 will be made in favour of the State
Government on quarterly Dbasis,
according to the usual practice. In
view of the improvement in the esti-
mates of availability of fertilisers
during 1966-67, the total allotments
to the State of Orissa from the Cen-
tral Pool during 1966-67 are likely to
be more as compared to 1965-66.

Minor Irrigation in Rajasthan

1730. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, C nity Development and
Cooperation be pleased to state:

(a) whether the Government of
Rajasthan have requested the Central
Government for the allocation of addi-
tional funds during 1966-67 for Minor
Irrigation works in the State; and

(b) if so, the decision taken there-
on?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) The outlay
of Rs. 395 lakhs for Minor Irrigation
Schemes provided by the Govern-
ment of Rajasthan in the State Plan
for 1966-67 was approved in full by
the Government of India. No request
for additional funds for 1966-67 for
Minor Irrigation works in Rajasthan
has so far been received from the
State Government.

(b) Does not arise,

Production of Wheat in Rajasthan

1731. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the production of wheat in
joasthnn during 1965-66 so far;
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(b) the quantity of wheat suppl.‘ied
to Rajasthan and other States during
the same period; and

(c) the cost thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) Wheat crop is harvested
in Rajasthan only in March-April.
No firm estimate of production figures
for 1965-66 is yet available.

(b) A statement showing the quan-
tities of wheat supplied to Rajasthan
and other States during 1965 is given
below:
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STATEMENT
Quantity
supplied
State in

thousand

tonnes
Andhra Pradesh 1143
Assam 1427
Bihar . 661-6
Gujarat 6757
Kerala . 3367
Madhya Prudesh . 107°9
adras . 233-0
Maharashtra 10766
Mysore 140°7
Orissa . 673
Punijab . 150°0
Rajashan . . . 1871
Uttar Pradesh . . . 719:0
West Bengal . . . 7809
Jammu & Kashmir . 86-3
Declhi . . 2321
Himachal Pwdesh . . 4°5
Manipur . . . 0-9
Tripura . . . 48

Othern (Andamans, Goa,
Pondiclierry, and Defencc

Services  etc.) 2185
ToTAL . 5940°6

(c) The cost of imported wheat
F.O.R. destination was Rs. 480 per
tonne from 1st April to 14th Novem-
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ber, 1965; from 15th November on-
wards, the cost has been increased to
Rs. 500 per tonne.

Loan for Increase in Farm Output by
Rajasthan

1732. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether any short-term loan
has been granted to Rajasthan Gov-
ernment for increasing farm output
during 1965-66; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b). No
short term loan has been sanctioned
to the Government of Rajasthan
during 1965-66 specifically for the
purpose of increasing farm output.
However, short-term loans aggregat-
ing Rs. 255.00 lakhs have been sanc-
tioned to the Government of Rajas-
than during 1965-66 for purchase and
distribution of fertilisers, improved
seeds and pesticides on credit amongst
the cultivators, as per details given
below:

Rs, in
lakhs
1. Purchase and  distri-
bution of improved seeds 15500
2. Purchase of hybrid maize
seeds,  fertilisers etc.,
for growing hybrid
maize seeds . - . 1'00
3. Purchase and dmnbuuon
of fertilisers . 95:00
Purchase and distribution
of fertilisers  improved
seeds and pesticides for
Potto Development
Scheme . . 4w
255:00
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Co-operative Movement in Rajasthan

1733. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Food, Agricul-
ture, C ity Develop t and
Cooperation be pleased to state:

(a) whether any loan or aid was
given by the Centre to the Rajasthan
Government during 1965-86 to gear
up co-operative movement in that
State; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b),
Yes, Sir. A loan of Rs. 12.1 lakhs
and a grant of Rs. 12.4 lakhs have so
far been sanctioned through the
National Cooperative Development
Corporation. Further assistance due
on the basis of plan outlay will be
sanctioned before the close of the
financial year on receipt of details of
anticipated expenditure from the
State Government.

Wastage of Rice in polishing

1734. Shri Badshah Gupta: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state.the proportion of
rice wasted during the process of
polishing?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): Under the Rice Milling
Industry (Regulation & Licensing)
Rules, 1959, the polishing to rice has
to be restricted to 3-5 per cent.
Polishing higher than as laid down
in the above Rules may be deemed as
wastage as the yield is correspond-
ingly reduced to that extent. Since
these provisions were not being
strictly enforced, the State Govern-
ments have been advised in Septem-
ber, 1965 by the Department of Food
to restrict the polish to 4 per cent
only in order to avoid any wastage
by way of higher polish.
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Foodgrain Procurement Scheme

1735. Shri P, C. Borooah:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Azad:
Shri S. C. Samanta:
Shri Subodh Hansda:
Shri Sarjoo Pandey:

Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether it is a fact that the
foodgrain procurement scheme has run
into difficulties in certain States like
West Bengal;

(b) if so, in which States; and

(¢) in which States the procure-
ment targets are not likely to be
achieved and the estimated extent of
shortfall?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (b). In Andhra Pra-
desh, Bihar, Kerala and Rajasthan
some difficulty has been experienced
with regard to some aspects of the
procurement schemes, e.g., Levy on
Producers.

(c) Procurement targets were not
fixed. It is also too early to estimate
the extent of shortfall in Procure-
ment which may be caused on account
of the difficulties being encountered,
although some set back may be
received in the procurement pro-
gramme in the four States mention-
ed above. In view of the adverse
seasonal conditions the procurement
programme in Uttar Pradesh and
Mysore may also be affected.

Imports of Foodgrains from US.A.

1736. Shri P. C. Berooah:
Shri P. R, Chakraverti:
Shri Basumatari:
Shri Indrajit Gupta:

Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether Government decided to
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request for the supply of about one
million tons of foodgrains from U.S.A.
under Title 2 of PL 480;

(b) if so, on what baiss this quan-
tity has been determined; and

(c) the U.S, Government's reaction
to this request?

The Deputy Minister in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri
Shinde): (a) to (c). The matter re-
garding imports of foodgrains from
US.A. under Title II of PL 480 is
receiving consideration of the Gov-
ernment of India. No final decision
has yet been taken about the quantum.

Package Programme

1737. Shri R. S. Pandey: Will the
Minister of Food, Agriculture, Commu-
nity Development and Cooperation be
pleased to state:

(a) whether Government have taken
certain masures to intensify the Pack-
age Programme in difffferent parts of
the country; and

(b) if so, how the programme is be-
ing implemented in different States?

The Deputy Minister in the Ministry
of Food, Agriculture Community Deve-
lopment and Cooperation (Shri Shyam
Dhar Misra): (a) and (b). The Inten-
sive Agricultural District Programme
(Package Programme), which was
introduced in 16 selected
districts in the country in
the beginning of the Third Plan period
with the objective of demonstrating
the potentialities of increase in food
production through the adoption of the
“Package” approach has completed
about five years of operation. Based
on the experience gained during its
implementation, the package approach
was extended to an additional 114 dis-
tricts located in different parts of the
country. In these districts, a program-
me known as the Intensive Agricul-
tural Areas Programme” has been in
operation since the beginning of
1964-65. These programmes will be

.
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continued in the selected districts
during the Fourth Plan period at
higher levels of intensity.

Recently, some high yielding strains
of paddy anii wheat (Taichung Native
1, Taichung 65 and Tainan 3 in the
case of padily and Mexcian varieties
Sonaro 64 and Lorma Rajo in the
case of wheat), which are responsive
to high levels of fertilization have
been identifled. Extensive trails con-
ducted in the country have shown that
these exotic varieties are capable of
giving very high yields of the order of
5,000 to 6,000 Kg. per hectare, which
are in sharp contrast to the present
average yields in the country. Similar-
ly the hybrids of maze, jowar and
bajar have also been found capable of
giving very high yields. With a view
to exploiting fully the potentials of
these high yielding varieties to maxi-
mise agricultural production, a speeial
intensive programme for their culti-
vation on a fairly large-scale is pro-
posed to be taken up during the Fourth
Plan period. This scheme will be
mounted in the Intensive Agricultural
Districts where the necessary organi-
sation and other facilities are already
available. A total area of 32.5 million
acres will be brought under the culti-
vation of these varieties by the end
of the Fourth Plan period. The target
for the next year (1966-687) has been
set at about 4.89 million acres.
Arrangements for meeting the require-
ments of inputs like seed, fertilizers
and pesticides for the areas selected
for the high yielding varieties pro-
gramme are being made.

Bus Stand outside Kashmiri Gate

1738. Shri Shiv Charan Gupta: Will
the Minister of Transport, Aviatlon,
Shipping and Tourism be pleased to
state:

(a) whether it isa fact that land has
been developed outside Kashmiri Gate
Delhi (known as Hindu College
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Ground) for a bus stand to ease con-
gestion at Delhi Main Station; and

(b) if so, when the site is to be allot-
ted and on what terms?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes.

(b) The terms of allotment are being
finalised by the Delhi Administration.

Assam-Agartala Road

1739. Shri Dasaratha Deb: will
the Minister of Transport, Aviation,
Shipping and Tourism be pleased to
state:

(a) wehteher Government have de-
cided to declare the Assam-Agartala
road in Tripura a National Highway;
and ¢

(b) the expenditure involved in its
yearly maintenance?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). Presumably the
Hon‘ble Member is referring to the
Shillong-Agartala road. It is a State
road lying partly in Assam and partly
in Tripura, Proposals have been made
from time to time for the declaration
of this road as a Nationa] Highway.
However, owing to financial limita-
tions, it has not been possible to accept
those proposals so far. In order,
however, to cater to the needs of the
traffic in the area, the Government of
India are financing the construction of
the missing link in the road from Passi
to Badarpur. This work is estimated
to cost Rs. 2.22 crores and is already in
an advanced stage of progress. In
addition, it is proposed to carry out
some further improvements also in the
road. The maintenance of the road
in question (Shillong-Agartala) is the
responsibility of the State Governments
concerned. It is estimated that the
expenditure on this account may be
of the order of about Rs, 10 lakhs per
yeasr.
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Gramdan Movement

1740. Shrimati Ramdulari Sinha:
Will the Minister of Food, Agricul-

ture, Community Development and
Cooperation be pleased to state:
(a) whether any assessment has

been made of the impact of Gramdan
movement on our society; and

(b) if so, the findings thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No, Sir.

(b) Does not arise.

Functioning of Panchayats

1741. Shri Dasaratha Deb:
the Minister of
Community Develop
tion be pleased to state:

(a) whether it is a fact that the suc-
cessful functioning of the panchayats
and their normal growth all over India
is retarded due to excessive control
exerted by officials through Panchayat
Secrttaries appointed byGovernment;

(b) whether demand was raised in
many States that Panchayat Secre-
taries should be elected by the res-
pective Panchayat Committees instead
of being appointed by Government;
and

Wwill
Food, Agriculture,
and Coopera.

(c) it so, whether Government pro-
pose to replace the appointed Pancha-
yat Secretaries by the elected Pancha-
yat Secretaries all over India?

The Deputy Minister in the Minis-
try of Food, Agriculture, Comrmunity
Development and Cooperation (Shri
Shinde): (a) No.

(b) The information from the States
is being ocllected and would be laid on
the Table of the House as soon as
available.

(¢) No such proposal is under consi-
deration of the Government.

Impact of PL. 480 Imports on Food
Production
1742. Shri M. R. Krishna: Will the

Minister of Food, Agriculture, Commu-
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nity Development and Cooperation be
pleased to state:

(a) whether Government have any
proposal to set up an impartial com-
mission or Committee to study the
impact of PL 480 supplies on the food-
problem in the country; and

(b) if so, when?

The Deputy Minister in the Ministry
of Food, Agriculture, Community De-

velopment and  Cooperation (Shri
Shinde): (a) No, Sir.
(b) Does not arise.
Rice Supply to Kerala
1743. Shri P. Kunhan: Will the
Minister of Food, Agriculture, Com-

munity Development and Cooperation
be pleased to tate the quantities of
rice asked and supplied to Kerala dur-
ing the years 1963-64 and 1964-65
(year-wise)?

The Deputy Minister in the Ministry
of Food, Agriculture, Community De-
velopment and  Cooperation  (Shri
Shinde): The demands of the Kerala
Government for rice are in respect of
calendar years. The quantities de-
manded by the State Government and
those actually supplied during the
years 1963 and 1964 were as follows:-

In lakh tonnes

Quantity  Quantity

of rice supplied
Year demanded  from
by the  Central
Statc stocks
Govemn-
ment
1963 2-50 197
1964 450 3:93

With the introduction of informal
rationing in Kerala from Novermber,
1964, the requirements of rationing in
the State are being met by the Central
Government. The gquantity distribut-
ed in Kerala during 1965 was 9'1 lakh
tonnes.
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trrigaidon . ines in UP,

1745. Shrl Ram Harkh Yadav: Will
the Minister of Food, Agriculture,
Community Development and Co-
operation be pleased to state:

(a) whether the U. P, Government
have asked for a loan of over 15
crores for energising the tub-wells
and implementing minor irrigation
schemes; und

(b) # so, Government's
thereto?

2683 (Ai) LSD—4.
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The Deputy Minister in the Ministry
of Food, Agriculiture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
Government of Uttar Pradesh has
requested for funds for energising the
tubewells and implementing minor
irrigation schemes during the current
financial year 1965-66. The position in
respect of these schemes is indicated
below:—

1. Energisation of Tubewells:

Besides the normal scheme for the
year 1965-66 already approved ‘for
Rs. 400 lakhs for Rural Electrification,
including energisation of pumpsets, a
scheme costing Rs. 460 lakhs for ener-
gising 800 tubewells and 2400 open
wells for increasing agricultural pro-
duction in the Uttar Pradesh State
during 1965-66 was received from the
Uttar Pradesh State Electricity Board.
Considering the merits of the scheme,
an outlay of Rs. 100 lakh was allocat-
ed to the State Govt. during 1965-66.
Subsequently. the State Govt. ap-
proached the Centre for additional
Central assistance amounting to Rs.
525 lakhs. On the basis of availabili-
ty of funds, additional allocations
amounting to Rs. 125 lakhs have been
made to the Steote, thereby making
the total allotment of funds to
Rs. 225 lakhs during the year 1965-68.

2. Minor Irrigation Schemes:

During the current financial year
1965-68, Government of India agreed
to an outlay of Rs. 1511 lakhs for
minor irrigation scnemes in the Uttar
Pradesh State. Subsequently, the
State Govt. requested the Centre for
additional funds amounting to Rs

400 lakhs Consilering the techno-
cconomic feasibility and availability
of funds additiona! allocations

amounting to Rs. 90 lakhs and Rs
150 lakhs were made to the State
Govt. in May and September, 1965.

respectively. Thus the total amount
allocated to the State Govt s
Rs. 1.751 lakhs.
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The Btate Govt. was also advised
to obtain -additionel funds for cons-
truction of private wells|tubewells
from the Land Mortgage Banks and
also to explore the possibility of
diverting savings, under agricultural
sector, for minor irrigation purposes.
The information received from the
State Govt. indicateg that an amount
of Rs. 100 lakhs i+ being diverted for
minor irrigation schemes and efforts
are being made Ly the State Govt,
to obtain additional finances from the
Land Development Banks.

Supply of Foodgrains by Panjab

1746. 8hri Gulshan: Will the Minis-
ter of Food, Agriculture, Community
Development and Cooperation be
pleased to state:

(a) the total quantity «f wheat
gram dal, ‘maire’ and rice despatched
from Punjab to the vanious States on
Central Government account from
January, 1865 to February, 1966;

(b) the totwi quantity of imported
wheat givan ts the Punjab by the
Centra] Governmer: during the same
period; and

(c) the totat profit earned by the
Punjab Government in these transac-
tions?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Develop t and Cooperation (Shri
Shinde):

(a) Wheat 171 thousand tonnes

Maize 47  thousand tonnes

Rice 309 thousand tonnes

No gram, dal is procured in or des-
patched from Punjab on Central
Government account.

(b) About 164 thousand tonnes.

(¢) No profit was earned by the
Punjab Govrrmment in these transac-
tioms.
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Increase in Freight Rates

1747, Shri P. C. Borooah: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether the Karamahom Con-
ference has decided to increase the
freight rates covering the India-
Pakistan-U.K. continent trade by 7§
per cent;

(b) it so, the reasons therefor; and
(c) Government’s reaction thereto?

The Minister of Tranmsport, Avia-
tion, Shipping and Tourism (Shri
Sanfiva Reddy): (a) Yes, Sir, On
our import trade the increase wil] be
effective from 1-6-1966 and on our
exports from 12-8-1966.

(b) and (c). There has been no
general increase in rates in the East-
bound trade since 1961 and in West-
bound trade since 1863. Since then
working costs have been continually
rising and the Lines have not found
it possible to neutralise the increase
through further rationalisation. In the
circumstances, it was not possible to
resist the increase. However, the re-
action of the Indian Shippers is
awaited.
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Consumption of Fertilisers

1749. Dr. Mahadeva Prasad: Will
the Minister of Food, Agriculture,
C ity Develop t and Co-

operation be pleased to state:

(a) the consumption of fertilizers
in the country during 1864 and 1966
respectively; and

(b) the estimated quantity of fer-
tilizers to be consumed in the country

during 19667

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation  (Shri
Shyam Dhar Misra): (a) and (b).
The requisite information is given be-
low:—

Consump-
tion in
terms of

Nitrogen

(Tonnes)
1964-65 . 5,38,000
1965-66(Fstimated) . 6,00,000
1966-67 (Estimated at present) 8,00,000

Tuticorin Harbour Project

1750. Shri Muthiah: Will the Minis-
ter of Tramsport, Aviation, Shipping
and Tourism be pleased to state:

(a) whether Government are aware

that the construction of the break-
waters of the Tuticorin Harbour Pro-
ject has been suspended for some
time;

(b) if so, reasons therefor; and

(¢) the steps being taken to re-
medy the situation?

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shrl
Sanjiva Reddy): (a) to (c), The esti~
mates for the construction of the
North and South Breakwaters upto
minus 3 metres were sanctioned in
1964. The work will be completed
by the end of this month. The esti-
mates for the construction of break-
waters beyond minus 3 metres to end
are under consideration alongwith the
detailed Project Report prepared by
the Chief Engineer and Administra-
tor, Tuticorin Harbour Project. A
decision on the estimates for the cons-
truction of the breakwaters beyond
minus 3 metres will be taken shortly.

Minor Irrigation Schemes in Mysore.

1751. Shri Linga Reddy: Will the
Minister of ¥ood, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) the number of irrigation wells
under the minor irrigation pro-
gramme sanctioned and dug in Mysore
State with the Central assistance of
loan and subsidy in the Third Five
Year Plan so far;

(b) the amount so flar spent and
the number of wells completed;

(c) the irrigation potentia] created
under this programme;

(d) whether any representation has
been received from that State for
more firrigation wells with Central
loan and subsidy in the arid zones of
the State in the Fourth Five Year
Plan; and

(e) if so, the reaction of the Cent-
ral Government thereto?

The Deputy Minister in the Minls-
try of Food, Agriculture, Community
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Devel t and Cooperation (Shri
Shyam Dbar Misra): (a) and (b).
Under the Minor Irrigation Prog-
ramme, 42,700 irrigation wells, includ-
ing 16,700 wells carried over from
1960-61 as spill-over works, have been
sanctioned in the Mysore State during
the Third Five Year Plan. According
to the latest available information,
24,500 wells have been completed
during the fist four years of the Third
Plan and 18,200 wells are under con-
struction, besides 1,500 wells reported
to be failure. An amount of Rs. 714'82
lakh was incurred on construction of
new wells during the first four years
of the Plan. During the current finan-
cial year, 1965-66, an outlay of Rs. 100
lakh is anticipated to be incurred on
wellg and about 8,700 wells are ex-
pected to be completed.

(c) A total area of 68,400 acres is
estimated to be brought under irri-
gation through construction of new
wells by the end of the Third Plan ac-
cording to the yard-stick of 2 acres
of area benefit per well in the Mysore
State.

(d) and (e). No proposal for con-
struction of wells specifically in the
arid zones of the Mysore State has
been received. However, in their pro-
posals for 1966-67 the Mysore Gov-
ernment has included the following
outlays:—

(i) Outlay of Rs. 75 lakh for com-
pleting about 8,000 wells sanc-
tioned in the Third Plan,
which will spill over to the
Fourth Plan.
Outlay of Rs. 75
programme of
wells.

A total outlay of Rs. 620 lakhs has
been approved for Mysore State by
the Government of India for 1966-67
for various minor irrigation schemes.
This includes necessary provision for
wells.

(ii) lakh for a

10,000 new

Tanks in Mysore

1752. Shri Linga Reddy: Will the
Minister of Food, Agriculture, Com-
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munity Development and Cooperation
be pleased to state:

(a) the number of tanks under
minor irrigation in Mysore State at
present,;

(b) the amount sanctioned for
minor irrigation under the Third Five
Year Plan for repairs, restoration and
for new tanks in Mysore State;

(c) the number of tanks so far re-
paired and restored and newly taken
up with the finance made available
under the Third Five Year Plan; and

(d) the amount so far spent on
minor irrigation works that is on
wellg and tanks?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (d). The
quired information is being collected
from the Government of Mysore and
will be placed on the Table of the
Sabha as soon as it is received 'from
them.

Development of Tourism in Kerala

1753. Shri M. R. Krishna: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1140 on 31st August, 1965 and
state:

(a) the action taken so far to deve-
lop Kovalam as a sea-side resort and
when the plan of Kovalam is expect-
ed to be completed; and

(b) the total amount proposed to
be spent on the development of
Kovalam?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) The first step taken to
develop Kovalam as a sea side resort
was to put up a building on the beach
visitors
could change, take a shower, have a
meal and stay for the night, These
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facilities are now being developed on
a larger scale. A Master Plan has
been prepared, an old palace with
out-houses on the hill top has been
acquired and being renovated, a
design for cottages has been finalized,
their siting has been planned and
estimates for their construction are
under preparation.

(b) The scheme ag visualized in the
Master Plan is estimated to cost Rs. 3
crores but a total outlay of Rs. 60
lakhg has been proposed in the Cent-
ral Fourth Five Year Plan.

Community Development Blocks in
Punjab
1754. Shri Daljit Singh: Will the

Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether the Punjab Govern-
ment have requested the Central Gov-
ernment to increase the allocation for
Community Development Blocks in
the State during 1966-67; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No, Sir.

(b) Does not arise.

Trucks for Delivery of Foodgrains in
Famine Areas

1755. Shri Narayan Reddy:
Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:

(a) whether it is a fact that Pope
Paul has intimated to the Union Gov-
ernment that he is likely to send
trucks to India to help deliver food in
famine-hit areas;

(b) it so, whether the same have
been received;
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(c) u'not, when these are likely to
be receiced;

(d) whether these will be returned
after the crisis;

(e) whether it is also g fact that
funds have been received from him;
and

(f) if so, the total amount received
so far?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) Yes.

(b) No.

(c) These are likely to be received
shortly.

(d) No; the trucks are a gift to
India.

(e) Yes.

(f) Rs,
$100,000).

Rice supply to Kerala

1756, Shri D. C. Sharma: Will the

Minister of Food, Agriculture, Com-

munity Development and Cooperation
be pleased to state:

4,75,000 (equivalent of

(a) whether it is a fact that the rice
saved in Delhi as a result of “save the
rice campaign far Kerala” is yet to
reach Kerala; and

(b) if so, the reasons for the delay?

The Deputy Minister in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri
Shinde): (a) and (b). The “Save Rice
for Kerala” Campaign in De]hi is ex-
pected to result in reduced offtake of
rice from ration shops. The quantity
of rice thus saved will be utilized for
Kerala.

Japanese help im Transporting Food-
grains

1757. Shri Himatsingka;
Shri Rameshwar Tantla:
Shri Dharmalingam:
Will the Minister of Food, Agriowl-
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ture, Community Development and

Ceoperation be pleased to state:

(a) whether it is a fact that India
has proposed to the Government of
.Japan for their help in transporting

food to India to combat famine;

(b) if so, the nature of the proposal
put forward; and

(c) the reaction of the Government
‘of Japan thereto?

The Minister of State in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri
Govinda Menon): (a) to (c). In the
context of the difficult food situation,
assistance was sought from Japan, as
from several other friendly countries.
It was indicated that specific items on
which assistance would be most wel-
come were:

(a) Gifts of wheat, rice and milo;

(b) Longterm credit for food-

grains and fertilizers;

‘(¢) Monetary assistance for meet-
ing freight for increased food
imports;

(d) Other foodstuffs, especially
milk powder, milk products,
edible oil ete; and

(e) assistance in transporting food

consignments  from other
countries.
No definite offer of assistance has

" yet been received in response to the

above request.
‘State Controlled Agricultural Farm in
Tripura

1758. Shri Biren Dutta: Will the
Minister of Food, Agriculture, Com-
munity Development ang Cooperation
be pleased to state:

(a) the mcres of land brought under
the State-controlled Agricultural
firm in Tripure;
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(b) the number of labourers work-
ing on it;

(c) the quantum of crop expected
from it by the next agricultural sea-
son; and

(d) the basis of payment to the
workers?

The Deputy Minister in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (d). The
required information is being collect-
ed from the Tripura Gavernment and
will be placed on the Table of the
Sabha as soon as it is received from
them.

Flour Mills in Kerala

1759. Shri Mohammed Koya: Will
the Minister of Food, Agriculture,
Community Development and Coopera-
tion be pleased to state:

(a) the number of Flour Mills at
present in Kerala;

(b) whether wheat is given to all
the mills to enable them to work to
their full capacity; and

(¢) if not, the reasons therefor?

The Deputy Minister in the Ministry
of Food, Agriculture, Comunity Deve-
lopment anq  Cooperation (Shri
Shiede): (a) The number of Roller
Flour Mills in Kerala at present is
three.

(b) and (c). Wheat is being allot-
ted to all the Roller Flour Mills in
Kerala to the full extent of their per-
mitted capacity as recognised by Gov-
ernment.

Supply of Wheat Flour

1760. Shri Mohammed Koya: Will
the Minister of Food, Agriculture,
Community Development and Co-
operation be pleased to state:

(a) whether it has been brought to

-
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his notice that more wheat will  be
consumed in Kerala if it is distribut-
ed in the form of Atta; and

(b) it so, the steps taken by Govern-
ment to distribute wheat flour packets
through ration-shops and how far it
has been successful?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (b). No appreciable
increase in consumption of wheat is
expected even if it is distributed in
the form of atta, State Government
are, however, selling maida und
sooji to bulk consumers and in retail
through Cooperative Societies, packed
in polythene bags of ones kilo, Such
retail distribution is in force in Tri-
vandrum, Kottayam, Ernakulam and
Palghat district headquarters. House
delivery is also being effected in sele-
cted centres. This arrangement is
proving popular and the scheme has
been extended to Alleppey district
from 1st March, 1966. The other cen-
tres will also be taken up by State
Government on phased programme.

Daval t of Irrigation and Agri-
culture
1761. Shri Mohmmed Koya: Will

the Minister of Food, Agriculture,
Community Development and Co-
operation be pleased to state:

(a) whether the Government of
Kerala has submitted an interim plan
for effecting improvement in the irri-
gation and agricultura] schemes of the
State;

(b) it so, the details thereaf; and

(c¢) whether the plan has been ap-
proved?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) to (c).
Apart from the Five Year Plans, no
separate interim plan for effecting
improvement in the irrigation and
agricultural schemes of the State has
been received from the Government

.grammes for
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of Kerala. However, in response to
certain proposals for additional outlay
in 1955-56 received from the Govern-
ment of Kerala, an amount of Rs. 178
lakhs, comprising Rs. 110 lakhs for
major and medium irrigation and Rs.
688 lakhs for agricultura]l schemes (in-
cluding soil conservation, forestry and
fisheries) was sanctioned in June, 1985
over and above the approved outlays
for the Annual Plan for 1965-66. An
additiona] allocation of Rs. 30 lakhs
was also sanctioned to the State Gov-
ernment for minor irrigation schemes
in May, 1965.

Further, in response to the Central
Government'’s proposals for Emergency
Food Production Drive, the Govern-
ment of Kerala drew up a scheme
which contemplated a three pronged
drive, comprising (i) quick on-the-
spot assistance to solve the farmers’
practical fleld problems, (ii) explora-
tion of new avenues of production, and
(iii) ensuring of collective participa-
tion in a common project of agricul-
tural production. Additional pro-
cultivation of vacant
lands, provision of irrigation facili-
ties and strengthening of plant protec-
tion measures have been taken up as
part of this Emergency Food Produc-
tion Drive, by the Kerala Government,

Dry Milk from US.A.

1762. Shri MurH Manohar:
Shri Ram Harkh Yadav:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that the
United States Agency for International
Development has promised to send Im-
mediately to India 7,300 tons of dray
milk;

(b) if 80, the terms of the contract;
and

(c) the value of the non-fat dry

milk? .
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (c). The World
Food Programme, and not the United
States Agency for International Deve-
lopment, has agreed to make avai-
lable about 7,300 metric tons of skim
milk powder valued at about $ 2.7 mil-
lion, for free distribution in the
scarcity areas,

Food for Mysore

1763. Shri Linga Reddy; Wil
the Minister of Food, Agriculture,
Community Development and Coope-
ration be pleased to state the quantity
of foodgrains asked for by the Mysore
Government and supplied by the Cen-
tral Government during last year and
this year up-to-date?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): During 1965 the Govern-
ment of Mysore asked for 1-25 lakhs
tonnes of rice and 45,000 tonnes of
coarse grains. The actual supply of
rice to the State from Central reserve
during that year was 1°12 lakhs tonnes.
The Central Government also arrang-
ed supply of 38'5 thousand tonnes of
coarse grains to Mysore from surplus
States. There was no specific demand
for the whole year in regard to
wheat,  Allocation was made from
month to month in mutual consulta-
tion and the total quantity actually
supplied to the State from Central
stocks during the year 1965 amounted
to 1'41 lakh tonnes.

Mysore Government have asked for
9 lakhs tonnes of foodgrains for 1966.
Allotments so far made to them total
1:48 lakh tonncs.

12 hrs. .
RE. MOTIONS FOR ADJOURNMENT
AND CALLING ATTENTION
NOTICES

SituaTioN IN WEsT BENGAL anp Mizc
Hrr DisTRICT

Mr. Speaker: I have received as
many as 10 adjournment notices and
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20 calling attention mnotices about the
situation in West Bengal. Ig there
any statement going to be made on
behalf of the Government?

The Leader of the House (Shri
Satya Narayan Sinba): Government
is going to make a statement at 3.30
or 3.15, as you like, Sir.

Mr, Speaker: I will hold it over
till then.

Shri Indrajit Gupta (Calcutta South
West): Does Government mean the
Prime Minister? She has been to
West Bengal....

Shri Satya Narayan Sinha: The
Prime Minister will also be available
at the time the statement is made,

Mr. Speaker: That would be seen
at that moment. At 3.15 the state-
ment will be made.

There is another adjournment
motion and calling attention mnotice
about Mizo Hills and West Bengal. Is
there any statement going to be made
about Mizo Hills?

The Minister of Home Affairs (Shri
Nanda): We can place before the
House further developments that have
taken place. There is no need for

discussing it in an adjournment
motion.
Mr. Speaker: 1 am only asking
whether any statement would be
made.

Shri Nanda: At that time we shall
give information about that also.

Shri Satya Narayan Sinha: At 3.15
both the statements will be made.

Shri Hem Barua (Gauhati):
can both the statements
simultaneously at 3,157

Mr. Speaker: I will have to listen

to those statements before I come to

j:any decision. Therefore, they shall
be held over.

How
be made
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Dr. Ranen (Calcutta East): There
should be two separate statements
about West Bengal and Mizo Hills
They should not be mixed up.

Mr. Speaker: That I will manage.

ot gwR o wEET (319 : A
wgicT, A7 & fadeq g7 &

aww wgiea : &5 Iy, & g
Ll

ot gR T WET : A OE wTH
Ay wEqra 241 91 1 R AW A TEE
¥ faatz F7 SFT W7 AC GE

W NENRE c T aw & & A
7 qFaT g

oft gER WA WYY : T AHS B
AFT AN F IV DA T §

wSTA AT : g A TH a7 FEAT
93q1 £ | ARG FT g AVAT Feaw
afgaTd @3 g FT AT A€ FIQ
£ 7z 3w Al &1 w9% fag aEw
w1 FEA TS &

Shri Kapur Singh (Ludhiana): Just
now you have told us that you are
holding over our calling attention
notices and adjournment motions
notices about the situation in West
Bengal and in Mizo Hills. I am one
of those who gave these notices.
Before you made this announcement
in this House and before the House
was informed by the Leader of the
House that a statement will be made,
one of your staff came and informed
us that our motices have been reject-
ed I want to understand the mecha-
nism of this process, how it happens—
whether some preconsultations are
held between your staff and the gov-
ernment or whether the decisions are
already known to them. It is most
unjustifying,

PHALGUNA 17, 1887 (SAKA)

West Bengal and 4150
Mizo Hills (Adj. M. and C.A))

Mr. Speaker: Has he been informed
that the notices have been dis-
allowed?

Shri Kapur Singh: Yes, Sir.

Mr. Speaker: Because there are
adjournment motions, if they are to
be taken up, I would not allow any
calling attention notice. 1 have kept
them pending along with the adjourn-
ment motions. It is unfortunate that
some member of my staff got that
impression from my decision. All of
them I am keeping together. I will
make enquiries into that.

0 geR WA wEAT . A7 Egd
g w1 faug g, muw agEa-——

R WEIRY : I a6 & ¥ qiad
IR A, G TG 2 aw §

&t gem W wgww : fee) Fom
fag & qrem @ gar g1 g A
qEAE A W@ §, WAL ¥ gears
TR AR WEH

WO WY : T8 g § swaE
T A F qoTT A ¥ aFar g

Y gER W wgA : weuw
T . .

IR RENAY : T TG F T )
2awar g

it gOR AT wYAR : W T F
Aifer o =N fF A E ) @ A
#0 FHren fooEd | qg aga wees
w1 faug & |

weue wgd w19 §34 47 /gy ?

ot gO A FOATT : T gLEC
gAar a9 3 § 5 a5 grETe M
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oo wE 3 AT A T
& & mw o T A W
ot g |

ot gew wer woww  § frdgy
Lacill
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weaw Agteg g fean g
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Mr. Speaker: Shri Kachhavaiya,

now you are taxing my patience to
the utmost limit. T a} g% Eﬁa—;ﬁ
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Foh FTan g f oo uw s fred
fer st wta€ 7§ genr feavar
ag wer faegwr areda § |
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Shri Harish Chandra Mathur
(Jalore): Mr. Speaker, Sir, I just want
to carry further what my hon. friend,
Shri Kapur Singh told the House just
now about intimation being given to
us by some member of your staff
regarding the Calling Attention
Notices which we gave, At least
myself, I can say, raised it earlier also.
I wish to request you to comsider at
least this one point. Calling Atten-
tion Notices, when they are given to
you quite a time ahead, in respect of
which no decision is taken for one,
two, three, four and even five days,
at least intimation should be sent to
us as to how you disposed them of.
Intimation should be sent to us in
writing. I do not see what difficulty
is there in doing that. We find our-
selves in complete embarrassment, in
the absence of such intimation, either
to stand up and raise that question
or to come to your Chamber and
enquire about it. That puts us in a
very difficult and embarrassing posi-
tion, At least, if I give a Calling
Attention Notice, say, on 3rd March,
if I do not hear about it till the 8th,
I think it is—I hope you will agree—
not a very satisfactory thing and
something must be done at your end.
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Shri D. C. Sharma (Gurdaspur):
Sir, I want to make a submission. I
do not know on what terms and under
what conditions these Lobby Assis-
tants, the so-called Lobby Assistants
are appointed.

Some hon, Members:
called”?

Why “so-

Shri D. C. Sharma: There was one
Lobby Assistant and I reported his
case to the Secretary at that time,
that he was not very good in his deal-
ings with the Members. But the
Secretary took no notice of it. Then
another Lobby Assistant came. He
was doing good work. But he has
been shunted away only because....
(Interruptions). He was shunted away
only because, I think, he was trying
to accommodate all the Members of
the House. Now a third Lobby Assis-
tant has been appointed. I do not
know. I want to know how these
Lobby Assistants are appointed, what
are their qualifications.... (Interrup-
tions).

Shri Hem Barua: Personal refer-
ences like this should not be allowed
to be made,

Mr, Speaker: Order, order. I can-
not discuss here how they are posted,
what they do and so on. He will
kindly resume his seat. I have said
that if there has been some mistake,
I will make inquiries into that.

There were 65 or 70 Calling Atten-
tion Notices with me this morning.
Every one of them was read out to
me. There were some about Manipur
which I disallowed. Probably some
mistake has occurred, some confusion
arose in the mind of one of my staff
and that wrong information has been
given. I have already said that I will
make inquiries into them. I think
that should be the end of the matter.

Shri Hem Barua: May I submit
that the Lobby Assistants have func-
tioned well all along? They are very
good. When you have given your
ruling I do not understand why Pro-
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fessor Sharma should try to change
it.

Shri S. M, Banerjee (Kanpur): Sir,
I want to know one thing.

Mr. Speaker: What is it?

Shri S. M. Banerjee: You said that
there was some confusion about the
Calling Attention Notices. I want to
know whether you have rejected the
calling attention notice of mine one..

Mr. Speaker: I am not answering

that.

Shri Kapur Singh: Sir, I submit that
this House is entitled to 2 firm and
clear clarification from you on the
statement which has just been made
by a very hon. and learned Member
of this House regarding Lobby Assis-
tants and so-called Lobby Assistants.
Are they Lobby Assistants or so-called
Lobby Assistants? This confusion
must be removed.

Mr. Speaker: I am not such an
expert in English language, Some-
times I do not distinguish between the
two. But there was mo need for the
hon. Member to call him “so-called
Lobby Assistant”. Perhaps, the hon.
Member had some grievance against
some Lobby Assistant and, therefore,
he had been expressing that.

12.18 hrs.
PAPERS LAID ON THE TABLE

Rice-MnLine  INDusTRY (REGULATION
AND LiceNsING) Seconp AMENDMENT
Rures

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): Sir, on behalt of Shri
Govinda Menon I beg to lay on the
Table a copy of the Rice-Milling In-
dustry (Regulation and Licensing)
Second Amendment Rules, 18686 pub-
lished in Notification No. GSR 259 in
Gazette of India dated the 19th Feb-
ruary, 1966 under sub-section (4) of
section 22 of the Rice-Milling Indus-

.
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try (Regulation) Act, 1858. [Placed
in Library. See No. LT-5703/66].

ANNUAL Reporr oF INDIAN CENTRAL
Seices AND CASHEWNUT COMMITTEE

Shri Shinde: Sir, I beg to lay on
the Table a copy of the Annual Report
of the Indian Central Spices and
Cashewnut Committee for the year
1963-64 (Hindi version). [Placed in
Library. See No. LT-5702/66].

12.14 brs.
RELEASE OF MEMBER

(Shri Badrudduja)

Mr. Speaker: I have to inform the
House that I have received the follow-
ing communication, dated the 5th
March, 1966, from the Superintendent,
Alipore Special Jail:

“I have the honour to inform
you that Syed Badrudduja, Mem-
ber, Lok Sabha, who was detained
in this Jail from the 10th Sep-
ember, 1965, was released from
this Jail on the 4th March, 1966,
under Government Orders.”

Shri S. M. Banerjee (Kanpur): Can
we have an assurance that he will
not be re-arrested?

12.14} hrs.
RE: PAROLE OF SHRI UMANATH

Mr. Speaker: Is the Home Minister
making a statement about Shri Uma-
nath?

The Minister of Home Affairs (Shri
Nanda): When I am making a state-

ment in the afternoon I will say
something about the question of
parole also.

Shri Harl Vishnu Kamath (Hoshan-
gabad): May I make a request to
you about this matter?
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Mr, Speaker: Since the Minister is
goin to make a statement, he should
wait till then.

Shri Hari Vishnu Kamath: Sir, I
want to bring some facts to your
notice before he makes the statement.
As I may not be present then, kindly
accommodate me. I only wish to
state that when on the 2nd of this
month, last Wednesday, the House
discussed this matter—the right of a
Member of the House, a detenu on
parole to attend the sittings, the ses-
sion of Parliament—I was gratified
to find that my view that he is entitl-
ed to attend the House received wide
support from all sections of the
House, except- for a stray voice here
and there. I am sorry to say, I am
constrained to say that the Govern-
ment, through their officers, have
acted in this matter improperly, to
say the least, to put it very mildly.
When the House is seized of the
matter, when the Government pro-
mised a statement today—and they
are going to make a statement today—
I learn on reliable authority, from an
authentic source, that a sub-Inspector
of Police of that area served a fresh
order on Shri Umanath, a Member
of the House, the detenu on parole,
to the effect that under the present
conditions of parole, he should not
go to Delhi. That was a fresh order
served, the same evening, conveying
the order of the Madras Government,
soon after the discussion in the House
on the 2nd morning—it was served
the same evening on the 2nd—saying
that under present conditions of
parole, he should not go to Delhi.

Mr. Speaker: That is all. (Inter-
ruption). Order, order.
Shri Hari Vishnu Kamath: In this

connection, may I also mention that
last year, if I remember aright, in
August [~ September, 1865, when
there was a writ petition pending
before the Supreme Court, the same
detenu, the same Member of the House,
along with another colleague of his,
Shri Nambiar, had come to Delhi on
the written permission of the Madras
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Government that they had no objec-
tion to their staying in Delhi. Then,
as you will recollect, Sir, they saw
you. at that time and consulted you
and got your view on the matter and
you, apparently, told them that you
had no objection, as far as you were
concerned, if they attended Parlia-
ment and you were pleased to for-
ward their representation to the Home
Ministry, The Home Minister, brus-
quely or blatantly—whichever word
you may prefer—told them that they
should not attend Parliament and that
they should mnot stay in Delhi any
longer. They had remained in Delhi’
on the written permission of thé
Madras Gavernment. However, with
in two days, the Madras Government,
obviously acting on instructions from
the Central Government, the .Home
Minister, wrote to the detenus that
they should return to Madras. Sir,
that happened even when your deci-
gion was pending at that time and
you were agreeable to their attend-
ing Parliament—they were saying in
Delhi at that time,—and they were
asked to go back to Madras. What
has happened now is adding insull
to injury. This is most humiliating.
When the House is seized of the
matter, when the Government’s divi-
sion is pending, the Madras Govern-
ment serves a fresh order that under
the present conditions of parole, he
should not go to Delhi. 1 plead,
therefore, that this is not merely a
serious breach of privilege of the
House and of a Member thereof, but
it tantamounts to contempt of Parlia-
ment. Whoever is responsible should
be brought before the bar of the
House and reprimanded.

Mr. Speaker: There is one thing
that I can just say, that is, because
the matter has to come up in the
afternoon, this point also can be taken
up at that time, Mr. Kamath told
me that he was going away and,
therefore, I just permitted him to
have his say.

Shri H. N. Mukerjee (Calcutta Cen-
tral): Sir, here a point of principle
has arisen. I have a letter from Shri
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Jmanath in regard to the latter point
which the hon. Member made. But
he has referred also to another report
which goes to the root of the matter,
the matter of principle, if it is a fact,
as he says it is a fact, that after our
discussion in this House regarding
the interpretation of the parole res-
trictions, the Government of Madras,
through whatever police officer it may
be, has served on Shri Umanath a
fresh restrictive order. That action
is contempt of Parliament and that
action is something of which the
Home Minister, of all people, should
be aware. Since the allegation has
been put up before the House by Mr.
Kamath, which I am sure he has done
with his usual sense of responsibility,
it is for the Home Minister, here and
now, to deny or to plead guilty to it.
Quite apart from what we are going
to discuss in regard to the interpre-
tation of the parole restrictions, the
allegatign has come up before the
House which should be denied or
accepted here anq now....(Interrup-
tion).

Mr. Speaker: The Home Minister
says that he is going to make a state-
ment. ... (Interruption). Order, order,
I would not take this matter sepa-
rately. This can be taken up along
with that. I hope, when the Minister
makes his statement, he will make a
mcention of this fact also. (Interrup-
tion).

Shri H. N. Mukerjee: Here is a
specially fixed matter that is being
postponed on the initiative of the
Government and they do not give us
any justification for that. Possibly,
the Law Minister had come ready with
this matter. Sir, if you were func-
tioning as a judge, as you were at
one time, and if somebody wanted
postponement or adjournment of a
specially fixed matter, some rational
justification for it would have been
asked for. Now, in the afternoon.
we are going to discuss something
which is of an explosive nature.
What has happened in West Bengal
s a matter which concerns the coun-



4159 Re: Parole of

[Shri H. N. Mukerjee.]

try in an explosive sense and Mr.
Sub.amaniam was conscious of this,
as we all felt, during Question Hour.
At that point of time, this is going
to be, a sort of, put into the picture
of Parliamentary debate and the
whole purpose of this matter is going
to be diverted and distorted, What
I mean to say is that, when a matter
appertains to the question of privi-
lege, when something happens which
implies that contempt has been com-
mitted—contempt of Parliament—by
agents of the Government acting from
whatever indications are available
under the orders of Government of
India, it is a very serious matter.
That might be separated from the
other thing and referred. (Interrup-
tions). Let them give the facts of
the case. Here is an allegation; we
ought to know the facts.

Mr., The
there.

Speaker: allegation s

Shri Ranga (Chittoor): I do not
want you to dismiss this plea merely
on the ground....

Mr. Speaker: I have not dismissed.

Shri Ranga: I am suggesting that
you should not. The plea is that it
should be treated separately. In
regard to two other matters, the Gov-
ernment has promised to give full
information to the best of their know-
ledge to the House in the afternoon,
that is, in regard to Mizo and West
Bengal. This is a third matter, a
matter which has already been before
the House, and with regard to that,
facts have been given and I do not
want to repeat them again,

Mr. Speaker: This matter is con-
nected with this subject. (Interrup-
tions). There is a clear statement
here in 3(b) that the Minister of
Home Affairs is to make a further
statement so far as release of Shri
Umanath on parole is concerned.
(Interrruptions) s

Shrt Ranga: Now we are concerned
mainly with a Member of Parliament
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trying to discharge his duties as
Member of Parliament during the
short interregnum of freedom which
the Government was good enough to
vouchsafe for him. During that
period, he wanted to be present here.
That question arose in this House and
while it was still being discussed, this
new order had been passed by the
local police sub-inspector. The other
details have already been given by
Mr. Kamath. What we are concern-
ed with is this: of course, there is a
question of privilege and that can be
taken up separately; but there is also
the other question of facts, whether
it is true that a separate order has
been served on him even while Parlia-
ment was seized of this question,
while Parliament and yourself were
trying to see whether it would be
within the rights of our Members to
rush to this House by the quickest
possible transport that they could
possibly get in order to discharge even
a bit of their responsibility here
during the short period when the
Government was good enough to re-
sile from its determination to keep
Members of Parliament in jail and
then allow them to be on parole.
That is the question and I would like
you to give us an opportunity of deal-
ing with the Government on that
separately, apart from the other two
questions because otherwise we would
not be able to give proper considera-
tion to this.

Shri Surendranath Dwivedy (Ken-
drapara): He can make the statement
at 2 p.M. This can be taken up as a
separate matter and the other ques-
tions also will be taken up later.

Shri Nanda: The fact of the matter
is this: this information, namely, that
Shri Umanath should not go to Delhi
in the present conditions of parole,
I thought that I must ascertain in
order to be able to give to the House
proper information. This is what I
have got from Mr. Kamath—that such
an order has been passed by some
sub-ingpector. I have not received
the information from the State Gov-
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ernment (Interruptions). 1 would
like to asertain from the Government
jtself. (Interruptions). I must have
the information; I have not yet got
that. B b

Mr, Speaker: Would it be taken up
tomorrow?

Shri Nanda: Yes, Sir.

Mr. Speaker: That will be taken
up tomorrow,

Shri Hari Vishnu Kamath: To-
morrow at 12 o’clock and not late in
the day; it should be taken up soon
after the Question Hour is over.

12.25 hrs.
BUSINESS ADVISORY COMMITTEE
ForTy-FrrTH REPORT

The Minister of State in the Depart-
ments of Parllamentary Affairs and
Communications (Shri  Jaganatha
Rao): I beg to move:

“That this House agrees with
the Forty-fifth Report of the Busi-
ness Advisory Committee present-
ed to the House on the 4th March,
1966.”

Nt W ww weAw (J):
weqey agEw, § gg SmATT AEarg
f& gax favmr g7 Y "= A
gt JaF wqE wwr o@r § W
fe s 3@ 9T 3qF 7@ wT AR ?

eI NEAT ¢ T A IR AT
fear 1

HOU-AT AW dWre war (=)
e Aroaw fag) ; qfeww aw @
f& dar & s FwRT AT IW
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Shri Bhagwat Jha Azad (Bhaga.
pur): We would like to say in this
connection that the Department of
Communications is a Department that
concerns us every day, and especially
seeing the efficiency or otherwise, or
rather the inefficiency of the Tele-
phone Department, we would cer-
tainly like the Demands of that
Department to be discussed, and we
would certainly like to modify this
report for that purpose and we would
submit that time must be allotted for
the Demands of the Department of
Communications.

Shri D. C. Sharma (Gurdaspur): I
support my hon. friend Shri Bhagwat
Jha Azad. We must discuss the
Department of Communications be-
cause it is being neglected these days.

Shri Bhagwat Jha Azad: Crores of .
rupees are being spent on it, and so,
we cannot allow it to go without
discussion.

Shri Harish Chandra Mathur
(Jalore): Apart from the Department
of Communications, I would specially
draw the attention of the House in
particular to the time allotted for the



4163 B. A. Comm. MARCH
[Shri Harish Chandra Mathur.]

Demands of the Atomic Energy Com-
mission. I think the House, in .the
present context of things and the
present developments that are taking
place, will not be able to ignore this
most vital subject in which we are
intensely interested, There might
just have been a casual discussion on
the Demands of the Atomic Energy
Commission but today-the matter is
such that great importance has to be
attached to the development of atomic
science and atomic energy....

Mr. Speaker: The hon. Member
might just move an amendment.

_Shri Harish Chandra Mathur: I
would only submit that in view of

the points raised regarding the
Department of Commynications as
well, the matter might better be

referred back to the Business Advi-
sory Committee. It will not be possi-
ble for the House just now to make
an adjustment....

Shri Surendranath Dwivedy (Ken-
drapara): We can decide here in
regard to the Department of Com-
munications.

Shri Harish Chandra Mathur: It
will not be possible to make an adjust-
ment just now about how we are
going to adjust the time so as to pro-
vide time for the discussion of the
Demands relating to the Department
of Communications and how we are
going to re-trim the entire time-
schedule. If you think that the House
can take a decision on this on the
spur of the moment that the Depart-
ment of Communications would be
given that much time, then I have
nothing to say, but then I would cer-
tainly say that proper time must be

* given for the Demands of the Atomic
Energy Commission. If you think that
the matter should go back to Busi-
ness Advisory Committee it would be
much better and they can find a solu-
tion for this.

Mr. Speaker: There is a recommen-
dation of the Business Advisory Com-
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mittee before the House now. The
representatives of the different groups
were there on that committee. Now
I find that mostly the pressure is
being exercised or the voice is being
raised from, the Congress Members
themselves. Therefore, I can only put
it to the House, So far as the Busi-
ness Advisory Committee is concern-
ed, all the groups united together and
have made this recommendation and
they were of this opinion that' the
Department of Communications need
not be discussed and that 2 hours
would be sufficient for the Demands
of the Atomic Energy Commission. If
the hon. Member.: wants to: have the
time enhanced for it, he can move
an amendment that the time might
be increased to five hours, and then
I can put it to the House.

Shri S. M. Banerjee: What about
the Department of Communications?
Supposing I want to move an amend-
ment in that regard?

Mr. Speaker: I shall put that also
to the House.

Shri Bhagwat Jha Azad: I would
submit an amendment that since we
want that the time should be increas-
ed for the Demands of the Atomic
Energy Commission, and secondly
that the Department of Communica-
tions should also be discussed, and
it is a question of allotment of time,
the matter may, therefore, be refer-
red back to the Business Advisory
Committee for adjustment with this
in mind that the House wants the
Department of Communications to be
discussed and the time to be increased
for the Demands of the Atomic
Energy Commission.

Mr. Speaker: The difficulty is whe-
ther the House wants this or not.
How should I ascertain it?

Shri Bhagwat Jha Azad: You may
take the votes.
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Shri D. C, Sharma: I elso want to
make an amendment.

Mr. Speaker: The Leader of the

House.

Shri Bhagwat Jha Azad: Is it being
suggested that Congress mon-official
Members have got no right to sug-
gest even small amendments? Why
should you force the issue like this?
It is casting an aspersion on us. You
have said that it is Congress Mem-
bers who wanted it. The Congress
‘Member has got certain rights to sug-
gest certain small amendments.

Mr. Speaker: That is for the Leader
of the House to say.

Shri Harish Chandra Mathur: Will
you please permit me to say a word?

Shri D. C. Sharma: Instead of refer-
ring the matter back to the Business
Advisory Committee, I would sug-
gest that you make adjustments
which are possible.

Shri Harish Chandra Mathur: Be-
fore you call upon the Leader of the
House to say something, will you
give me a minute?

1 myself have mot been able to
appreciate your observation that
Congress Members raise these issues
It is not possible for the Leader to
consult all the Congress Members.
There are some things which occur
to us at the stage when a thing comes
up. It is obvious that the Leader as
well as the other Members may find
it acceptable. So there is no need
to put it as such to the House. So
when such observations are made,
they smack of something about which
we do not feel very happy. But with-
out meaning any disrespect either to
you or to the Leader, I wish to sub-
mit most respectfully that there are
many things on which a previous dis-
cussion and decision is mot possible.
Certain things crop up on the floor
of the House and then it becomes
necessary for Members who feel a
little sense of responsibility in the
matter to say something.
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Therefore, I submit that this back-
ground should be understood. We
have the utmost respect for the
Leader. We understand that he has
gone into the matter in the Business
Advisory Committee from a broad
angle. But he does not know what
are the other various aspects which
may arise.

Now I made a constructive sugges-
tion only to permit the Business
Advisory Committee to go into the
matter afresh, taking into considera-
tion the wishes expressed on the floor
of the House, only because that will
enable you to re-trim the whole thing
and make the necessary adjustments.
But if you think that the only course
possible is to ask for more time here,
then I propose that the Atomic Energy
Commission should be discussed for
5 hours,

Shri S. M. Banerjee: I have also
an amendment, that a day should be
allotted for the Ministry of Communi-
cations.

st Ay fow¥ (Hi3): g v
& I N T FET AT & AR
drar faew &7 2 & 9w w7 e
feamar smgaTg ) vEd @ w@m @
fr wa facirg w9 agq =
q9 11 A6 I qF AT FNI5F
et Ig¥ a8 Farar adf o @
dfem & Wy ag oA SR §
f5 Fa1 37 e<foary o €2 FraEw
® gAY qoigar @ fwar § 7
¥ s & fw ww 92 FT agg Wy
W d@ @W 7 fear g, gawy
T AETFAT § WX IFH TR
frar ¥t §7

Shri Surendranath Dwivedy: I fail
to understand why Members of the
Congress Party should be so touchy
about the reference you made....

Mr. Speaker: Because I made itl
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Shri Surendranath Dwivedy: This
matter came up when Shri Kachha-
vaiya made a suggestion and moved
an amendment that the Communica-
tions Ministry be taken up for dis-
cussion. Now that some Congress
Members are also pressing for it, the
House might accept it as the majo-
rity view, although the Business
Advisory Committee had come to a
particular decision. There was no
reflection cast on Members of the
Congress Party or their going beyond
the decision of the Leader of their
Party. It was not the Leader of the
House’s decision. It was the decision
of the Business Advisory Committee.

Mr. Speaker: I am unfortunate in
this respect, that some words are
picked up from my mouth. I had
nothing to say about it. 1 am appeal-
ing to the Members, that they should
realise that if this is opened in this
manner, when I just mentioned about
the Congress Members, it becomes
difficult, The Leaders of Groups are
there. Shri Mukerjee was there.

Shri H. N. Mukerjee (Calcutta Cen-
tral): I am not objecting.

Mr. Speaker: I am just taking an
illustration.

Or Shri Dwivedy was there. Sup-
pose any of his colleagues now stands
up and says that the time is not
acceptable. Everybody has a right to
move an amendment, there is no bar
to that; but when a Member of a
group is represented there, we pre-
sume that he is speaking on behalf
of his whole group. Therefore, when
we have to bind even Opposition
groups that when their leaders are
there, no other Member from their
groups should raise an objection, I
took exception to this that similarly
when the Leader of the House or the
Congress was represented there,
Members of the Congress Party are
now asking for more time. If they
want, they can exercise their right, I
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do not deny them, they have every
right, but if this motion is moved that
this be sent again to the Business
Advisory Committee, I will put this
to the House, I have no objection,

Shri D. C. Sharma: Mr. Speaker,
Sir....

Shri Bhagwat Jha Azad: It is true
that we should not....

Mr. Speaker: Will two speak simul-
taneously?

Shri D. C. Sharma: You should find
time within the framework of the
time that is allotted for these two
things, Ministry of Communications
and Atomic Energy. I think it will
be very good. It will not cause any
reflection on anybody, and you are
the sole master of the House, and
you can do whatever you like.

Mr. Speaker: I am not the sole
master, as has just been rightly said
by another Member sitting by his
side.

Shri Bhagwat Jha Azad: When the
group leaders sit in the Business
Advisory Committee, it is true that
by and large we always go by their
dec’sions. You would find that this
ig the first time that I am suggesting
an amendment to the recommenda-
tions of the Business Advisory Com-
mittee, and think the Leader of the
House will aiso have no objection,
He has no means, when he goes to
the Business Advisory Committee, to
call all the Congress Members to ask
what they want. I think we should
have this much latitude from you and
the Leader of the House that when
we feel that we should move a small
amendment, we should be allowed.
For example, Communications is an
fmportant Ministry. We, as Members
of Parliament, are interested in our
constituencies, in telephones, in tele-
grams ete. This telephone business,
for instance, is so much irking that
we want to discuss it in the House,
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and therefore when we make a sug-
gestion to you, I think we are not
showing any disrespect to the Busi-
ness Advisory Committee or to our
leader. Therefore, this need not be
said that &' Congress Member wanted.
A Congress Member also wants some-
times an amendment.

W0 TR AATET Afgar (veaTz):
qETE WEIAY, TF G H & W9 H
s i Te AT 9% fF 78t 9 wtia
T F AR gEL 9§ OF T3 Wi
A § | FOT 0 F g} A fen-
T} fF a8 R geews & &
7 99 JfeT FAT 97 §9 W@
RN yawa i fr
T IR 99 WX @< § = §
fs v § wyagr anf ww
(feesim)

ot i Aroaw
TS AT

(Frt) - @

ot AT A/ AT ¢ e
o guT § T &, gm N f
grgt faaga &+ § o

Shri Satya Narayan Sinha: I am
sorry about the omission of the Com-
munications Ministry, because, un-
fortunately, I am in charge of that
Ministry, but I would i.ke to make it
clear, and all my friends who attend-
ed both these meetings will bear me
out, that I had no say in the matter
with regard to any demand of any
Ministry. I placed the entire time at
our disposal, and whatever was
decided I have accepted without mak-
ing any comment whatsoever. As I
told you, we have spent so many
hours there. Now, if that adjustment
has to be made, naturally, because the
time at our disposal has already been
allotted, some of the demands which
have been allotted time must be cur-
tailed or some demands have to be
dropped. There i3 no other way.

o gER wX s @ f&A

Tq ey @d

Shri Satya Narayan Sinha: Those
Members who have attended the
meetings, and you also, know that the
Finance Bill <has to be passed within
the time limit, that cannot be extend-
ed, Therefore, the only alternative
before us, if you want to make adjust-
ments for this, is either we reduce
the time of certain demands which
have been allotted, or drop some
demands. Therefore, the proper thing
to be done is to refer back the matter
to the BAC.

Mr. Speaker: Now it has been made
clear that it was the Leader of the
House who sat with the leaders of
the groups and they decided it, 1
have no hand in that.

Shri Bhagwat Jha Arzad: We did
not say anything against you.

1240 hrs,
RE: EXPUNCTIONS

weqw RQE ;9 OF q@ w1
gare 3T § 1 T o WifeAr ¥ 3u feA
‘R’ 1 aHY gEaATy fEAT 4,
fom wt & 7 fw® ¥ Mifwe w0 faat
a1 | IR qF o 5 <fF a8 o
% & &, qofeg ¥ g7 w1 WK
T
Shri Vasudevan Nair (Ambala-
puzha): What is the meaning?

o RYRY ¢ WA qEE A
OIS AT TF @ FT AT SSAT ATV A
# X ITHY $7 fF T KT H W AW
T 5T —IX AT TF F ISMAT 90y
g, oY & ma B 79T AT 1 AT AAAT
o U ER A4 ¥ ‘Eed”
%9 # ¥ w1y §, arfs qF qF qar
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Shri Kapur Singh (Ludhiana): 1
reiterate that this is an argument for
Punjabi Suba so that Hindi is mot
imposed upon us. It is the most con-
fusing language.
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**Expunged as ordered by the Chair.
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12.48 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Shri M. R. Masani (Rajkot): Will
the hon. Minister be called today?

Mr. Speaker: There are four hours
and twenty minutes left.

The Minister of Rallways (Shrl
S. K. Patil): You have allowed some-
thing to be taken up at 3.15; that
would also take sometime. I would
require about an hour,

Mr. Speaker: Can I call the hon.

Minister at 3.157?

Shrl Harish Chandra Mathur
(Jalore): If we have four hours, that
means this will go on till 5 o’clock.

Mr. Speaker: Therefore, I will call

the hon. Minister at 4 o'clock. Mr.
Rajaram,

Shri Rajaram (Krishnagiri): Sir,
the other day I was urging the hon.
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Railway Minister to drop the freight
surcharge on coal. The increase in
freight charge could have been met
otherwise by plugging the loopholes
in the railway administartion. Re-
garding passenger amenities, I would
like to draw the attention of the House
to the 23rd report of the estimates
Committee wherein they say that the
Committee also recommend that any
shortfall against the allotment of Rs. 3
crores for passenger amenities in any
particular year should be made good
in the subsequent years. The other
day Shri Ravinder Varma has calcu-
lated that the railway spending on
passenger amenities was short by
Rs. 3.27 lakhs.

There is another thing. There are
two bogies attached to the Nilgirl
Express from Salem Junction. The
Nilgiri Expresg starts from Salem at
10.10 p.m. and reaches Madras in the
early morning . So also, it starts
from Madras at 8.25 p.m. and reaches
Salem in the early morning. There
is a lot of overcrowding in those com-
partments. I am therefore requesting
the hon. Minister to allot g third-class
sleeper, coach to Salem passengers
so that they may have g little con-
venience, because the Nilgiri Express
runs nearly for eight hours from
Salem to Madras.

Then, as far ag the conversion of
metre gauge into broad gauge is con-
cerned, the railway administration has
already converted Gudiwada to Bhi-
mavaram and Vijayawada to Masuli-
patam into broad gauge lines. As far
as the question of economy, speed
comfort and gther things are concern-
ed, the broad gauge system is certain-
ly more desirable. I think there are
no two opinions on this. I am not
insisting on a change of everything,
and all of a sudden, but I might point
out one thing. We are now construc-
ting a railway-line in between Salem
and Bangalore. Now Salem to Mad-
ras is a broad guage line; so also;
Bangalore to Jalarpet is  another
broad guage line. The new line which
is under construction in between
Salem and Bangalore is a metre gauge
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line. I do not know why it must also
be converted into g broad gudge one.

Ag far as South India is concerned,
we have more of metre gauge lines
than broad jauge lines. If we take
the ali-India average for the broad
gauge system, the average comes to
40 per cent. If we take into consi-
dera.ion the Southern Railway alone,
it comes only to 32 per cent. To that
extent, the movement of traffic ig held
up, and ther js always a bottleneck
in one place or ano.her. If we take
the Madras State alone, the broad
gauge system works out to an average
of only 24 per cent. Therefore 1 re-
quest the hon. Minister to convert the
metre gauge line running between
Madras and Tuticorin into a broad
gauge one and also to double that
track, because Neyveli lignite s
coming up to Vriddachalam; a boiler
plant is coming up near Tiruchirapall
and the development of the Tuticorin
port ig taking place. We should,
therefore, prepare vurselveg in time
so that at a later date there is no bot-
tleneck in the movement of traffic.
‘These things can be done very well in
my State.

Ay far as electrification is concern-
ed, the electrification on the Madras-
Villipuram section is over. You know
that Madras has been declared as an
A clasg city; the population is day by
day increasing in and around Madras
city, and so, the electrification in the
suburban line is highly necessary as
far a; Madras city is concerned. In
that connection, I wanted to suggest
that Madras to Arkonam and Madras
to Gummnidipundi must be given top
priority. I wan'ed to suggest another
point: if it is not possible to electri-
1y it, within a short period, I can sug-
gest that the railway au'horities
should put up diesel engines on these
two tracks so that the passengers may
have g little more convenience and
some more ¢meni'ies and also have a
‘few more trips to reach Madras.
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Now, we nre considering the const-
ruction of a circular railway in Cal-
cutta. I know a number of language
papers have written about the impor-
tance and necessity of a circular rail-
way for Madras also. Madras also
requires a circular railway. It ig an
important city, it is coming up very
well and is developing rapidly. I
wanted to suggest some new railway
lines in the South. One is from Tiru=-
nelveli to Kanyakumari. You knbow
Kanyakumari is a tourist attraction
and ig also a pilgrim centre. A lot of
people are coming from the North
and they are facing hardship at the
Tirunelveli junction because it is not
possible for them to cross the 45 miles
distance from Tirunelveli to Kanya-
kumarlh Kanyakumari is only 48
miles from Tirunelveli. There agre no
hills or rivers in between. The rail-
way line can be constructed very

“easily. So, I am requesting the Rafl

way Minister to include this railway
line in the fourth Plan period itself.

So also, I am suggesting anothee
railway line between Kanyakumari
and Trivandrum. The third one is
between Krishnagiri and Tirupattur.
This line was removed before the se=-
cond world war by the Britishers for
their own convenience, and they had
taken it somewhere else. My request
is that this line must be restored.

Now, we are constructing a line
between Salem and Bangalore. Salem
district has been bifurcated into two;
Dharmapuri is now made a district
We can construct a junction at Dhar-
mapuri, and from there, we can put
a new line to Tirupat!ur via Krishna-
giri. Thig would be a very convenient
line and, at the same time, it would
be a remunerative line. Dharmapuri is
declared a geparate district. We are
constructing a railway station there.
Tt requires some retiring rooms. While
we are now having the construction
of a railway sation at Dharmapuri—
it was an ordinary taluk headquarters
but now it is the district headquarte-
rs—I request the hon. Minister to con-
struct a raillway station with all the
facilities for retiring rooms a Dharma-
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puri. Apart from that, I wanteqg to
suggest the Satyamangalam-Chama-

rajanagar, Pattukotti-Tanjavur and
Chingleput-Chinnasalem lines.
Then, I wanted to say something

about the labour problems in the
railways. There are a number of
workshops in Golden Rock. I come
to understand that there is discontent
and demoralisa.ion on an unprece-
dented scale among its workers. The
railway administration is calloug in
removing the discontent by meeting
the minimum demands or attempt-
ing to meet their turnover. There is
an incentive scheme introduced here.
But the way in which they implemet
the scheme has led to retrenchment,
and deprivation of promotion to low-
paid Class IV employees and because
of this, nearly 1,600 man in Golden
Rock workshop alone have been ren-
dered surplus, and thousands of em-
ployees who have put in 18 to 20 years
of service are suffering without any
promotion. Several works so far
carried out in the Golden Rock Work-
shop have since been transferred to
60 many cther centres of the State.
Take ,for example, the coach manu-
facturing unit in Golden Rock, it has
been shifted to the Integral Coach
Factory at Perambur. I can under-
stand this. But the Golden Rock ad-
ministration has transferred so many
other things to other factories: for
example, the work relating to vaccum
cylinder, bolts, nuts, bushes, etc., has
been transferred not to the public
sector industries but to private firms.
The net result is that hundreds ©of
employees are seriously affected due
to the denial of any promotion.

In the stores department, there are
a number of Class IV employees; they
have no scope whatsoever. The
Tapase Committee recommended that
the stages in promotion should be en-
larged. I am requesting the hon.
Minister to look into this aspect of
the matter I am also requesting the
hon. Minister to give a special scale
of pay for the stores khalassies as
against the other khalassies in the
Railways.
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In the last budget, while the Rail-
way Minister was replying to the de-
bate, he cut a joke in his speech and
said that he had been to Kolhapur
station to catch the train; his friends
informed him that the trains are
never running to time. But on that
particular day, the particular train
had reached the station at the exact
time. The hon Minister immedia.ely
informed his friends about it. But his
friends told him, “No, Sir; it is not
today’s train; it is yesterday’s train!
Of course, he had said it in g jocular
way, but somehow, it has become a
reality now. Whenever you travel by
the Southern Express, you will find
that it never rung to time. A dining
car is also attached to it, but it often
becomes sick. These things must be
rectified.

With these words, I conclude. ,
13 hrs.

Shri Rane (Buldana): Sir, I want
to make g few suggestions for the
consideration of the Railway Minister.
The first suggestion relates to my con-
stituency—a new line from Jalng to
Khamgaon should be undertaken im-
mediately. The second suggestion re-
lates to want of facilities for the pas-
sengers at the small railway stations—
the way-side stations. The third sug-
gestion relates to the need for re-
duction of freight on banana traffic.

Before I elaborate these suggestions
1 want to join the pther members in
congratulating the Railway Minister
and the railway employees for the
splendid work they have done during
the Indo-Pakistan conflict. In addition
I want to express my gratitude to Mr.
Putil, the Railway Minister and Dr.
Ram Subhag Singh, the Minister of
State. You know Sir, my district grows
about 50 per cent of the bananas
produced in India and about 10,000
wagong are sent to Delhi from my dis-
trict. In the peak season, my district
transports to Delhi about 100 wagons
daily. On account of the Indo-Pak
conflict, not g single wagon wus
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available for about a fortnight. When
I approached Dr. Ram Subhag Singh
and Mr. S. K. Patil, immediately with-
in a few days, they set right the
traffic of plantains and saved the
growers from utter ruin. Had they
not taken such immediate steps. 1
am afraid the growers in my district
would have been utterly ruined. I,
therefore, express my sincere gratitu-
de to the Ministers.

Coming to other points, I submit
that the facilities for passengers at
wayside stations are most unsatis-
factory. The interval between the
trains is 16 hours. I brought this to
the notice of the Railway Minister last
year, but nothing has been done.
I submit that these intervals should
be reduced. At present, the officers
in the Ministry are very ingenious
people. They convert passenger trains
into express trains, without substitu-
ting any passenger trains. The result
is that the interval between two trains
amonuts {o 16 hours or even more.
This causes the greatest hardship for-
passengers at smal] stations. Even
the facilities which were available in
pre-war days are not available to-
day. In pre-war days, many shuttle
trains were running. 1 am speaking
about Central Railways. There was
one shuttle train from Bhusaval to
Chulisgaon and another ghuttle from
Bhusaval to Burhanpur and Khandva.
These two trains were running at
least twice g day, so that the interval
between two trains was not more than
5 or 6 hours. I submit that these
trains should be restored and imme-
diate steps should be taken to that
effect.

I come to the most important prob-
lem gbout reduction of rates of freight
for fresh fruits, vegetables and espe-
cially bananas. Before 1944, the fre-
ight was charged at half the parcel
rate. From one station—Savda—about
40 wagons a day are exported in the
peak season. I do not want to bother
the ministers with more figures; they
can examine the figures for all the
stations. I am giving the rateg from
Savda to Delhi Before 1844, the

-——
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rates were half parcel rates, i.e, about
Rs. 450 per plantain wagon.

It went
up to Rs. 575 in 1949. In 1949, the
railway was kind enough to reduce

the rates to one-fourth parcel rate,
But in actuallity the rates shot up to
over Rs. 1,000. Since then, in 1963, it
went up to'Rs. 1300, i.e. more than
treble—an increase of 250 per cent.

During the last 10 or 15 years, I
have been trying my best to see that
the rates are reduced, because it aff-
ects the growers of my district. As I
said, my district sends about 10,000
wagons of bananas to Delhi. My dis-
tn_ct pays Rs. 1.25 crores by way of
railway freight. The freight has gone
up by more than three times. These
ratc; are in my opinion unjust, in-
equitable and very harsh. I there-
fore request the Mminister to Jook into
the structure of freight and to reduce
it by 50 per cent.

13.08 hrg

[MR. DEPUTY-SpEAKER in the Chair ]

.I want to make some other sugges-
tions which are pending since 1949,
'I'_he railway should manufacture spe-
cial types of wagons for the traffic of
plantains. At present the wagons are
made of steel; even the sides are
made of steel. It should have wooden
sides. I find from the books that 2000
to 3000 wagons are manufactured by
us every month. Now that we have
got Ministers who beljeve in the far-
mer-oriented policy, I request them
to look into the question of manu-

Iac.ture of wagons and reduction of
freight.

The time for running  Coaching
Specia] from Bhusawa] to Delhi is
more than 72 hours. There is no justi-
fication for this, because the planiains
are loaded only at Pachora, Savda,
Nimbhora and Raver. There is m;
Recessity for halts except for water-
ing the engine and taking coal or for
changing drivers. This time could be
reduced to 36 hours, if proper attem-
Pts are made. In transit, I am told
the bogies are made sick purposely
and they are stopped at Itarsi, Jhansi
Or even at Nizamuddin for 6 or 7
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hours. I want the hon. Minister to

look into these grievances and do the
needful.

Then, I want to make a small sug-
gestion about the Time-table Com-
mittee. My submission is that the
Time-table Committee should either
be scrapped or made more effective.
My experience is this. I have got
here this Bulletin issued by the Lok
Sabhg Secretariat. This Bulletin says
that Members of this House are invit-

ed to make their proposals about
changes in the time-tablec. My own
experience is, even though I have

devoted several days studying the
railway time-table and to make sug-
gestions, none of my suggestions has
been accepted.  Perhaps they are
meant for rejection. The Time-table
Committee sits on one day only for a
few hours. I cannot understand how
all the members of the Committee
can study within a few hours the
whole time-table and suggest changes.
Therefore, as I said, my submission is
that the Time-table Committee
should either be scrapped or pe made
more effective. Let them sit for three
days or even five days; it does not
matter. But the suggestions of the
public should be taken into considera-
tion and changes made in the time-
table. Another suggestion in this res-
pect js, changes in the time-table
should not be by a few minutes. For
instance, if a train starts at 9.47, the
change made is that it will start at
9.40 or 9.50, a few minute; this side or
that side. Why make such charnges
every other day and ask the passen-
gers to look to the time-table for these
changeg of g few minutes? Therefore,
once again I want to stress my sug-
gestion that the Time-table Committee
should either be scrapped or be made
more effective and they should be
made to study the suggestions made
by the public.

Then I come to my last point, I
have gone through thig big volume:
*Works, Machinery and Rolling Stock
programmes”. I find that many works
af doubling the lines are being under-
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taken. From my experience of the
Central Railway I can say that this
work goes very slow. From Bvdni
to Bina, Bhopal or Jhnsi, for the last
ten years the work hag been going on
but it has not been completed. I re-~
member, when Shri Alagesan was the
Deputy Minister of Railways, he
opened the double-line work in 1954
or 1955. But the whole work even
after 10 or 11 years has not been com-
pleted. There are still many patches
left. I cannot understand why this
work should go very slow.

With these remarks, Sir, I request
the hon. Minister to look into all thiese
grievances and do something to pro-
vide more convenience and comfort
to the passengers.
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Lol |
Shri C. K. Bhattacharyya (Raiganj):

Mr. Deputy-Speaker, Sir, I have a
few suggestions to make here.

The first is that there should be
another terminus station for Calcutta
on the eastern side of the river. That
is the only way to relieve the pres-
sure on Howrah station and on the
Sealdah station. The people who have
to come to Howrah station are, at
times, held up for hours together, for
two hours or three hours or four or
even five hours, at the Bridge ap-
proach. It has been the experience
at times that the crowd of traffic just
creates a bottle-neck and the people
are held up. About two lakhs of pas-
gengers pass through Howrah Bridge
everyday. The only way to relieve the
congestion is to have a fresh terminus
station on the eastern side of the river.
This terminal station may be cons~
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tructed at Dakshineswar or at Bara-
nagar on the B. T. Road or at Dum
Dum or at Sham Bazar at any one of
these places, this terminal station may
be constructed. When I say this, I refer
the present railway administration te
an old report of the Railways after
the Bally Bridge was constructed. One
special purpose of constructing the
Bally Bridge was that Sealdah would
be made the main station for Calcutta
and Howrah will be retained only for
the suburban traffic on that side. If the
Railway Minister has sufficient enthu-
Sisam for research, he may find out
that report and read it for himself.
Many years back when the Bally

Bridge was constructed, the whole
idea was that the entire traffic
would be diverted to Sealdah

on the eastern side of the river and
not to Howrah which makes the pas-
sengers walk over the bridge to
Calcutta. That was the object, But in
actual working of the scheme, that
object has not been carried out. What
I suggest now would be partial fulfil-
ment of that object—if the Railways
make a plan to have a terminal sta-
tion and terminate some of the long-
distance trains at one of these places.
This is number one.

Number two would be the circular
railway for Calcutta, which has been
discussed in this House for a number
of times. Speaking on this subject, I
am reminded of the scheme made for
shifting the Sealdah Station to farther
east. In the interest of the Railways
and in the interest of the peop'e, this
should have been done. But the diffi-
culty now is taht the area has been
built up rather largely. If with the
original planning that Sea'dah would
be made the main Station, this had
been taken up by the Railways, the
difficulty in which we find ourselves
now would not have been there. Even
then, some shifting may be made by
having a fresh terminal station at one
af the places which I have suggested.

Then I shall say something about
privately managed railways. One of
thess railways is the Bankura-Damo-
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dar Railway. The Government is
pledged to compensate the Railways
with some money according to a cer-
tain guarantee given to them. The
line is not taken over because the opi-
nion has been give that it will cause
an annual loss of Rs. 4} lakhs. But, on
the other hand, to keep up the gua-
rantee that the Government has given
to this B. D. Railway, thcy pay about
Rs. 8} lakhs per year as subsidy
There is much talk about railway
economics, This is an economics
which I do not understand; the
line is not taken over because there
will be an annual loss of Rs. 4} lakhs
but, on the other hand, Rs. 8] lakhs
are given as subsidy; it is difficult to
make out what this means, and under
the present budget, Rs. 8} lakhs have
been raiseq to Rs. 10:75 1akhs. There is
an option with the Government to be
exercised for taking over this line. It
comes at the end of ten yrars. The
option comes next time on 31st March,
1967. 1 request the hon. Minister to
make a particular note of this day
when the option is to be exercised by
the Government. I request him— I
suggest to the Railways—that the op-
tion be exercised on that day and the
line be taken over. The Rai'ways
should undergo a loss of Rs. 41 lakhs
a year in maintaining the line rather
than paying about Rs. 11 lakhs per
year as subsidy to the private rail-
ways. If the Rai'way Board takes up
the line, I believe the annual loss of
Rs. 4} lakhg will be someway or
other be made up by the higher pas-
senger traffic and goods traffic that
they may have.

I shall now ccme to north Bengal,
ie., about West Dinajpur district,
about which Mr. Dinen Bhattacharya
spoke on that day. It has been repeat-
edly statedq here that surveys have
been made for having a line to Hili on
The Pakistan border from the present
broad Gauge line from Khejuria Ghat
to Siliguri, but in spite of the surveys
having been made the line has not
yet been constructed. This hill is a
disputed point as any time this dis-
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pute may be raised by Pakistan and
the Goverment may find itself in diffi-
culty. Now Nandaji has a border
police under him and I do not know
how this border police will move. In
times of difliculty they will find it
almost impossible to move the police
quickly to the Pakistan border unless
the survey that has already been made
is worked out. There is a road, of
course, hut the read go-s through very
shaky bridges and in ‘i event of any
of the bridges going down or giving
way or becoming unworkable, the en-
tire border police scheme of the Home
Minister will come to a deadlock.

In the same railway there is another
line which goes to the Pakistan border,
i.e., the line from Barsoi to Radikapur
from the same broad gauge. Of this
also ] have spoken a number of times.
I suggested that the line should be
converted into a broad gauge but it
has not been done, though Shri Jagji-
van Ram, when he was the Railway
Minister, gave a definite assurance to
thr public that this part of metre
gauge would be converted into a broad
gauge. From this Explanatory Memo-
randum I find that the other metre
gauge portions in that arca are being
converted into broaj gauge but 1 do

not know why this particular
portion is left out. On page 49
of the Explanatory Memorandum
it is said:

“Construction of a BG line from
New Jalpaiguri to Mukuria and con-
version of the existing metre gauge
and

sections  Mukuria-Kumedpur
Katihar-Singhabaq  into  broad-
gauge.”

The line that I am speaking of is
just by the side of this M. G. line. It
is  strange scheme or plan that,
while all the-e lines are being con-
wverted into broaq gauge, this particu-
‘ar link is being left out. Again,
1her, are other sections too:

“Conversion of the existing metre
gauge line from Siliguri to Haldibari
to broad gauge.”

But this particular line, for which
the Railway Minister himself gave a
public assurance, is being left out. I
do not know what is the idea of the
Rai'way Board, about the sanctity of
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the assurances that the Ministers give
in public or about their obligation to
carry into effect those assurances
which are given to the people openly.
In any case, this has not been done.
When 1 go through the Explanatory
Mcurmurandum I find that o many metre
gauge scctiong are being converted
into broad gauge. I would request the
hon. Minister to check the map of that
area and make an iquiry why this por-
tion which is one of the most vital
links is not being converted into broad
gauge, because it is the only railway
line that leads to the Pakistan border;
if this is not convertcd, then at times
of difficulty, if you want to move men
and material from  Calcutta to

the Pakistan border, you will find
yourself in difficulty to reach the
other side of the river; the bogies

will not move unless the line is con-
verted into broad gauge. On the last
occasion when I spoke the hon. Minis-
ter had assured me that he would go
through the files. 1 do not know
whether he has had time to go through
the files. At least this time I would
request him to devote some of his
much-pre-Occupied moments to go
through the files regarding this por-
tion and do the necdful so that the
difficu'ty experienced by the people is
removed.

About the Balurghat section, a peti-
tion has been submitted to Parlia-
ment, which has been signed by 25,000
people, for having the survey put into
effect. This is an area from which
foodgrains go to different parts and
unless there is proper railway link, in
spite of foodgrains being there in suffi-
cient quantities, the area requiring
those foodgrains will find jtself in
difficulty for want of those.foodgrains.

In conclusion, 1 would particularly
mention that th. strategic position of
Hili is of vita' importance and should
not escape the notice of the hon.
Minister of Defence and also of the
Railway Board. Pakistan has raised a
dispute on a portion of Hili and they
have tried to provoke trouble there
and they may do so again. This is &
portion of the railway scheme which
hes been surveyed but has not been
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worked out up till now, and I would
request the hon. Minister to devote
some attention to it and see that it is
done.

Shri Subbaraman (Madurai): I
thank you for the opportunity you
have given me to speak on the rail-
way budget. 1 congratulate the hon.
Minister of Railways, the hon, Minis-
ter of State for railways and the
hon. Depuly Minister of Railways on
the all-round progress that has been
made by the railways. I also join in
paying my humble tribute to the
railwaymen who carried out their
duties so splendidly and wonderfully
during the Emergency.

There has been good progress in
passenger traffic earnings. The increase
in the case of passenger traffic is
nearly 6.42 per cent. In the case of
goods traffic also it has increased, but
the percentage is only 1.4. Even this
increase is due not to the greater
volume of goods carried but due to
the increase in the freight. The rea-
sons for not having so much improve-
ment in the earnings from goods tra-
ffic can easily be found out. The speed
of the goods train js not quite satisfac-
tory. If you look into the report you
will see that the speed is increased
year by year, but even then the speed
actually realised is only 15 to 16 k.m.
per hour, that is, about 10§ miles per
hour. Even with this speed, goods can
be carried at the rate of 250 miles per
day, but actually you will see that it
takes more than a month for the
goods to travel g thousand miles, and
about one and a half months to travel
a distance of about 1500 miles. Therc
is alsp competition from road trans-
port. Every year road trasport ope-
ration is increasing, and even long-dis-
tance goods-traffic is diverted to road
traffic. The railways being the big-
gest Government concern we should
see that they serve the people to as
great an extent ag possible. Not only
are there private persons in the fleld
of road traffic, but the States are also
entering this field. There should be
co-ordination between the railways
and read traffic. Both of them should
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be supplementary and complemcntary
to each other. If the speed of the
goods trains is increased and if some
more facilities are offered, then we
shall have greater chances of deve-
loping the goods traffic to a greator
extent. | would requcst the hon. Mi-
nister to attend to this very carefully.

We are glad to know that the rail-
ways have introduced now the super
express train. I do not know whether
this is different from the QTS. Even
the QTS runs at the most only about
200 miles per day, according to .he
intention, but actually, howevecr, it
takes a longer time to cover the Dis-
tance. So, this drawback shou'd be
removed.

New lines are laid in some impor-
tant areas, so also, lines are doubled
where there is necessity for develop-
ment or where there is g mining area
or where there is necessity in the light
of the emergency. Wherever there is
broad gauge, we find that the deve-
lopment in those areas is greater than
in other areas. That is so in all the
States. You may take the case of any
State and you will find that the*deve-
lopments are more in  those areas
where there are broad gauge lines.
In the Madras State also, the southern
parts suffer very much for want of
development. We have been re-
questing, and ‘the Madras Govern-

ment also have been requesting
the railways to lay a broad
gauge line from Madras to Tuti-

corin via Madurai. If that is not possi-
b'e immediately that portion of the
work between Tiruchirappalli and
Tuticorin may be taken up first. The
scheme is there for the development
of Tuticorin as a big port. Even so,
if broad gauge is not available, it may
not facilitate fast development. Apart
from that, the survey from Tirunel-
veli to Nagercoil via Cape Comorin
was sanctioned but it has not been
completed. That also should be done
very soon, because Cape Comorin is
one of the biggest pilgrim centres and
also natural scenery centre, and so,
the survey should be undertaken
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quickly and the railway line should be
extended to that place.

As regards amenities to tnird class
passengers, I would like to submit that
passengers who travel for mor¢ than
10 hours in the night should be pro-
vided with free slecping bertns. Over-
crowding has been reduced to some
extent, but even now the position is
not at all satisfactory. 80 per cent of
the capacity is taken as normal, and
ovir and above that, it is considered
to be overcrowding. If you construe
it in that way, then overcrowding is
said to be less than 15 per cent now,
but actually I think tha: it v.ould be
more than double this percentage. Es-
pecially in the mail trains w: sce that
at least 25 per cent of *he pcople in
a compartment would nct have even
seating accommodation. Whecever this
overcrowding is there, especially in
the mail trains, I would subwmijt that
overcrowding should be removed.

We also find that the fond sold on
the platforms is very costly. The
rates should be reduced to a recasona-
ble level. Carriages, esvecially the
bath-rooms and lavatories in the car-
riages, and so also the waiting rooms
and the platforms should be maintain-
ed with some more care. Of course,
the railways alone would not be res-
ponsible for this. The generai mass of
the people, the users, should be edu-
cated to give their full cooperation.
Businessmen have so many ways of
propagation their warcs tarough sales-
manship. Our railways should also
spend more to inculcate among prople
a social sense of their obligilions as
travellers. Education through films is a
medium to do that. Film of about 400
500 ft. can be produceq showing how
people could cooperate in keeping
things clean in the railways.

14 hrs.

Research is being carried on in va-
rious fields. This should aiso include
construction of carriages to suit
elimatic  conditions. Now the in-
centive scheme is there in only
one section, the mechanical engi-
neering section. This should be
extended to other sections also. Owing
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to the incentive scheme, earnings have
increased by nearly 28.4 per cent and
productivity by 49 per cent. This is
most encouraging and should pe ex-
tended to other sections.

Now dieselisation and electrification
are proceeding. But this process
should not be hustled or accelerated so
that steam engines suffer. Chittaran-
jan and Varanasi are making more
and more electric and diesel engines.
But we should also see to it that we
do not depend on foreign countries for
the parts.

Coming to ticketless travel, we find
that a crore of people travel without
tickets. About Rs  2.54 crores have
been realised from those people.
From this, one can easily see how our
people are not cooperating, how that
social sense is lacking. Then again
as regards pulling of alarm chains,
we find that in 91 per cent of the
cases, it is not at all justified. All
these things show that we need co-
operation from the public to a greater
extent.

In the budget, there has been 3 per
cent increase in freight suggested. If
we only manage things more efficient-
ly, it is possible to avoid this increase.

As regards kitchen and catering, if
one sees them one finds it very diffi-
cult to eat the things prepared there.
The kitchen is so crampy and the
cabin is so dirty. So more attention
should be paid to this aspect so that
passengers get cleaner food.

In one Southern Railways, some
candidates have qualified themselves
to become inspectors and aud:tors.
But even though they passed the test
a long time ago, they have not been
given chances of promotion. This also
should be looked into.

With these words,
Budget.

Mr. Deputy-Speaker: Shri Elias.

Shri Maurya (Aligarh): I would
like to know whether you would be
kind enough to give g chance or not.

I support the
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Mr. Deputy-Speaker: If there is
time, you will get it.
Shri Mohammad Elias (Howrah):

The Railway Budget presented by the
Railway Minister has not brought any
good hope for the suffering millions
who travel by the railways. On the
other hand, it is very alarming. The
first thing I notice is that nearly 30
per cent of the programme of new

works has been drastically cut,
although there +is an indication
thal freight and passenger traffic

would be considerably more during

this year. In spite of this, Gov-
ernment have decided to cut all
this new programme of works. It is

"0t at all understandable. Government
must explain this, because if this cut
is insisted on; it will have far-reaching
repercussions on other industries which
are very much dependent on the rail-
ways. That is why 1 say it is an alar-
ming devclopment.

At the same time, the Budget has
not offered any better amenities for the
passengers. The Railways can do a lot
10 give more amenitits to the travelling
public, at the same time, they can im-
prove the railway operations conside-
rably, but they cannot do it for the
simple reason that the railway ad-
ministration has become an cld, out-
dated administration.

The othery day, the hon. Prime
Minister st#ted that the administrative
machinery of our country has become
out-dated and it must be overhauled.
Thig applies to the Railway Board as
well. This was created by the Bri-
tishers. The same old bureaucratic
machinery is still continuing. It cannot
cope with the gigantic problems which
the railways in our country are having
to face at present. That is why | say
that the Railway Board must be chang-
ed; the whole administrative machi-
nery must be overhauled. It needs a
new revolutionary outlook to improve
the condition of the railways and be in
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tune with our present needs. The rail-
way administration now do all their
work whimsically. They do not have
good planning at all. There is top
heavy expenditure. Added to that,
there is corruption. With all this, the
condition of the railways is very fast
detoriorating.

I can cite numerous examples to
show how things are going on, but
for the shortness of time, I do not do
it. On the question of corruption, I
wil] mention only one single instance.
I refer to the contracts which are
given to the big firms and the small
firms. Many a time Government have
stated here that most of"The work will
be done through cooperatives. But this
is not done. It is the big firms who get
the bulk of the orders from the rail-
ways. What happens is this. Most of
the retired railway officials are the
managing directors, directors and
managers of the different private con-
tractor firms. The present officials of
the Railway Board and other offices of
the railways were once subordinate to
these retired persons, So they come
and take big orders with a huge
amount of money. Nearly 25 per cent
of the money goes into the pockets of
the high-pla:ed people in the railways
as bribe; 25 per cent of the money
goes as profit to the private firms of
contractors; only 50 per cent of the
money is actually spent for these
works.

We talk very much nowadays about
sel-reliance. During the last 100 years,
the railways have not been able to
manufacture 100 per cent componcnts
in their own factories and workshops.
I do not believe there are no efficient
persons in the railways. There are very
brilliant engineers and technicians who
can easily produce 100 per cent com-
ponents in railway workshops. But the
administration and the Government
will not allow these talented engineers
to do all these jobs. So Government
have to lay down a concrete pro-

gramme to produce all the re-
quirements in their factories and
implement it. If Government can-



4205 Railway
not do it, it is the big private
factories who benefit by that. Firms
like Martin Burn owned by Sir Biren
Mukerjee, the British firm of Guest,
Keéen Williams, and Baratiya Electric
Engineering owned by Shri Tantia, one
of the leading Members of this House
—these firms do the bulk of the rail-
way jobs, more than 90 per cent. If
Government cannot produce all their
requirements in the railway work-
shops, they can nationalise all these
firms. That way railway's works can be
done in these workshops so that Gov-
ernment can save a huge amount of
money and the railways can progress
very much,

As regards bad planning, I shall give
only one instance. In the Howrah and
Hooghly districts,”we have got a light
railway. This is the tenth year I have
been dealing with the railway budget
and speaking for the nationalisation of

this  light railway. This light
railway is being subsidige® by the
Government, and nearly Rs. 17

lakhs js being given to Sir Biren
Mukerjee, because it is owned by him.
Government has not been able to na-
tionalise it, in spite of the demand by
lakhs of suffering passengers. If it is
deiselised or electrified and if the rail-
way line js doubled, the whole of How_
rah and Hooghly districts can be deve-
loped properly. There is congestion in
Howrah town itself, and there is no
place at all for new industries to come
up. So, if the railway line goes into
the interior villages, the whole of How-
rah District and Hooghly District can
be developed properly. Howrah is the
biggest centre of the engineering indus-
try, but they do not find any place to
build new industries at all. So, if this
line is nationalised and improved, new
factories and new industries can come
up, and congestion inside Calcutta and
Howrah can be minimised, but this has
not been done. Government talks
about democracy. They say that our
country hag got the biggest democracy.
That is why they honour democracy in
this way. The people, for years toge-
ther, have been demanding nationalisa.
tion of this railway line, but because
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it is owned by a private owner like Sir
Biren Mukerjce, Government will not

touch his skin and it will not
be nationalised. But where there
is no demand at all, a railway
line is laid; for instance between
Bijuri and Berampur, a 54 miles
long line hag been completed,
with the expectation that there will

be 14 trains every day, but seven to
eight years have passed and till now
only two trains are running on this
line, one a passenger train and the
other a goods train. This js due to bad
planning. This railway has cost nearly
Rs. 5 crores. Thig is how the railway
administration plan the whole thing,
and this is the way they implement it
disregarding the public opinion of our
country.

Similarly, in my district, Chengail
station has been suddenly shifted. Due
to electrification, there is a little bit
change. From its original place, the
station has been shifted to a place near
Ludlow Jute Mill which is owned by
an American mill owner, Because the
mill owner demanded that this railway
station should be shifted to the gate
of the jute mill, within 24 hours this
has been shifed near Ludlow Jute Mill,
more than half a mile away from the
place where it was for nearly a hund-
red years. All the shops and businesses
have come up there. Nearly 15,000 pas-
sengers have submitted a mass petition
to the railway administration and the
Government—TI shall place before the
Minister a copy if he wants—but the
Government did not pay any heed to
this, saying that the railway station
will remain there.

Similarly, due to electrification of the
railway, there wag necessity to change
the overbridge at Bauria, but they are
doing it in such a way that people will
have great difficulty. The former over-
bridge used to connect both sides out-
side the railway station, but the rail-
way bridge which is now being const-
ructed will be within the railway sta-
tion, so that people from outside will
not be able to go inside the station and
purchase tickets etc. quickly. Here
also, ten to fifteen thousand people
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have petitioned the railway administra-
tion not to change this overbridge, and
there is no need at all to change it, but
they are not honouring public opinion.

Last year I praised departmental
catering because there was a slight im-
provement, but ag soon as there wag a
little bit of praise, the food, the ser-
vice, everything has deteriorated. We
cannot understand how private cate-
rers could earn so much profit and the
railway cannot make so much profit.
What is the difficulty in it? I have
personally written many times and for-
warded many mass petitions to the
railway administration as to how cor-
ruption goes on. I cannot give the de-
tajls here, If this corruption is stop-
ped and management is a little improv-
ed, then the condition of departmen-
tal catering will be greatly improved.
In the Western Railway it is very good,
but as soon as the Northern Railway
hag taken up catering of thc Eastern
and Northern Railways, the c:ndition
has deteriorated. I think that the
<catering should be transferred o Eas-
tern Railway, so that they can main-
tain the standards. At present, prices
are going very high, with rotten food.
At the same time, all the dining cars
are understaffed. Actually, the masal-
chi who prepare the food are very
good cooks, 1 know them very well,
but because they do not have enough

staff, they cannot prepare properly.
They are also not paid properly,
becausc they are temporary, We have

hearing thal they will be made perma-
nernt, but this has not been done, The
workers in the catering department
have been working for the last 10, 15
years, since the time of Vallabhdas,
but they are still temporary. They
should be made permanent, and the
staff should be increased to cope with
ihe situation.

1 also reiterate the demand made by
some of my hon. friends regarding a
wage board for the railway workers,
as is the case in every other industry,
to fix thelr wages. This is a very old
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demand. There are nearly 920 catego-
ries of railway workers, this should
be streamlined, anq this cannot be
done without a wage board. I hope
the Railway Minister in his reply will
announce his decision about the cons-
titution of a wage board.

Casual workers are also a big source
of corruption. Unless they pay Rs. 5,
they will not be given any work. As
soon as they complete 29 or 30 days
of work, they have to pay Rs, 5 to the
Assistant Engineer, Supervisor or who-
ever is in charge of them; if they do
not pay, they will not be taken again.
In the Eastern and Southern Rail-
way they get only Rs. 45, and the
women workers get only Rs. 38. . How
can a worker, who has to work far
more than a permanent worker, live
on this Rs. 45. There are nearlv one
lakh of such casual workers in the
Southeastern Railway, and similarly
over one lakh in the Northern Railway
and if you take all the railways, it
will be six to seven lakhs. They are
still kept as casual workers. They
should be made permanent, justice
should be done to them.

Then I come to the remodelling of
Howrah station. Howrah, ag you
know, Is as old as 100 years, and there
is no change. There is the same old
dining house, first, second and third
class waiting rooms etc. There is
scope for expending it, but there
is no expansion. Over the years
traffic has been increasing. 1 do
not know the exact figures, but
Howrah station handles the big-
gest passenger traffic in India. The
samg is the case with Sealdah. The
Estimates Committee in its 91st Report
has stated that these two railway
stations must be remodelled to cope
with the growing passenger trafflc.
They have also recommended the
opening of two more railway stations,
that Calcutta and Howrah must be
cxpandeq properly, that platforms
must be increased as otherwise the
passengers have to suffer very much.
Government must take a decision
about the mono railways or the circu-
lar railway for Calcutta. The city
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hag reached a saturation point and it
cannot go on like this. Population has
increased in such a way in Calcutta
and these two stations should be re-
modelled. Government's  decision
should be known quickly. The condi-
tion of the workers employed under
the railway electrification scheme
should be looked into. They are given
one job after another but are not
taken permanently; permanent jobs are
given to new hands ang old and ex-
perienceq hands are not given «
chance, Last time I raised here the
case of Ashu Chatterjee an employee
who fought against corruption of the
officers of the railway workshop at
Lilooa. He has submitted a petition
to the Railway Minister and to the
President and other authorities; he has
signed that memorandum on a ten
rupee stamped paper that he would
prove this corruption which goes on in
the railway workshops and if he could
not prove it he could be given rigorous
imprisonment for ten years and his
property could be confiscated. The
hon, Minister assured the House that
an enquiry will be made. After that
assurance that man was removed;
without any enquiry he had been dis-
missed from the service. Proper jus-
tice should be done to this person who
has been fighting corruption boldly.
Honest and sincere persons who fight
corruption should not be victimised.
If things go on like this, corruption
will increase. If this case is handled
properly corruption in the railway
workshops at least at Lilooa will stop.

=it R TER (T are):
IqreTA AAIT, AT @ mORY @@
qrz 271 Z fr T3 & awe ¥ graea
=y * fag A7 U7 awg frar 1@
&I Y TR wY AT Y § 3w Ay
A 7 gl A wY gy WE
¥frr A a7 93 gFR fr @R
aTEEY A T a7 wmTr R IEF
gq @q Ia% WA Y I3
g ar R ) R AR ¥ R e
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R s sfe a@faw gael wr
faga Wk § M g A T gl
& W VY #! IS $ ¥
o o wmavaw g fF g wew wRw ®
wfes & wfus s @

It is an undisputed fact that Madhya
Pradesh is backward in regard to deve-
lopment of transport. With an area of
1,71,200 square miles, representing
134% of the country's total area,
Madhya Pradesh is served very inade-
quately by the railways. The railway
routes of 2666 miles in Madhya Pra-
desh hardly account for 7.54% of the
total rail route mileage in India.

Rzg (uriaeand sfma T sl

foiE & *ar ar :

“Partly as a result of the deci-
sion to erect certain new steel
plants but partly also because of
general economic expansion and
the growth in traffic, the route and
tract mileage of the railway system
within the proposed unit will have
to be increased and certain pro-
posals have already been sanction-
ed or are under consideration.”
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qEEE WX qF F7 I § ) NEge
TEE ¥ 6035 Hfaw 12 FHIW
§ T TRy e frwed §
.52 PEA , Jg w¥ WA FT AT
g

AL FEAD ¥ I AT oAy
g1 drew it sT§-5,35,856,
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¥ aegee A ¥ §—42,614,
T ey fraert § 8 W a1
W 93g ¥ WsgEe IeEw A7 wa%
£ 4,388, TR qWERW fAEwdr 3—
08 WY Ty | g g AT 4 H Ag
e fadl gw v e W
M 4 ¥ ATOEY, FATEH, GETE
TN A1 &, o ol e gy
T ¥ EnT qEt fae v an agh
gau o gy FE G FT A
gt g wfaw gy 1, 2 W7 0 ¥
e wg gx qO AE iR dfem
FygaTT & 1970 IF ;g gfaww
7€ ¢, vEw A g gfawy awra
& s, W wq ag gl fadr
gf gmad wem o A gt @
&1 o ag gfaar 7 o, @
& w1y, v & swwar g fr swan
Weger AT AT GRS ST 3
A A wg A § M agE weeA
@ & e foa X aw ggmf
w7 Ry FREl 7 W agh 97
w7 ¥

Fo YT WY T qgA T
&\ TAg W wERT A T 9X qF
T T E g freft oy oo ¥,
fair Y @ ¥, fay e
Iwd A W 3T AG e g,
afew wa1 @ AT WA A faad
g, Ifew TR dferw dfafads

o g a0 gfand o 7 feact
IR Awfal ¥ fad el 9-
WTTEH ¥ WA Ge(fTEE ®Y,
AT F1a7 AN @I wHATY
£ ¥, I 2 A ¥ g
uae & fod oy agy oRwT Y A
§, @ f97 oIV T LS e
afed |

mﬁm Hoqaw & egmarar)
m?ﬂ #1 7efal #frey fwed
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HE § ATWT 100 IY TEY WELTE
FE WY TSIFE IR X AR T
g, s f& Tweqw & 37 fgen «@
e AN FE gode T wmm ¥
TR T A1 g wraRE FE
NT A WF FFwFQ@ § FAA
AT FT FH AW &1 Iy Ffal
F1 ArFT AT Y qar qE fF oAy
7 2 § wiady A 7 &1 ¥ 9gt
T & wfragi fawd &, & Sar @
g qmarw Ad ¥, TR
agi ¥, o wfaat @ & qwE N
sgaeqT g AR feAmem ¥ 3
@I § ITH I WY A @ 9
o W aga ¥ faw wifasl Ay
wgd & fE FaFAGAT {T T,
I7+ 3 Fqd Fared, ¥fea qome
@i wer wHafa & far g8 A@
w7 angal | yafar a0 @ f aee
LA FAAT AGF FY WY F garw gfaard
2

A, & frae g v g
qEgEFE F qX F FEAT AT § | 9
559 q@AT 58 AT AE T 1 oWW
58 FY IF ¥ JrHT A7 femaT R §)
AR W Am g fFaga ¥
FETY FAAE, faqw) ogw gwErd
X aF, fafqeel a5 o1 3 A &
JEET aF ¢, IAH) AR W QFEET
fa st & ) 78 34T T TQAET &0
g quAT ", dar fw ey
Tt gl & ¥ w7, A9 F gy F
qaqt Y, IgH FAaT gog @7 71 &,
IFAT Y W F fad fgaew Em, WR
FraTeaE § A A § a7 3 e
2 2w 1, 34 FgrET A faea §,
afer @ ag ¥ £ I F g
faa o &, W wws § @A
wfgd
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&9 #r ag AR g Afen o &
femos qx aff Qm, § AT WG
g qm, @ faqe QR DAY 1 R
F JAY { 7 A Q, I AT HA
¥, I g, afT 5@ g7 97 IR A
IE W F IF T TUAL 477 9L -
anfegt #Y awg w1 7, 98 aF wH A
a1 g, 9g NS NF AT F AT
fg@ + & agi 9 g Fga1 TG §,
foafodaa qEl &1 FUFAT SN & A1,
fF ¥ &7 wa awra fey oy fgd o
wie Al qara fey oy, & g e fes
wTET ATE, A A B g G AFA,
I9 F WL TFIAE TET , WifF 0w
ATH AY AWM & ATIfCE gt 9T WE-
i@l 1 a@ W Jiw 9R gEd
ATH TE-A€ FfEH gy § G971 ¥ g,
1R 77 fret ®7 WY & &), ag g I
TAE

% qgi oT feud drew wefar &
¥ WY @F w3t AT g g 1 ¥ @ a7
AT AT F1 45 To WEAT AW §,
¥ veF gEEw ¥ femddew
#zfar ¥ uF fm ¥ @@ &1 g
¢, uF cwr ¥ @ ar, fFEE ¥ 16 T
60 3% #3 | fa7 wT &7 @ ¥ AW
v xqar A Mo WAy q
TG 97 gZ 9@ & A0 QN @ qwi
< faaar & ag Y wear fadar 0
@A %9 suaear g Afgy | v Ax
[ AT € ¥ guT FI W afe 7t
T gFA A TG WK AW A /Y
&, aifs 9 & gaRar a4 |

W el ¥ gy, s, & fex
W gegArs 3§ o e g A
*1 oW st faar Wik e AgeT W
Wt gigare AT g R IR wmE ¥
for s Ty @, fow ¥ e Ry
ord wwer =fgd |
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wwA QT A va (SWE ):
JUTETE FGIET, TATT TR qF TEX |

Shri Rama Chandra Mallick (Jai-
pur): Mr. Deputy-Speaker, Sir I
am very much thankful to you for
giving me this opportunity to ex-
Press my views on the budget pro-
posals of the Railway Ministry for
the year 1966-67. I also congratulate
the Railway Ministers and their able
officers for their satisfactory budget
proposals. This is because of the
absence of any increase in passenger
fares. The progress of the railways
no doubt, is quite satisfactory.

I want to say that Dr, Ram Subhag
Singh, the Minister of State in the
Ministry of Railways, is a rationalist
in thinking and humanist in action
That explaing why he has been so
powerfully attracted by the Gandhian
ideology and the socialist objectives
of the Congress.

I requested him for the stoppage of
one Express train to serve the peo-
ple of my State. I am extremely glad
—and I congratulate him also for do-
ing that—that according to the de-
mands and suggestions that I made ia
Parliament last year as well as in the
Zona] Railway Consulative Commit-
tee, arrangements have been made for
the stoppage of 37 UP and 38 DN
Howrah-Madras Express at Baitharani
Road, Dhanmandal, Soro and Rupsa
with effect from 10th December, 1965.
Unfortunately, instructions have naot
been issued to the railway booking
clerks and so they are not issuing tic-
kets. 1 have got a copy of the cir-
cular letter issued by Shri P, C.
Mathew, Secretary of the Railwav
Board, remark of the Railway
Board, about this stoppage. I have al-
ready written to the General Manager,
Shri G. D. Khandelwala and COPS to
give clear instructions to the book-
ing clerks and station masters t)
issue tickets to this station. Her»
1 will give you one instance. Th~
station master of Baitarani Road sent
& message ‘o the Resrevation Supet-
visor, Madrus *o reserve berth for me

2683 (Ai) LSD—T.
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'n 38 Down Madras-Howrah Express:.
After some days the Reservation Su-
pervisor of Madras replied that the
train does not stop at Baitarani Road
Station. After repeated request and
reminders by the station master, I got
acccmmodatien. So, necessary instruc -
tions should be issued to all station
masters and iicket booking cle-ks to
issue tickets to all those stations, and
thus, the Railways are sustaining
heavy loss since the passengers are
some time travelling without tickets.

15 hrs,

Then I come to my second point.
Last year alsc !} made the same de-
mand. At present there is no Janta
train on the S.uth Eastern Railways
In the Zonal Consultative Committee
also I have made the same demand.
The other day Dr. Ram Subhag Singh
announced in this greal Housc that
they are going to introduce Janata
Express train from Howrah to
Madras and also a shuttle from
Kharagpur to Kurdah Road. I say that
it is not suflicicnt. If you see the rail-
way map of Orissa you will find that
during the last twenty years no new
lines have been built there. There
is only the old Bengal-Nagpur Rail-
way line connecting West Bengal and
Madras. Only a new line of short
distance, from Sambalpur to Titlagarh,,
has been added. Orissa is a backward
State. Though it ig full of forest
wealth, minerals and rivers, there is
no railway line which passes through

Orissa.  Already there is a rumour
that with the introduction of the
Janata  Express from Howrah to

Madras they are going to withdraw
the stoppage of Madrag Mail from
Bhadrak and Jajapur Keonjhar Road.
That should not be done. Jajapur Ke-
onjhar road railway station connects
Keonjhar district with the rest of
Orissa. Jajapur is also the ancient
capital of Orissa. The income from
that station is more than Rs. 4 lakhs.
So, the stops of Madras Mail at these
stations should not be  withdrawn
even after the introduction of the
Janata Express. Here may I give an
analogy? Caravelle plane is flying
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[Shri Rama Chandra Mallick]
from Delhi to Dum Dum at a height of
30,000 feet vr more. Now, can the
cultivators on the route from Delhj
to Dum Dum say that they are bene-
fited by a plane flying on the route?
No, because the plane does not stop
en route. Similarly, if Madras Mail
is running through Orissa without a
stop, the people of Orissa will not be
benefited in any way. Theretore,
these siops should not be withdrawn.
On the other hand, there should be
more stpos and more facilities should
be given to the people of Orissa. At
least one bogie should be attached
from Howrah to Bubaneswar or Cut-
tack.

The doubling of the line from
Kharagpur to Madras is in progress.
As Orissa ig g drought-affected area,
thousands of labourers from Orissa
are working on this project day and
night. I congratulate the Railway
Ministry for giving these labourers
some employment.

Then, I have been pressing repeat-
edly that the Korai passenger halt
should be converted into a flag sta-
tion. It is a thickly populated area
with a police station, primary health
centre, block headquarters and other
offices. When the railway authori-
ties went there, they informed the
public that they are going to convert
it into a flag station. Since nothing
has been done, I wrote to Shri G. D.
Khandelwala but he replied that the
income of the station is not satisfac-
tory. That is not a satisfactory ex-
planation. Some fifteen years back
Jajapur Keonjhar road was also a
small station. Now it js g notified area
council nd the income of the railway
station is more than Rs. 4 lakhs per
month.  Similarly, if Korai passen-
ger halt is converted into a flag sta-
tion, the income from that station will
also rise.

It is well-known that Orissa is a
backward State. The economic deve-
lopment of a backward State depends
upon the availability of rail commu-
nication. Many development works
have been taken up in Orissa, big
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projects like Hirakud, Rourkela gteel
plant, Kalinga Tubes, Paradeep Port
and other factories. When Paradeep
Port is developed it will have an in-
dustrial belt all along the line which
wlll change the economic condition of
Orissa. It appeared in the areas fhat
the Railways have g proposal to cons-
truct a line to Paradeep either from
Cuttack, Haridaspur or Nayagarh. It
also appeared in the press that it is
proposed to unload the foodgrains
coming from abroad at Paradeep Port
by the Ministry ot Food and Agricul-
ture. It is also the biggest port in
the country. So, early action should
be taken to connect Paradeep with
Nayagarh, Haridaspur or Cuttack, or
as suggested by the State Government
of Orissa.

Jajapur is the anclent capital of
Orissa. Some 25 years ago the B.N.
Railway made a survey for. the cons-
truction of a railway line from Bai-
tarani road to Jajapur. As there was
a sudden flood in that area in that
year, the proposal was dropped. Now
that we have a democratic govern-
ment of our own, I suggest that the
Biraja temple at Jajapur town may
be connected by railway either from
Baitarani Road or Jajapur-Keonjhar
road line Brindavan, Rameswaram
and Dhanushkodi are connected by
railways with the rest of the country.

Then I would suggest that Kanya-
kumari should be connected by rait
with Trivandrum or Tinnevelli. It is a
beautiful place, thousands of people
are going there round the year and
it is in the extreme end of India. It
ig the southernmost tip of the coun-
try and it should be connected by
rail with the rest of India.

Lastly, Sir, I once again thank you
for the opportunity you have givem
me to participate in the discussion. I
also congratulate the hon, Railway
Minister for the progress the railways
have made during the past few years,
I hope the few suggestions which 1
have made will receive proper and
sympathetic attention at the hands of
the Railway Ministry.
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ot gave fag (faee):  Sqreqe
TRieT, #§ ¥wd fafret e =Y 3@
TIT F A7 g7 F faw qurd dw
QT g IAF TH T T 99 F q@
T & fs $feam a3 7 faaw el
RN F17 fFar § ag Frfa ards @)
& 33 & fr qmfedi 1 ogd ¥ w0y
wrrar wgfasd Y 1€ § 1 Afww ady
wgfrad 3 7 F1 Torrgy TF § )
o) ft gw @y & P A A &
# HT FIT § ITH! GZT ST THATR
& qAAT FAT 9347 & 1. AW T
#F 4tz wre Naga ®N & 1 g At
fagr & Agt W W gw Fay §
f& g7 qarfet & o fewe a1 w®o &
FfFT NI N @z T gae
Fft gy &1 F aEIF AT
< et wrgar g fF a8 oF w9 @@
¥ A} & F7ard A 39 fr @@ oA
Iw F fan qfm W A s faw
SYHT 17 wTr WrT el &, agt
qa¥ 73 dwwa v A § q R
rwe TA7 T g o gwAr 7
# qagr £ 5 gq A7z A Awa Iy
AT T I HE AT AT Ged AN
AN FA amr e w1 omEA
# g g 5 swTogw aww
" g1 R |

g9 WTNT 3T AETTE T &Y I8
afFr T A 1T FRapfr ot A5 7
W I I W § 1 gw qureEg
&Y a1T w7 & | AfEww e o gty
g fe Al s e & g & 1 T
A & FEU At g, e awt , %
9 AT 7T UF qFTHiEwT Y §
€7 99 ¥ FAAT TF 7T 4 At 7w
fegr war & AT IW B foqT wEw E
& frdca s g fe s gm oo 2w §
GAAETE T AEN § AT FAA S Ay
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T ITT @ FII | Tg TEAT LW
g fufy N T § S
ST wrfgd | Stan 5 et g ¥ qar
TaTd fF, 00 GIMET dqAF IR & +
WL OF TF I ATAT F3AT I&
AT g ¥T7 OF T fEsd qou
& | g Tl /Y IF T THC AT A
1 HET FATET ] ) UF AR E
o a1 uw @vg mar F fou oF daa
AT AT & | WX IF F a9 g7
AL & HT UH ToAT TR AT HFA ¥
=7 {1 a7 ot & A AT I 4T TG
FaRa &1 79 fad o g 71 g
TNE FT AFHT AT § T T N FY
Y HTT @R H ZAT Uiy | §F qHwar
g f5 ga & aws fafasd &1 ema
Elcu

gAR Agi AT AT qAIT A R
A § | TF AV ATE Ay §, qES WX
AT AR A AQA AT G 1 WA gAY
TF g § @A SRTg WIATT & A
& fay ow % & et T F qE AT
qXATATEET & &1 I9 § & qeuarEr
oI 3G AT & 1 T AT a9 ¥ FEY a¢
| T AT , TE TA g har §
SR T g g1 9w g ey @
TR TR KT W T F [oF F 0%
T AT FAT AT qrfa §T qIAE
¥ uF g ¥ T RIE AT A
¥ Y § WTETAT 2 | SETeY Tl A
wHR 9% AAfEA T T

9 fawmr uF wEEAT T AEEET
2 9 e g o va R o A & Sw
¥ FEY ag W FY qTH T I A A9
wifs oo W AT Qe IR AT
AaTEeT § 1 OF <6 8 qr ar f o
wEhi A QET qFTEET g9 9% W0 B
T W AFE AT | ey W
#1976 @I AT & 4% W9d §F A



4235 Railway

[ sanrg fag]
MmN I GEE
A qReEl ¥ 99 AT a7
o1 &aT 8, 99 F X A& g AN
[T T AT T qCE A AT Ay
qg 9T FEA AT ATEAEEAT A gty
o8 i seft qrer & s g fr el
WETYR F dra ¥ 9 fawmr &y oy
graly ©F sg ¥ FEA STE AT
g § 3w ¥ T qEE ag g
% qr< qaT gt § fF sqrardy ST Y
|qTATT W ¥ Afl ¥ Wy §, weew
Y TN T T gwoF g ¥
§aQ g & o & A fem e A §
afeF g7 917 §, 37 ¥ fay 9 fawmr
ST A AT ) T A
frer & F7<or sgTofed & woaT W
W E a7 AR 7 F worm qw
T feur § fora %7 aog ¥ & fawmr
® TEOT G QR |

H dgT TEEW F  Aq FEAT
geard fr fgTee greew A T
Fzw & fay 7w fawnr #1 faw a@
¥ FTH FET A 9T IW AR T AT
& a3 qrar | qF ww § fr g
Al ¥ 7 ¥ fay foqm dar d
¥faw fogr foEws gar & o
q 7& faar smar 1 & mrw AT A
fad a9y fed W F @F faam
&Y w17 fesmar g | ofedr o
a1 91dY foutd & I 128 9 gAY
At fE 7 1962-63 § FATE A
# Wgger Teew & fAY 298 foored
qreEw @Y ¥faw wh T $9 33
T T AT 196364 193 FF
26 W TE | A 1964—68 ¥ WY T
321 W W& T $3 | WT HIT FH
4 & fay 2fad 1+ o 1964-65 ¥
ot o€ dY 1380 WX WY W 944
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W I ¥ NewEE ey 8 oA &
TGATIT § | & 1964—65 & ¥19 4
& far 1584 Tvegw <& TE AT 1527
W T | T TG ¥ T AW FT TR
T TG QT | A I qwy @Y
aE Y WY Y T O gt | afaT
IR TEAT T & 7 A o
™ 9 FY QU A faar e
W@ ¥ fa¥ oz A foar amar & @
& drF At AW g 1 Ay o @
f& Al a8 fred | s w7
AT 3 W 4 F foay o A faed
Y forz Fome 1 W) 2 3 fordy o frsia )

WE AR AR I OF AN e
R F A ¥ w4 € | fomww R
o fower gw T § faw &7 Q@
foreaard W a@T 9 g, of e o
I RN RN O & fr
¥ TR a¥, frex weeg e ¥
wF ¥ g7 771 o7 frer o 7Y o fred
gT I H Twa A faow ¥ fod
FaE @Y W@ T | gy qEIR X
o Afs g i & fr faew go
CITEL &1 ORI 2, fgarae w2w
faesT AT 1 & warar T W W
¢, w3 ¥ fa¥ g5 w@Y fam mar
& Fgar argan g fr wr o At feey
TC T & ford w19 T@ ALY A T
AanFamamae fem g wafr
F AT qE g R, At A% A
oY Y 3T A AfFd arfe oF Iy
g @0 g 9% NI WA ¥ g
T

forasr w3w ¥ giEeT OF GEY
st & ol O fE i #Y $RY mw
I AT R, T G @i
ol daT SV | AT A & o @
T3 ATER FT AT AT g Awd § )
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Wi g9 g aoe #71 oF fgwn
F TR AT & F | 597 fEowmg &
gfeedem e & foe ¥ queman
AT F, ST AT FT AR TS
g 37 N a7 o1 femn oy AR ¥®
T TS 70T IF Tl & ford faar oy,
o Y anfed fF fgrmaw Rw 51 &9
*I F gt WY WY i e gt 9%
WA | F g fF R ow a2
¥¥ YA F FIL FTH o7 feaar S
A N PR KT R A N
gTF w1 o1 7Y faar 9 o faare
F T o furmeT- T AKT 9T @A
& g @0F § | 78 TR Iwfy #
T & fET 7w X wy X A R
& @ § 97 7 o foer ) agfoma
TN T | TR W a3 AT A 4
& | Y 9T FX 3@ @) 9T R
gt AT aF T & Ag @ R
g R fer ¥ w12 g & | @l a=Q
e e Ew H gEWl & I
wiferr s o 1 AF I fw
T W F q<E IR & A

! WA W WA (W)
wwEEA ar g

ot v fag ¢ wRIEET @Y
gafsmafar 7 &1 @ aw @
T 917 3G A AL FY FiER g
forerar 1 AR Y wFTr A Freny
¢ wEs Fgt faad aT g AT
1Y FATH 4 FTAT AY 40 AT 50T0 ¥
#q ¥ T fooer |l W BB
e wBuw § I 1 uw &F g
& wri & o &Y e #X )

@ TR Y fawen-arasr ¥ fw
% et qF T g § Rt oX ey
wWad T} foraw wdw & A
) fefoc & W agt awe €

PHALGUNA 17, 1887 (SAKA)

Budget (Gen. Dis.) 4238

¥feT agt o frodvm T W R
geeg Agy ¢ 1 W q@ 9 wiE
A A fEEmA FqAT AT AT
¥ A 99 F forwen AT g €0
¥fF waT 72 9 WY F @I F
Wt agi ¥ fodow T fomar | @
fod agt ¥ forg #1E 7 % wver fod
fagr s afs @ww ¥ &R0 Y
T 9X wgy #r agfea faw e®
gt & fog 2 sToA-FEET AT AW
%, wfeax 3w foeelt 2 an A Oy,
WX 6 TSR G919 A { A o v
F*T Y ETAET *Y ATHT AWAS: AT G,
¥9 ¥ ¥9 {1 TG FE I H AT
gt 9 Y AR S HEA
FET TEE I qfE v ¥ FoRe
R O W g & Jw g
|

W @ ¥ a9 @0 9T qTr
N qga A Y Ay A R
¥ Y ot Y aft @ A " )
age varr M g1 P fei gt
9T FI9e WAT WX S awi A gl
g & SN0 F F T A W
s WY TaT gXaT § /M S A9 & fag
et 7@ fawar Wk I F Al
¥ T ¥ qGF ¥ AT AT QAT 0
TweaE @A 9 O & fwat
g w T g T ww §
afFT W = W § a1 oF gEr
aTE & gl T e @7 aga FHY
£ fad @ Y a7 e faar s

W IRITTET I g 5
o WY 33¥ LW § 7/ W T A
&7 e fear s § afrw e e
‘Al Y I 715 eary 7 e s
L @

R 73t ST ¥ N7 T
g% A ¥R o § o f e
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[ s fag]
WA ¥ 1 IR O, 9 42 W

g1 Q3T A FEET 37 T & fAg
o 7g daFT w@mET @, A fade
¢ 5 @) AEA qAE W TER
AU aF qPATd qF AW HY BraEr
P | T I A @I A agrd
I 1 W W & g § gy
EECICEC o

———

15.18 hrs.

STATEMENT RE. SITUATION IN
WEST BENGAL

The Minister of Home Affairs (Shri
Nanda): There have recently been
incidents of serious lawlessness in cer-
tain parts of 24 Parganas and Nadia
district. In Calcutta also several State
buses and tram cars have been burnt

down, There were particularly
serious incidents at Krishnanagar
(Nadia) and Santipur on the 4th

Moarch and at Krishnanagar on the
Hth March. In the course of these in-
cidents, mobs set fire to more than 30
offices and other premises. Among
the buildings to which fire was set
were the District Inspectorate of
Schools, Consumers’ Cooperative stores,
municipal office, State Bank, hospital,
relief office, a house of a Minister of
West Bengal at Habibganj, Railway
stations etc, Railway tracks were also
tampered with.

15.19 hrs.
[MRg. SPEAKER in the Chair]

On the 4th March, a Police party
was attacked at Krishnanagar in which
34 Police personnel received injuries
and Y of them had to be admitted to
hospital. Op the 5th March, a Police
party consisting of a Sub-Inspector
and 6 constables on picket quty were
attacked and a Sub-Inspector and one
constable lost their lives. The same
day, the Town Post Office was attack-
ed and set on fire and some ammuni-
tion was taken away. Two constables
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were injured and admitted to hospital
and 3 are missing. In the attacks on
the 4th and 5th March, a number of
Government vehicles including 4
trucks ang a power wagon belonging
to the Malaria Department were set on
fire. The Police openeq fire on a viol-
ent mob at Krishnanagar on the 4th
March. Five rounds were fired caus-
ing death to one person and injuries
to two others. On the 6th March, the
Police opened a fire on a mob of about
3,000. Eight rounds were fired and one
member of the mob was killed and 5
others injured. It was in this incident
that a Sub-Inspector and a constable
were killed. The same day the Police
had to open fire on another violent
mob of 1000. The Police were over-
powered by the mob ang as stated
earlier, two constables were seriously
injured and 3 are missing,

The scale and virulence of mobp viol-
ence a Krishnanagar on 5th March in-
volving numerous cases of arson ex-
tensive damage to property and attack
on police personnel made it necessary
for the West Bengal Government to
ask for military assistance from the
Area Commander. The request was
made and was complied with under
provisions governing military aid to
civil authorities. Troops reached
Krishnanagar in the afternoon on the
5th March. There have been no inci-
dents there since the arrival of the
troops,

The situation is now generally peace-
ful but a group of Leftist parties have
given a call for Bengal Bundh on 10th
March.

The question regarding the supply
of fooq and kerosene has already been
dealt with by the Food Minister. The
State Government are fully prepared
and determined to maintain law and
order and in this they shall have the
tull support of the Central Govern-
ment. The country. is passing today
through a difficult period with scarcity,
food-shortage and similar problems.
Hartals and stoppages are not going te
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serve the national cause in the present
context. The ways of violence must
‘be abjured and I appeal to the people
in West Bengal and all other parts of
the country, to work unitedly to meet
the challenges and solve the problems
which we are facing in the country.

Several hon. memberg rose—

Mr, Speaker: Unless I recognise a
member, no one will speak. (Inter-
ruptions).

Shri H, P. Chatterjee (Nabadwip): 1
represent that constituency. He has
_given only one side of the picture, i.e.,
the side of the West Bengal Govern-
ment to whom they have given powers
under D.I.R. and other things. (Inter-
ruptions).

Mr, Speaker: Order, order.

Shrl H. P. Chatterjee: It is my con-
stituency. 1 should be allowed fo
speak, The West Bengal Government
“have failed to give food. When the
people demanded food, they were fired
at. For all this mob violence, <that
Government should be made 1espon-
“sible.

Shri Radhelal Vyas (Ujjain):
-adjournment motion?

Is it

sy qrndy (feae) -
SqaTAT ATAW E .

TETET HEIRT

Shri H. N. Mukerjee (Calcutta
Central): I hcar a homily from the
Home Minister.
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Shri Hari Vishnu Kamath (Hosh-
angabad): Are you taking up the
adjournment motion?

Mr. Speaker: Yes,

Shri H. N, Mukerjee: I am coming
straight from Calcutta and I have had
the mortifi-ation, things being  what
thoy ure, of hearing a homily from
the Yome Minister. We have received
an inventory of the so-calied acts of
violence committed by our pecple.
The fact of the matter is that the kind
of frustrated life and desperate situu-
tion in which the people of West
Bengal live, a State with 50 lakhs of
refugees—most of them unrehabili-
tated—, the kind of frustration in
which they live has been aggravated
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by an acute shortage of food articles
and of such essential things as kero-
sene in a way in which the people
are no longer in a position to tolerate
them, It is sonmiething like what the
Mahabharata said:

“Mahurtam jvalitham shreyah na
cha dhumayitham chiram”

“It is better to burn up in one single
moment than to be smouldering all
the time”. This kind of feeling is there
all over West Bengal. I was there, I
spoke to the Prime Minister; she had
the goodness to receive me. I had a
telephone conversation with the Chief
Minister and the only thing that I
could get out of the West Bengal
Government was that they were un-
willing to ‘meet any of those leaders
in the legislature and outside, who
have been clapped into jail by the
Government under the D.LR. which,
we are told in this House, will be
used only for..... (Interruptions).

Several hon, Members: Shame,
Shame,
Shri H. N. Mukerjee: When I sug-

gested that there should be a meeting
between the Chief Minister and other
people..... (Interruptions).

Shri Radhelal Vyas: Have you allow-
ed a discussion on the motion? (In-
terruptions).

Shri S, M. Banerjee (Kanpur): He
wants to convert the entire house into
a slaughter house . . .

Mr. Speaker: The hon. member has

converted the entire house into...
(Interruptions).
_Shri H, P, Chatterjee: The Chief

Minister there has been given the
power. He is a maniac, a tull-fledged
fascist. The Prime Minister goes
there and gives ditto to the Chief
Minister who is a dictator and does not
care even for the opposition there.
(Interruptions).

.
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Mr, Speaker: Will we be uble to do
any business in this manner? There
ought to be some restraint exercised
by the members. (Interruptions).

Several Opposition Members:
is he to oppose?

Who

Shri Radhelal Vyas: Ig it a question
or a speech? That is my point of
order,

An hon. Member: Shut up.

Shri Radhelal Vyas: The hon. Mem-
ber says ‘shut up’. Is this the way
of behaving?

Shri H N. Mukerjee: May 1 meake
a submission?

Mr. Speaker: I am prepared to lis-
ten to him certainly, Therefore, I
have called him. But the Members
should not continue shouting in this
manner. It is better that we wind up
and go away. If we have to proceed
here in this House, there must be
some orderly manner in which we
should proceed. Whatever might be
the provocation, we are going to in-
quire into and see whether we can
take up any action or not. This is
what we are here for, But if these
scenes are enacted, then certainly I
cannot proceed in this manner. May
I request Shri H. N. Mukerjee . . .

Shri H. N. Mukerjee: I would beg
of you to listen to me for a little
while . . .

Shri R. S. Pandey (Guna): I want to
say something on the point of order
which has been raised by Shri Radhe-
lal Vyas. I want to raise a point of
order . ..

Shri Daji (Indore): Under what
rule?

Shri S, M. Banerjee: Under what
rule? (Interruptions).

Mr, Speaker: Order, order. That
would gerve nobody’s purpose. What
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is the point of order that he wants
to raise?

Shri R. S. Pandey: I wanted to raise
a point of order regarding what Shri
Radhelal Vyas has raised.

Some hon. Members: Under what

rule?

Shri R. S, Pamnde: The rule is not
known to me, I want to raise a point
ot order. Please listen, My point
of order is this. (Interruptions.)

Mr, Speaker: I think I should hear
Shri H. N. Mukerjee ...... (Inter-
ruptions).

Shri Kapur Singh (Ludhiana): I
want to know whether it is proper that
my hon. friend should be shouted
down in this manner.

Shri R. S. Pandey: I want to seek a
clarification from you, The point of
order raised by Shri Radhelal Vyas
was this,

Some hon. Members: Under what
rule?
Shri R, 8. Pandey: You had not

listened to the point of order. At the
same time, the Members of the Oppo-
sition got excited and got incited to
this extent; I do not want to use the
word ‘bully’, but they tried to bully
the hon. Member, But then you gave
an opportunity to Shri H. N. Mukerjee
fo get up and speak. I want to know
what your decision is on the point of
order raised by Shri Radhelal Vyas.

Mr, Speaker: I have just ruled that
there is no point of order.

Shri M. L, Dwivedi (Hamirpur):
The point of order was whether you
were allowing speeches or you were
allowing questions. That question has
not been decided yet,

Mr, Speaker: Unless I listen how
can 1 decide about the admissibility?
I must know some facts; then too,
they must be admitted or proved.
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After that, I can take a decision. Un-
less I hear someone, how can 1 do
s0? I have had no personal know-
ledge on which I should decide,

West Bengal
(Ste.)

Shri R. S, Pandey: Then, please
listen to the point of order of Shri
Radhelal Vyas.

Mr, Spéaker: There was no point of
order,

Shri H. N. Mukerjee: In a State of
the Indran Union where day-to-day
life has become a nightmare, the terri-
ble bungle in regard to food admini-
stration, the disappearance of food,
particularly from what are known as
the modified ration areas, and the
disappearance also of kerosene created
a situation which already has exacted
a toll of human life, and recently in-
the district of Nadia, the Army has
had to be called in, It is not a ques-
tion of our being in favour of what-
ever is happening there, but it is a
question of the people’s anger having
been roused on account of the terrible:
incapacity of the Government to do
anything fo solve their problems.
I know I went to Calcutta and I re-
member how my hon. friend Shri C.
Subrammaniam had one day told me
that he was himself going to Calcutta
on the 11th and that he would like
us all to try and help in the matter of
restoration of order, Our object still
continues to be the restoration of
order in spite of the inefficiency of the
Government, and for that purpose, the
first step which could possibly be tak-
en is that the Government of West
Bengal sits down together with the
Leaders of the Opposition in the As-
sembly and ouside and discusses this
matter, What has happened is that
the Chief Minister of West Bengal
offered to meet them, and then later
because certain incidents took place,
he said ‘I would not meet them at all’,
and now he mmakes it a condition pre-
cedent that unless the hartal on the
10th March is called off and all violent
activities are abjured, he would not
sit with anybody and discuss the
matter at all. My point is that this
was the kind of language which we
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used to hear in the worst days of
British imperialism when we were told
to adjure violence and all the rest of
it.

‘Mr, Speaker: Now, he should come
‘to the question before us . ..

Shri H, N. Mukerjee: I am merely
suggesting that on account of the in-
eptitude and the arrogant attitude of
the Government of West Bengal which
is now in such straits that it has to
ask for military assistance even from
the Government of India, the food
situation is being aggravated, and the
law and order situation also is being
.aggravated because there the impossi-
bility of the cenditions of life and
the desperation in which people live
from day to day have found expres-
.sion in ways which we can regret but
they have to be understood; it is no
good giving an inventory of what the
people Ravé done, but that is what
the Home Mihister hag tried *o do.

1 am, therefore, suggesting that we
shouid have an opportunity for discus-
sion of the inefficiency of the Govern-
ment and the fuilure of the admini-
stration, Central as well as State. In
West Bengal, the legislature does not
‘practically function because of the
suspensions of Members etc, which
have been taking place all along. We
-want to discuss that . . |

Mr, Speaker: That would not help
‘me at all if motions are brought in.
“What has happened is very unfortu-
‘nate . . .,

Dr. Raner Sen  (Calcutta Fast):
‘Cays of 12, 13 and 14 have bhecn kil-
1nd.  Government have started killing
them.

Sh i Dajl: You have to see aisc what
“the police have done,

Dr. Ranen Sen: Government have
-started killing young boys. .One must
~not forget that.
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Shri S. M. Banerjee:
have been killed.

Small boys

Dr. Ranen Sen: Parliamentary de-
mocracy means that thege young boys
snould not be killed but they have
been killed. And now the Home
Minister comeg forward with the state-
‘ment that the people are burning
Congress offices and Govermment offi-
ces and so on.

Shri H, P, Chatterjee: Before these
incidents took place, three boys have
been killed in West Bengal. (Inter-
ruptions).

Mr. Speaker: Order, order.

Shri H, P. Chatterjee: This thing
has been happening in my constituen-
cy. People are starved and fired at.
A wrong statement has been made by
the Home Minister . . .

'
Mr. Speaker: Order, order.

hon. Member may sit down.
heard him already.

The
I have

Shri H. P. Chatterjee: It is in my
conztituency, A wrong statement has
been made; a false statement has been
made . .

Mr. Speaker: Order, order He
should resume his seat now.

Shri H. P, Chatterjee: I shall sit
down, but I may tell you that this has
happened in my constituency.

Mr, Speaker: I regret verv much
that we are not here just discussing
the question that we have before us.
Of course, what has happen=d js very
unfortunate, and everyonc must be
sorry for it. Whoever has been killed,
whoever has died, whether Le be on
the side of the public or on the side
of the Government servanis in the
discharge of their duties or on the
side of our citizens, whatever has hap-
pened is something that we have te
regret and feel sorry for.
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Shri S. M, Banerjee: The Home
Minister has not mentioned any sorrow
at all.

Mr. Speaker: Would I be allowed to
continue or not?

Shri S, M. Banerjee: I am simply
'saying that the Home Minister has
not even expressed regret or sorrow.

Mr. Speaker: Could I be allowed to
continue? .... (Interruptions).

Shri Kapur Singh: Let us hear the
Chair,

Shri Hari Vishnu Kamath: It is
tragic.

Mr, Speaker: But even after all that
sorrow and regret that we do express
and even after we convey our sym-
pathies to the families of those who
have died, we have to come to grips
with the situation and the question
that we have got just before us.
Whether we can discuss it in the form
of an adjournment motion . . .

Shri .Surendranath Dwivedy (Ken-
d:apara): Shall 1 say a few words?

Mr, Speaker: Just now, 1 would
like only to hear about the admissi-
hility, not that so many people have
been killed, though that is very un-
fortunate; but fhen too, as all Mem-
bers know, law and order is the job
of the State Government and we
cannot discuss it here,

Shri Warior (Trichur): When the
mass upsurge was there in Kerala, we
used to discuss it here . . .

Sh-i 8. M. Banerjee: The mass up-
surge against the communist govern-
ment in Kerala was discussed here
cvery day. . .
there be

An hon. Member; Let

President’s rule,

Mr, Speaker: The second thirg was
about the requisitioning of the Armed
Forces. “™at too is something in re-
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gard to which it has been ruled here
more than once that if the State Gov-
ernment take the aid of the Army or

ask the Army to aid them. ..

Shri Ranga (Chittoor): Are you
giving your ruling on it?

Mr. Speaker: I am not giving my
ruling.

Shri Priya Gupta (Katihar): What
about the emergency now?

Mr. Speaker: I #m coming to the
point that is really before us at this
moment, I should be satisfied that the

Government failed to provide suffi-
cient quantities of food, which caused

such a situation.

4250

Shri Tridib Kumar Chaudhuri (Ber-
hampur): May I point that out? ...

Mr. Speaker: We have to confine
ourselves to that aspect in order to
decide the admissibility first. I know
that there are other questions which
are agitating the minds of Members
and naturally they want to give ex-
pression on thos: questions; if the
motion is admitted, then  probably
Members might give expression  to
their views, of course, to a limited
extent, because everything, I believe,
would be under inquiry . ..

Shri S. M, Banerjee: Therz is no
inquiry.

Shri Daji: No inquiry is there.

Mr. Speaker: Even then, we may
not go into details. But the only
question here would be whethe: Gov-
ernment have failed to provide enough
and adequate supplies of food

Shri H, P Chatterjee: Yes.

Shri Tridib Kumar Chaudhuri: On
that point, you may allow us to speak.

Sh-i Surendranath Dwivedy: On the
point of admisstbility, as you have
rightly stated. you have to censider
whether the Centre has any respon-
sibility for the present situation In
West Bengal. As you know, these
incidents had happened only because
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there is scarcity of food suppiy. Not
only the quantity of ration that is
given is very meagre, but the supply
and distribution is irregular—it is not
available to the people there. The
State Government there has failed
completely to give the people, not only
in Calcutta but in the other localities
also, the quantity of ration that is due
to them. The supply position is not
sufficient so as to enable the State
Government to supply these materials
to the people there, Therefore, there
has been failure of the Central Gov-
ernment as well as the State Govern-
ment,

Secondly, probably the Centre is
aware of the situation. The Prime
Minister herself had been to the place
to study the situation and to reason
with the State Government and see
if something could be done. In the
meantime, these things have happen-
ed. Therefore, the responsibility of
the Central Government becomes
more serious. The State Government,
which has failed miserably and which
is responsible for this state of affairs,
did not even meet the Opposition
leaders and others WHo could discuss
the matter peacefully with them, so
much so that even when the Prime
Minister have an appointment to the
Secretary of the Praja Socialist Party
there who is not a party to this United
Front of Leftists . . .

Shri Harl Vishnu
Sumar Guha,

Kamath: Shri

Shri Surendranath Dwivedy: Before
Shri Samar Guha could meet her, the
State Government arrested him under
the DIR. The Central Government
have also failed to pull up the State
Government so far as this matter is
concerned.

Besides this, the fact remains that
the Army has been requisitioned, may
be under the Civil Procedure Code or
the Criminal Procedure Code or what-
ever the code is. The fact remains
that the Centrel Government have
provided military help to quell the
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disturbances, which of course, as
everybody knows, is because of the
failure of the Central Government.

In the case of Kerala, we know
there is no elected Government there.
It is altogether a Central Govern-
ment responsibility. But the main
factor we took into consideration was
the lack of supply of foodgrains which
is a Central responsibility.

Mr. Speaker: May I know from
Government what the position is about
supply of foodgrains?

Shri Tridib Kumar Chaudhuri: Be-
fore you do that, may T say ....(In~
terruptions).

Shri Indrajit Gupta (Calcutte South
West): Before the Minister answers, I
want to point out certain things ...

(Interruptions).

Mr, Speaker: I am just trying to
ascertain some facts from the Minister.

The Minister of Food, Agriculture,
Community Development and Co-ope-
ration (Shri C, Subramaniam): Supply
from the Centre will have to be judged
from the overall availability with the

Central Government and also...
(Interruptions).
Several hon, Members rose—

Mr, Speaker: Shri Banerjee mighs
ask for leave.

Shri C, Subramaniam: May I give
some facts?

Mr. Speaker: I have asked Shri
Banerjee to ask for leave.

Shri 8. M, Banerjee: Before doing
s0, I would invite your attention to
rule 30.

Mr. Speaker: Does he not intend $o
ask for leave?

Shri S. M, Banerjee: I seek leave of
the House to move my adjournment
motion.
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Mr. Speaker: Is there any objection?

Shri Nanda: No, Sir; we do not
think there are circumstances justify-
ing it,

Shri Hari Visinu Kamath: He said
no objection.

Mr. Speaker: He said there are no
circumstances justifying it.

Shri Ranga: What was he saying in
the beginning? What is the statement
he made in such an irresponsible
manner?

Mr. Speaker: Those who are in
favour of the leave being granteq may
kindly rise in their places. There are
50 Menibers*®in favour. Leave is
granted. Shall we take it up imme-
diately or at 4 P.M.?

Shri Surendranath Dwivedy:
morrow.

To-

Mr. Speaker: No, no. It cannot be
tomorrow. At 4 p.m. I will take it up.

Shri Harl Vishnu Kamath: What
about the staiement on the situation
in the Mizo Hills district? That is
pending,

15.45 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: Shri Sheo Narain.

ot farg AW (aAET) o weas
wEem, & AW A1 qE N 3
fF 91T ¥ ¥R WA T 9T QA 7}
gyg fear

15.45% hrs, =

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

Srruation IN Mizo Hies DistrRicT—
Contd.

Mr, Speaker: I am sorry. There is
a call attention notice by Shri Hem
Barua. We will take it up just now.
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Shri U. M. Trivedi (Mandsaur): This
Mizo Hills situalion is also so im-
portant that it cannot be dealt with
on a call attention notice,

Mr. Speaker: What can I do?

Shri U, M, Trivedi: It should be dis-
cussed in the House,

Mr. Speaker: Should I give notice?

Shri U. M. Trivedi: No, it should be
treated as an adjournment motion.

Mr. Speaker: No, there is no rule
like that,
Shri Hem Barua (Gauhati): The

latest situation in the Mizo Hills Dis-
trict of Assam wisa-g-vis the demana.

Mr, Speaker: He has only to read
the notice. *

Shri Hem Barua: I do not have it
with me. I was searching for it. I
was not given the notice—Now I have
got it.

I call the atlention of the Minister
of Hume Affairs 40 the following
matter of urgent public importance
and request that he may make a
statement thereon®

The latest position in the Mizo Hills
Dirstrict of Assam vis-a-vis restoration
of civil administration there,

The Minister of Home Affairs (Shri
Nanda): I had occasion to apprise
the House the other day, of the recent
unfortunate happenings in Mizo Hills,
and of the measures taken by Gov-
ernment to meet the situation which
had arisen there as a result of the ac-
tivities of certain misguided elements
belonging to the Mizo National Front.
The overall situation in Mizo Hills is
well in hand. The troops despatched
to the district headquarters, Afjal, to
relieve the pressure on it against
heavy and continuous hostile attack,
reached Aijal on the evening of 6th
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March, They successfully covered the
112 mites journey from Silchar to
Aijal after clearing  obstructions
placed in the way by the hostile ele-
ments and repairing the breaches
caused by them. The three security
posts on the way which had been
under heavy hostile attack have been
fully secured, a number of those in-
volved in the attack captured, and
the road between Silchar and Aijal
again opened to traffic. The security
forces are now in complete control of
the district headquarters and are re-
ceiving active cooperation of the local
citizens in their task. Life in Aijal
ig returning to normal.

Of the half a dozen or so security
posts in the district which had been
the targets of heavy and sudden at-
tacks by hands of armed hostiles,
some where out-numbered and over-
whelmed by them, The post at
Champai on the Burma border, with
which there has been no communica-
tion for three days, appears to be
among these. Lungleh in the south,
which is also a Sub-Divisional head-
quarter, and Demagiri on the Pak-
istan border have been under heavy
attack. Vigorous efforts are being
made to relieve Lungleh and troops
are moving towards the place. The
road from Aijal to Lungleh is even
more difficult than the one from Sil-

char to Aijal, and, therefore, this
phase of the operation might take
some more time. Other posts will
also be re-established as early as
possible.

We are deeply distressed at the

thought of the considerable suffering
and difficulty caused to the innocent
people of Mizo Hills as a result of the
activities of the misguided elements
belonging to the Mizo National Front.
-The hostiles damaged property; dis-
rupted communications, thereby im-
peding the flow of food and other
essential supplies for the civil popula-
tion of the district; and even inter-
fered with drinking water points,
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While fleeing from the advancing
security forces, they set fire to the
bazzar in Aijal. I am sure the House
will join me in deploring their anti-
social and lawless activities. The path
of violence to which these persons
have taken will bring them only harm
and no good, Their activities are al-
ready causing serious inconvenience
and misery to the innocent people of
Mizo Hills and will only delay
measures for the development of the
area and for the welfare of its people.

Although the Prime Minister had
kept herself in constant touch with
the developments from Delhi, she
decided to pay a flying visit to Gau-
hati yesterday (the 7th March) to
get a first hand report on the happen-
ings and the latest detailed informa-
tion on the situation in Mizo Hills.
At Gauhati, she had the benefit of
conferring with the Governor, the
Chief Minister and some of his col-
leagues, our colleague the Irrigation
Minister who had gone to Gauhati
earlier, and the General Officer Com-
manding helping the State Govern-
ment, at their request, in dealing with
the disorder in Mizo Hills. Earlier, at
Calcutta, she had a meeting with the
Army Commander, Eastern Command.

The State Government with the
help of the Army, are dealing with
the situation firmly and effectively.
The Central Government will render
them full assisance in the speedy res-
toration of law and order in Mizo
Hills, so that attention can be turned
to the urgent ang more fruitful talks
of development and welfare, 1 hope
that in this, the Central and State
Governments will have the full co-
operation and support of all sections
of this House and all right-minded
people in Mizo Hills as well as in
other parts of the country.

Shri Hem Baruna: The Assam Chief
Minister, in his statement on the floor
of the State Assembly, has said that
the Government knew about the pre-
parations made by the Mizo National
Front for an armed onslaught on the
Government. The Central Govern-



4257 Situation in

ment also knows about the Mizo
volunteers going to Pakistan to collect
arms and receive guerilla training.
And certain elements in the Mizo
Hills had demanded an independent
State as early as 1948 on the ground
of difference in ethnology. In that
context, may I know why it is that
the Government did not consider it
necessary or worthwhile to take
adequate steps before the situation
could degenerate into this gorry pass
of things? Also, may I know whether
Government are in a position to tell
us that there is the hand of some
foreign government, particularly Pak-
istan, behind this Mizo National Front
revolution?

Shri Nanda: I had occasion already
to give information clearly in reply to
the points made by the hon. Member.
For example, regarding the hand of a
foreign power, I stated then that we
knew that earlier, some time in Nov-
ember-December, some Mizos had
gone over to Pakistan and come back;
we knew they had arms also, and they
were trained there, but after that we
have not got any verified information.

Regarding the preparation that was
there, the preparation started and the
information was there, and side by
side, steps were being taken.

Shri Hem Barua: No steps.

Shri Nanda: It was pointed out
then that it was exactly when that ac-
tion was in progress that these people
precipitated their hostile activity.

Shri Hem Barua; If the prepara-
tions were to safeguard the Mizo Hills
District of Assam, how can Mizo
volunteers capture the whole of the
Mizo Hills District?

Shri Nanda: The hon. Member
knows better than myself the territory
and the situation in the area. (In-
terruptions).
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Shri U. M. Trivedi: What was this

precipitation? Was there a wrestling
match?
Shri Nanda: The forces had moved

in, and more were moving in.

Shri Ranga (Chittoor):
only one battalion there,
we warned the Prime Minister.
did not become wiser.

There was
Last year
You

Shri Nanda: They concentrated the
forces in certain points. The whole
area is such that a few hundred
people concentrating can do a lot of
mischief. It has to be dealt with.

Shri Surendranath Dwivedy
(Kendrapara): While we deplore the-
action of the Mizo National Front, I
would like to know one thing. This
matter was raised in the House that
the Mizo National Front has a radio
somewhere in East Pakistan, through
which they function. May I know
whether the Government has referred
this matter to Pakistan, and have they
received any reply about that?

Shri Nanda: We have tried to find
out, to locate and see whether there
was any such thing. Our monitoring
efforts have not revealed anything to
establish that there is such a pirate
radio functioning.

Shri Hem Barua: Are we to under-
stand that it is the Pakistani Radio
then?

ot fasrg iz (FEYR)
star fF wraTCae ¥ warfug gur §
fa faet Fomet e & A A1 fefegae
% fre q0F ¥ faeaas amr ax 2 §
I F FIETE AW F T fefrgw
¥t T 3, sgi w & Ay
anit FY a= § 1 F S wqgar
e @ ¥ wft aar Fniang
A Ay faaw aw i & 7
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ot Ay T AT AV WTETH
F M frew ¥ aX # §, wraw wad-

¥ FY agt W §9 s A0, |
T 7E §

ot qarre fag (FTA1) ¢ AR
L B O F R 0 S

oW NERg . BR-BIE R
R T F gH 4 T [E T /K |

ot wrar fug ¢ TR A
ag 7@ aamr & 39 £ AW
fFaa gfaa oae W@ o 7 fw 3w
& a7 gu 4, a1 #1f ghaarc A& awe
v ?

ETREY)

Wt A ot 97 gArd anft
AT & &Y SR Aw gt g, ww
997 777 &, B I agi N Wadza
), Jawt TgiT A frar & oK
At B Foa frar 4, Iw F aned
W E dFT I 97 gX F AR F
fedasr agt a3 &

o TR ANET Wfgan (FEiaz):
Wit faor # wow afafafy ey sy
T4 ¥ g Ad faelr gf @ AR
IR wafoaa A agh ey fea
ST ¢ AR g aew § & e
w4 & q@T ArEen g fr oA W
@ %1 g #1 2@¥ gu, ™7 avw
aife M &, 27 avw i £ At ey
JTF T@-aTT Iy o§@ 3 F fF
-G R W Ara-gerzAT ey By

gt we ford #Y A o< awmEr
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@ e 9 fae Y aa wgEy
g ¥ wifgar g A, g € @i
o 3z wefna & AR &0
T THH F aR H gHU q9 8§,
3% fore 5w a5 7l v Sga
g

o TR wAgT Wifgar © T 79

yaer @y’
Ay TERIFNIG )

Nt femw gz (TEEG)
g A mardt w1 e fern
fagifeat & amg av R 7 1w A,
I feey 7 g fadifedi & fa< ®
5 1w fear a1 1w fazifeal
F frdm g3 w1 fFar qray 33T
T & §1q A A I TAIRA 7

@ Fey o e e 9w ofan
1, Iq TAEF &, I ITE FooA ¥
A g1 F RS AT 9§ Wi g
99 GRT 97 ZHAT FQ &, SaF 918
wEAr B ¥ A sma g §, wen
FCAT E | IAR A AT
g, % grE QY 1 & WK AT AT
fedi & a1% #T faq s

W wgEw : A H A aW
§ AN qow & arg 4, A g
fairg fFar &), a1 ST AR
frar gy

WAy SHHAE q@@gE A
ffefvem v & A g g §
I gre A 9y, I faars
o §

ot femm TEAm@e @ AT AT
w41, A7 q@gAT areq ar fF fwar
e ardr A wandy &, faRfgEt
&1 gHeE a1 wEqfawier ar | &
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fanifedi & fawrs 4, 9EF §9 F14-
ugr W w1 AY, A w7 A A T oAy
7

@t oA fd R
wifew § o9 ¥ ©ww gT 9, 9
TF  JOT q7 9w AR S9E
oo fren @, @At F aw
qu

ot femer qewTgw © SR # AE
T ¥ T grEy w1 feaAr
figear 3T a<s v ?

! qT: EHY ¥ aEd ¥ 4T,
Taw! fede ¥ awa wig A& § )
16 hrs.

ot g (fmme) @ A qEw
R qeF I AT FX X W JqHT AT
TR ¥ MT 7Y, & Y 98 WY TgT a9
The Afe W ww fer aw
a1 forat ST awar § W ag Far A
a1 g fF wond # ag 1w @ v
§ 1 fam A favangena fear § 1 Sfea
o 3w i fang &Y AR gwTdr weiey
IqF TR g | A HIT a9 a7
& K[ 9T AT A o7 a9 o= FaifeEy
¥ 38 fe ) For F foar § T
FTfad aThr A &Y wEAT § | FT
§d1 AT T F g AT %
ag W & Arfaw A 97 o faEe
T 9@ ¥ gEAT A8 ¥ @€ W} ag
agt Tt a+y fr fadig QF I § A
g 9 fadg #1 N ¥ wmy ey
Jwqr & aX F TR a9 qwHY 7
2683(Ai) LSD—8.
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Wt e 7 & og¥ & q@r g
FN@RATL NFd A
W 47 I9F R A g ;@ 4 69
®e @A MA@ | I9E -
T ¥ fg 9 75 W FEw IIA M@
ERMATAFE, ST @ &
fos s w1 g 1 vk feaw w)x

ot T I A oA g

ot Wt © WX @A wT wad
s T faen &0

WRIW WY W g a7 R
AW § w7 T av o £ o 0
g @ T W e fadw dmfor
FT IR & W forg #1 a9g ¥ 7g §9 I®
) I g ge
qr | §9 g §19 IAFT qg WY FgAT
? fr @z Az w1 o qav av |

Y aft : a fRT e w farg

Fgr g 7

Shri P. Venkatasubbaiah (Adoni):
May I know whether the government
has sought the cooperation of the
Burmese government to restore law
ang order in the Mizo area because
some of these Mizos are living on that
border and how is it true so far as
press reports are concerned?

Shri Nanda: This does not quite
arise out of this question.

Shri Hari Vishnu Kamath (Hoshan-
gabad): It is somewhat distressing
that the Government speak with
two voices. The Prime Minister is
reported to have said in Calcutta or
Gauhati that she has no knowledge of
any arms being supplied by Pakistan,
but the Home Minister has made a
somewhat different statement just
now. The India Government’s note to
the Pakistani High commission last
April categorically referred to the
supply of arms and equipment to
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Naga hostiles and also tribes from
Manipur and Mizo hills district of
Assam. Is it a fact that the Mizo
tribes are so well equipped and trained
by Pakistan that they have been able
in recent operations to snipe at and
shoot at an army helicopter in which
the GOC, Gen. Manackshaw was flying
over the area? Has the government
got information about that and if so,
bearing this in mind that they are be-
ing equipped and trained by Pakis-
tan and the fact that the Pakistan
radio is actively propagandising that
this is a war of libration by the
Mizos, has the Government brought
this to the notice of the Pakistan goy-
ernment to the effect that this a viola-
tion of the Tashkent spirit, and a
contravention of the Tashkent agree-
ment?

Shri Nanda: There was no discre-
pancy. I referred to the earlier posi-
tion, before the Tashkent agreement,
regarding the training and arming, to
the extent that we came to know
about them. The question was whe-
ther they are so well armed to be able
to fire at a helicopter but the fact is
that they did.

Shri Hari Vishnu Kamath: Fortu-
nately, providentially, nothing serious
happened. What about the propa-
ganda by radio Pakistan that it is a
war of liberation. Is it the Taskent
spirit?

Shri Nanda; That propaganda could
not be in accordance with the Tash-
kent spirit?

Shri Hari Vishnu Kamath: Have
you protested . . . (Interruptions.)

Mr. Speaker: Have you written to
Pakistan that this is not so?

Shri Ranga:
them?

Have you written to
(Interruptions.)

Shri Nanda: We shall deal with it
appropriately. '

Shri P. K. Deo (Kalahandi): May
I know if the government has ap-
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proached the law-abiding Mizos for
their co-operation and if so, how_far
the co-operation is being received from
that end?

Shri Nanda: Efforts have been
made and more and more co-operation
is being received.

Shri D. C. Sharma (Gurdaspur):
May I know what attempts the Gov-
ernment is making to contain this re-
bellion and to see to it that it does not
spread to other areas and whether all
the attempts that the Government are
making are in the nature of military
intervention or of any other kind?

Shri Nanda: It is a military inter-
vention only when all other measures
have not been proved to be of any
avail. Therefore, military interven-
tion is not a thing which we are con-
templating everywhere; we are tak-
ing other steps so that there should
be no such need for any intervention.

Shri D. C. Sharma: What are those
other steps? (Interruption).

Shri Kapur Singh (Ludhiana):
name was supposed to be there.

My

An hon. Member: Supposed to be!

Mr. Speaker: In the list that is
before me, it is not there.
Shri Ranga: Shri Kapur Singh's

name must be there; it was because
they made the earlier mistake . . .
(Interruption).

Mr. Speaker: There was some
misunderstanding; there was no mis-
take made. I will just explain.

Shrl Ranga: You said that the
Calling Attention Notice was disallow-
ed.

Mr. Speaker: That does not arise
now. (Interruption).

Shri Ranga: It was a mistake on
the part of your office, because he
raised it this morning.
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oft vy fom¥  (FA7) B amw
fear a1 | T Y e g1 AT
GELE R G

e AERT ¢ AR W AR §
AN K I R A E

 oft vy famd . FAT &Y OF g
T sraT & 1 I T A A Afy
B G & 7 T AT FY AT
FO F AFT TR T84 W) § 7
gATL A19 gy gar &, fawarrawa gun
& S R § A of ady w7
o, wifydaT gae F awg o ady
T AT | W wEEA wmww { o
et ot qeT & 1 I wegreT o@
et {TaT 7 g oY a27 A i fawarg-
| AT | Aifergr Arge Ay € i fae
F oAty # oAy gAT & ) AT
& ag AT AT g waA sahea
FY T AT NAFTIT BT THETT FA
& AT AT TEY T TR F AT
™ JE F IT T 4 gRd f¥
favaraurg gom &, ey gur &, A9
a B, W T A A A
FT B3 ?

ot 7y & A awmar g fr oy
gar & 1 Afaw e gar WY g ar S
¥ oo mn, s TEEde ¥ WY 5
foar, oY a<w Iz 3w fawfes & &
aifsg 72w ¥ 1 g% TE FB A
I faar AT A1 IER AT TR
CARE Ll

Mr. Speaker: Shri Kapur Singh.
He also says that he has put in  his
name?

Shri Kapur Singh: I do not insist
.on claiming any rights.

Mr. Speaker: If he has put in, I
will allow him. He may put his
.question.
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Shri Kapur Singh: May I ask whe-
ther it is known if these Mizo insur-
gents are well-trained in the use of
modern arms and are well-equipped
with modern arms and weapons, le-
thal weapons, and, if so, what is their
strength?

Shri Nanda: I have mentioned that
our estimate is, so far as the armed
insurgents are concerned, the num-
ber may be about a thousand, or 1,200;
the rest are people with lathies and
other simple weapons.

Shri Kapur Singh: The first part
of my question was not answered;
only the second part has been answer-
ed. The first part of my question
was, whether those insurgents were
well-trained; whether it is known
that they are well-equipped with
modern armg and lethal weapons.

Shri Nanda: Yes, Sir; they are
equipped with  machine-guns, light
machine-gung and mortars also.

16.09 hrs.
MOTION FOR ADJOURNMENT

SrruaTIoN IN WEST BENGAL

Shri S. M. Banerjee (Kanpur): Sir,
I move: -

“That the House do now adjourn.”

oW 20 AT 21 HXEQ FT FATH
F S T F A § S g g
I 7 & AraaT e fewmn awga
g1 T & T F o gfww ¥
M =wE WX Ak FEeEET agt v
ux faandt fag 1 AW TEATHA™
qr 7 FTET @1, IEwr g g K
7z afcfeafy mfaT wif s gt ?

weas wgveg g I & ey
oeE ¥ ay & Aty ¥ wgAr wew
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[ e wgew |
£ 9 qaT § I wag fae A
wifsad #Y 2@ <@ fae W s
TR R |

ot qo Wo TAW( : AT HAWEST
& ST ") w3 AT Ay o
O TV SATIT T4 WITHT G0 27 ATfE |

weEy RRAY ¢ WA HIUF! AR
wig W T ATy

Y o ®WYo WAKT : HeTW WL,
% ag @ ar fx wfa ag afdaafs
TAREE ¥ Th ¥ AT gAY T §
Fii g€ | 9 & sfY AT 1 7w g @
a7 &1 TE TEw g @ ar frogny
g A Y OF [ TEIACT AT TRIAET
T AT 93 WRE | W H IR T F
TE FA TATT AT Y THATA T FHwww
Y f srifeT dmer Y ot A, ARy
afear, Forr a1 fady W gar o
¥ &) a1 T X €Y, T 7oA g ¥
forar, e ge gfem 1 7R T
fear q@ gfwq & aelt wwrd | q®
nEare T a1q 771 § fr fagedy s
QAT AT I, AT T AN AT I
I F WY gU AAGTT HT SROAT AT
/T IT A W@ FY A7 7 famy ma
& FT AT GG F 1 87 §AT ]
f& IgA =€ o&r goa & fow &
<Y 91X §2 gfew aret & ol 1 dfw
AT FIFT aqATT F7 FIO1 F2 f mfEx
et frg ¥ oy 9wg | TERgE ¥
TH A 13 1 14 WA & FES A
T¥ ¥, fag ¥ am@ @7 faq ax oW
aff ar, W T T A 91, 9
A g fx g § % wmaw ey
IIAT &) 99 A oAl Sav AT ¥ w0
#* o AT E | Araw @7 A} e gw
SAT WTA W @TET | 99 FAT )
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I FT FEIT A qrar. ¢ fr qgaw
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Ao w1 e @ o @
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FUM | AT T A NS AW,
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Y ATV TAT, TG HIA F T8 FY TAT
¥ Ay T, wrfsat & JE Y FAT
o & wf, Ay dw ber FT QA A
g fear @ ) Ay W afew
ifaferd dred & 97 F1 I & TIET
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9 T% fF I 10 AT HY AW gFAT
B ATt § 39 A arow 7 et 9w
g mTAE AT g 1 i ag 9 fgeew
F FATT AEY & | WX SoTOfAw
IGAT TT qZ TR 49 & oy Far<
# A T gu ATt ¥ 9% faen
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I Y 7 Tt QAT AR AT
g A R AR ar A IR g
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&, 78 7 agr @ 17 | ST S
A g wirari A wg @ & oA
qe e A AT | wmw fig
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WA S EY FFAT &, gy ooyl #
QO FIR EY A §, A6 A F
W XG G FT FS90 AT @ AT F
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fefra & orfy dafan o7 g2 fog-
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@ ot SRR W F ar ¥ F
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Iq F UFN F fa¥ 1w ¥A
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TFA AT A R ) G T I I,
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fNadk g fs v wr e @
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fF Iq 34T ¥ o1 T 90 &7 _A FT
AT T AT AHR . Fg fo wEwEy
i A gt K Fagam A § 5
U R AN A I B8 q==i A AT
F 9§ gfaar @rg £y 4 a1 Tawarw
& o qt #77 Ig7 ST qg 47 fF S
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FT qar Y fgrgeam &7 @9 ¥ 3w
Jigre § 1 foe ¥ 37 7 @a
& v AT | W& § gra s,
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SRR G L ) e &
R & s (fema § et |
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ot AT, 1943 F affeafa ara £
@t Aferwr § 91 T O IEw
leiciE N LCE R R C ]
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i

4274

Shri H. N. Mukerjee (Calcutta
Central): Mr. Speaker, Sir, it is a
sickening and sordid story which over
and over again we have to refer to
in this House, the continuing and cal-
lous inefficiency of this Government
which has forfeited all right to the
respect of the people. The inability
of the Central Government to make
food available to different States has
become such an egregious feature. The
Ministry of Food and Agriculture has
become today nothing else but the
Ministry of Food Imports, the Minis-
ter being good for nothing else than
the task of manipulating food imports.
That is a picture too dismal for words.
In West Bengal, following Kerala,
there hag arisen a situation which
could and should have been avoided
which only the callousness of the
Government, which only the attitude
of the ‘public-be-damned” feeling.
which the Chief Minister of West
Bengal repeatedly displays can  ac-
count for.

Sir, in West Bengal—we gave no-
tice of it in this House during last
session and even before, since Sep-
tember—in the modified rationing
areas, the situation had already begun
to  deteriorate most seriously and
the result is that today in those areas
you cannot get rice at less than Rs.
250 p. per kg. and sometimes it is
even more than that. For weeks on
end, the situation was so bad particu-
larly in the area known as Basirhat,
in the 24-Pargangs District, that the
people, of all sorts, Congressmen in-
cluded, combined to start what they
considered the legitimate type of food
agitation. And the result was that de-
monstrators, including some school
children, were shot at and Nurul
Islam, a 15 year old child, the best
students in his school, about whose
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capacity his Headmaster, himself a
Congressman, has testified, was shot
through the heart.
took place in other areas of the 24-
Parganas District, like Sarupnagar and
Baduria, where also the people were
killed.

16.27 hrs.

|MR. DEPUTY-SPEAKER in the Chair]

It was at that point of time that
there was a demand, particularly in
Calcutta, voiced by the students and
also by all political parties in the Le-
gislature, including some  Congress
Members, Wwho wanted that there
should be a judicial inquiry so far
as the shootings were concerned and
who wanted also that the Chief Mi-
nister of West Bengal should condes-
cend to meet other representative
people and discuss the matter and
find a way qut if that was possible.
At that point of time, a bus was
burnt—God knows by who—in Bara-
sat and that was put forward as an
excuse by the Chief Minister of West
Benga]l and he said, “I am not going
to sit with anybody and) discuss this
matter because this kind of thing is
taking place.” 1 am sick of this. Mr.
Nanda comes today and in a tone of
voice which was nothing short of
hectoring tells us that all these things
were taking place because the people
were running amuck. If the people
are running amuck, you have to un-
derstand why such things are happen-
ing. Why do you always take your
reports from the footling officials who
are there trying to defenq themselves
when the people are in a gony and
when all kinds of people, including
Congress representatives, are coming
forward to express their indignation
with what is happening in West Ben-
gal; “Our place is with the people;
we stand by them; we want some ex-
planation from the Government.”?

It would be news to you that even
a very large number of panchayats

Similar incidents -
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dominated by Congress in this area,
in 24-Parganas, as well as in Nadia
Disrtict, have opposed the Govern-
ment food policy and criticised the
Government food policy and have
wanted a settlement of that matter.
The 24-Farganas District Congress
Committee had a meeting with Mr.
Hansadhwaj Dharg in the mair and
there they passed a resolution’ criti-
cising the Congress food policy, the
failures of food policy and wanting a
settlement. It was at that point of
time, when the Opposition leaders in
the Legislature and outside were only
trying to sit with the Chief Minister
and find a way out of the difficulty,
that the Chief Minister took up that
high-horse attitude and opening stat-
ed that he was not going to talk to
anybody unless they behaved, unless
they appeared before him in sanck-
cloth ang ashes and unless
they said, “Peccavi—I have sinned”.
But we are not going to behave in
that fashion. No self—respecting peo-
ple are going to behave in that fa-
shion merely because a  particular
Chief Minister arrogates to himself a
position which exists somewhere in
his imagination. That refusal of the
Chief Minister to sit with the repre-
sentatives of the people and to discuss
the matter continues even today.
When I met the Prime Minister, 1 dis-
covered that she was helpless in the
matter because the Chief Minister had
taken g most adamant attitude and
even though the situation was going
from bad to worse—and that would
be the responsibility of the Govern-
ment and of nobody else—even though
the situation was menacing the Chief
Minister was not ready to meet other
and to discusg this matter. In the
meantime arrests were taking place
under the D.ILR. This is a matter
on which we have to have satisfaction!
Mr. Nanda has come forward in  this
House and elsewhere to say that D.I.
R. would not be employed and it
would be employed, if at all, in cases
where security of the country is in
question. But in this kind of thing,
D.IR. is being used even in regard to
the egregious instance of the Secretary



4277 Situation in

of the Praja Socialist Party of West
Bengal who had an appointment with
the Prime Minister; before he could
keep the appointment, the Police
came and whisked him away before
he could go and see Mrs. Indira
Gandhi. This is the kind of thing
which has taken place. All parties,
including a large section of the Con-
gress Party in West Bengal do want
a settlement, but because of the
arrogant and insolvent atlitude of the
administration, particularly of the
Chief Minister, we find the situation
continuing.

I have referred to 24 Parganas dis-
trict. In Nadia, about which some in-
stances were given by Mr. Nanda,
what happened was this. We have to
remember, for one fhing in the begin-
ning, that Nadia is one of the most
distressed districts in the whole coun-
1ry; Nadia has the largest concentra-
tion 'of refugees who have not been
rehabilitated; in Nandia district the
army is already there and there when
the food was unavailable, when the
people have to cry and go from door
to door in search of food, then surely
tempers cannot always be kept in
control. But even so, what happened?
‘There again a ten-year old gchool
child, Anand Hait, as in Basirhat, was
shot through the heart; he was killed
and the body was taken to the mor-
gue for examination. When the peo-
Ple of the locality wanted that the
body be handed over after whatever
analysis and examination were neces-
sary, then they were refused and on
refusal, naturally they felt very bad
about it and they stormed the mor-
gue and they got possession of the
‘body and they took out a procession.
At that point of time some people
may have done a few things, about
which Mr. Nanda makes a song and
dance, but as a matter of fact, the
whole thing has to be put in its pro-
per perspective. I say this because
whatever flare up took place in Kri-
shnagar and other areas of Nadia dis-
trict was due to the callous conduct
of the Government; whatever the
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people did was in self defence against
the kind of thing which Government
was so shamelessly perpetrating. I say
this not merely because I am here
with a particular political ideology.
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In the headquarters of Nadia dis-
trict, in the town of Krishnagar, the
Krishnagar Bar library, which repre-
sents all the lawyers of the district,
passed a resolution condemning the
police action on the student commu-
nity. I am quoting from the Amrita
Bazar Patrika a Calcutta paper, which
is a right wing paper, even more so
conservatively attached to the Cong-
ress. It reports also that different po-
litical parties in Krishnagar, includ-
ing the Congress—“different political
partieg called upon the people to ob-
serve hartal today (that was Satur-
day) in protest against the alleged
police atrocities”. This is the kind of
thing which happened in Nadia and
we are told that in Nadia people ran
amuck. Of course, the people ran
amuck. Why did they run  amuck?
They ran amuck because life was de-
sperate and difficult and impossible
and this is the condition of things
which has been continuing from
months end to month’s end. How long
are people going to suffer? That is why
I said earlier, “Muhurtam jvalitham
shreyah na cha dhoomaiyitham chi-
ram” What is the good of smoulder-
ing all the time? Sometimes a man's
emotions burst and that is why this
kind of thing is taking place.

Our colleague, Mrs. Renu Chakra-
vartty, was in Calcutta and she tried
to go to Krishnagar. Our friend, the
Finance Minister, travelled with me
to Calcutta in the same plane; I had
the pleasure of his company. He went
to Krishnagar and he had offered to
take me. Of course, he went in his
own way; he had a jaunt in the offi-
cial fashion. He could go but my
friend, Mrs. Renu Chakravartty, who
had gone all the way from Calcutta
to Krishnagar in a car was stopped
at the district border and she was
told that she had to go back; she
wanted to get the permission of the
Iistrict Magistrate according to what-
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ever formalities were required of her
and even so, she was refused permis-
sion. This is the kind of thing which
is taking place.

Mr. H. P. Chatterjee, who repre-
sents that area in Parliament, wishes
to fly to Krishnagar now, but he would
find his road blocked because these
people imagine that they are lords of
creation and they can do whatever
they like.

My point, therefore, is that provo-
cation has come consistently from the
district authorities, from the local
authorities and from the State Gov-
ernment anq particularly from the
Chief Minister. The adamancy of the
Chief Minister is a phenomenon of
which I hope the Prime Minister has
taken note; I do not know, I had an
impression, it may be that I am
wrong, but 1 had the impression that
possibly she would have liked to have
been of some assistance in the matter
but she noticed that her Chief Minis-
ter, her strap in West Bengal
thought so much of himself and his
authority that he was refusing to sit
with anybody; in the meantime he is
putting everybody in jail. This kind
of thing cannot possibly continue.

In West Bengal, the legislature is
not functioning for a variety of rea-
sons, one main reason being that large
numbers of the Opposition are being
suspended from day to day and the
proceedings are conducted in a pecu-
liar fashion, the budget Demands be-
ing pushed through in a most extra-
ordinary manner, and they are being
put in jail, everybody including Cong-
ressmen, is being put in jail; the
headmaster of the schoo] where Nurul
Islam was the best student i his
class, is also doing a term in jail
That is the kind of thing which is
taking place in West Bengal.

The Government of India has a
responsibility for making fooq avail-
able to the people. We hear so many
timeg about food being available and
all the rest of it; it must be made
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available, and we have a right to
require of Government that in regard
to the distribution of the food, in
regard to the implementation of all
the assurances that are made from
the Central headquarters in regard to
the distribution of the food  some
genuine, steps are taken in order that
the people get their share of food.

In the old days whenever g food
difficulty arose, Pandit Jawaharlal
Nehru woulg so often come ang say
‘Let us sit down together and discuss
the matter and at every level, let
there be a food committee’. I know
that much of it was a fake; the food
committees hardly ever ~ functioned,
but at least it was a human gesture,
at least it was an offer to people to
come and sit round the table and then
form ap organisation at every level.
But now in West Bengal there is no
food committee at any conceivable
level, because the Government ima-
gines that it is on top of the world;
Government imaginesg that this is a
movement whose aim is to defeai
Congress at the next elections and,
therefore, they have run amuck; it is
not the people but the Government of
West Bengal that has run amuck, that
is the primary fact of the situation,
ang that is the fact which the country
cannot tolerate.

That is why I say that the Centra}
Government is responsible; the Cong-
ress leadership is responsible. If the
Congress satraps in West Bengal are
permitted to act with impunity in
this manner, then good-bye to all
hopes of national integration. It is
not only in the Mizo area, it is not
only in the Punjab area when Gov-
ernment plays with fire in regard to
the Punjabi Suba question, it is not
only in those areas but it would be
in areas like West Bengal and Kerala
and elsewhere, wherever people
suffer, in Rajasthan ang elsewhere
where you might imagine that re-
action is in the saddle and it will con-
tinue for ever and ever; when the
anger of the people is roused then you
do not know where it will lead to. The
line between hunger and anger is very
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thin, and the Minister of food imports
if he js going to retain not only his
position but the position of his party
in the set-up of the country, has to
remember it, has to bear it in mind,

and he has to fashion his policies
accordingly, and, therefore, we re-
quire an adaptation of Government

policy in that direction, in West Ben-
gal proper, a judicial inquiry into the
firings which have taken place and
meetings of all parties and groups in
order ip settle the matter, immediate
demands without which the country
cannot go ahead.

In the meantime, if the Chief Min-
ister demands that the call for the
hartal is withdrawn, then he is ask-
ing for the moon; that kind of talk
will satisfy nobody; that kind of talk
we used to hear in the British days,
but we are not going to stomach it
today. The hertal will take p.ace,
and the people of West Bengal will
register their anger anq indignation at
the utterly inept and criminally cal-
lous policy of Government, and here
in Parliament we are trying to reflect
that desire of the people to see that
something really anq truly effective
is done in regard to this kind of food
bungling that is going on with im-
punity,

Shri A. C. Guha (Barasat): I think
everybody will agree that certain
events in West Bengal have been very
much distressing, distressing from two
points of view, namely that certain
young boys have been killeg and
certain police officers have been killed
and that in these wide-spread distur-
bances Government and public pro-
perties have been destroyed. These
are all distressing facts, but I think
the motion has been allowed in this
House particularly on the failure of
the Central Government to supply
fooq in adequate quantities. I hope
the law and order position will not
be discussed. But even then several
Members mentioned many things on
that aspect also.

The position this year is that there
is an overall shortfall in the supply
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of foodgrains in the country, In
spite of all the heavy imports it will
not be possible not only for the West
Bengal Government or the Central
Government but perhaps for most of
the States to give them what may be
called an adequate supply of food-
grains, that is, a little over 16 ounces
per head per day. That will not be
Possible. Any debate on the food
position in the country, either 1n
West Bengal or any other State, or
on the overall position in the coun- .
try should be on the clear understand.
ing that this year there is an overall
shortage in the supply or availability
of foodgrains including the imported
foodgrains,
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Bengal is the biggest producer of
rice and the biggest consumer of rice
also. It hag been a chronically deficit
State’ as regards production of rice,
Last year, the deficit was a little over
15 lakh metric tonnes. This year,
rice production in Bengal, due to un-
usual draught, hag fallen from over
50 lakh tonnes to about 45 lakh
tonnes. So there wiil be g shortage
of over 20 lakh tonnes.

How to make up this shortage? The
Centre has indicated—I think any
reasonable Member of the House will
realise that the Centre cannot meet
the rice requirements of the country
in full—that it will not be possible
for them to supply more than one
lakh tonnes of rice. But in a scarcity
condition, rice should not be the only
foodgrain for the people. Wheat is
as much a foodgrain as rice, and in
this respect the Central Government
has given the assurance that they
will be able to supply as much wheat
as West Bengal woulq require.

In January this year, the Centre
had supplied 80,000 metric tonnes of
wheat anq 5,000 metric tonnes of rice
to West Bengal; in February, 1,00,000
tonnes of wheat and 15,000 tonnes of
rice.

Shri Daji (Indore): How muoh per
head?
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Shri A. C. Guha: In March, they
.supplied 1.1 lakh metric tonnes of
wheat and 14,100 metric tonnes of
.rice,

I can understand that there ig dis-
tress among the people. I also belong
to some rural area in West Bengal;
Also I represent here a predominantly
rural constituency, with perhaps one
or two small municipalities. Even in
the second weck of February, I tour-
ed my constituency rather extensive-
ly—in January also I had done the
same. On 6th January, 1 mel the
Chief Minister and made certain sug-
gestions; on 9th February I had a
long telephone talk with him; for
about 15 minutes. I can give you the
gist of his talk with me. He told
me that now during this period peo-
_ple can have also some subsidiary
food from vegetables which are now
.abundant, and cheap also.

He added that the difficulty would
'be that during the rainy season from
_April the vegetables would neither
be available so cheap nor in abund-
.ance, that foodgrains also would be
more scarce from May-June upta
. August-September. But then he tcla
.me that he had made up a programm¢
and set up the machinery to introduc:
.modifieq rationing throughout these
areas. He particuarly mentioned
those areas which are now being
.affected by these disturbances, and he
said that he was keeping his stocks
for the lean season, i.e, April-May
to August-September. He assured
me, and I think that is the assurance
-which the Central Government will
also give to every part of India, that
they would not allow famine to over-
‘take the country.

India has not been self-sufficient in
‘food for a pretty long period, and I
think it will not be proper for the
Government also to give an assurance
that in two, three or five years India
will be self-sufficient in food.

(Amroha):
every

Shri J. B. Kripalani
‘“They have been giving that
lyear.
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Shri A. C. Guha: India will be
deficient in foodgrains for many years
to come. ] think the Government
has been mistaken in giving an assur-
ance that within a particular period

we will be self-sufficient in  food-
grains,
Shri Ranga (Chittoor): For 15

years we have not become self-suffi-
cient,

Shri A, C. Guha: le is a senior,
respected member, I hope he will not
interrupt me.

My reading is that India will not be
self-sufficient in foodgrains in the
near future, it will have a deficit.
There is nothing to be ashamed of
that. How many countries in the
world are self-sufficient iy food?
Many countries depend on imported
food, and if India has to depenq on
imported food, there is nothing to be
ashameq of that. But during the last
18 years the Government of India has
been able to prevent famine over-
taking the country. There have not
been any deaths due to starvation.
There might have been some stray
cases, but there have not been any
deaths due to starvation in general
(Interruptions).

I can understand that the other
side will not listen to arguments. But,
Sir, if you compare the recordq of
other countries, which they frequent-
ly cite, as regards giving at least a
sustaining food to their ‘people and
in preventing famine, you will find
that the Government of India's per-
formance is much better than most
other countries which have recently
attained independence or gone through
some revolution,

Regarding the situation in West
Bengal, on the 10th February I had
a talk with the District Magistrate of
the 24 Parganag on the telephone, and
he assured me that in a week's time
he would introduce modified ration-
ing throughout the whole of 24 Par-
ganas. Because of some administra-
tive lapses and difficulties, it might
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have been delayed by a day or two,
but it was known to the public that
modifieq rationing of A class was
going to be introduced, that means
those who have not got any agricul-
tural land or any agricultural land
more than one acre will be covered
by modified rationing. Already, Cal-
cutta, covering 60 lakhs of people, has
already been covered by statutory
rationing, giving 1,900 gramg of food-
grains per week per head, but in the
modified rationing area,” “in  some
places the ration is 1,500 grams while
in others it is 1,900 grams also.

Of course it is both rice and wheat
together. It should be realised that
rice and wheat both are foodgrains
and both are eatable and both give
sustenance to people,

Then certain statements have been
made about the behaviour of the
Chief Minister. He has not asked
anybody to come in sack cloth as
has been alleged; rather he has been
asked to come in sack cloth. There
were pre-conditions imposed on
him: he must apologise, accept the
demands of the opposition parties and
only then they will allow the assem-
bly to function. If the opposition
parties want to have the privilege of
democratic institutions, I hope they
will also realise that they have cer-
tain obligations about democratic ins-
stitutions. They have to maintain
the dignity of the legislatures. No-
where, in any democratic institution,
have you seen that the budget papers
of the Finance Minister were snatch-
ed away. That was done in the West
Bengal assembly. After that how can
we expect that there could be a calm
and peacetul atmosphere in the ssem-
bly; it was terribly disturbed. The
authority of the chair has been deli-
berately flouted . . . . (Interrupiious).

Shri Indrajit Gupta (Calcutta South
West): Why don’t you have g judi-
cia] enquiry? You are all cowards;
you are frightened by truth. Have a

PHALGUNA 17, 1887 (SAKA)

West Bengal
(Adj. M)

4286 -

judicial enquiry and fight out the
truth.
Shri C. K. Bhattacharyya: (Raj-

ganj): My friends are not prepared
to hear facts.

Shri Prabhat Kar (Hoogly): We are

not prepared to hear untrue state-
ments.
Shri C. K. Bhattacharyya: Facts

make them angry .... (nterrup-

tions.)

Mr. Deputy-Speaker: Order, order.
He is not casting any reflection upon
Members.

Shri Daji: He is casting reflections
upon the members of the Bengal
Assembly....

Dr. Ranen Sen (Calcuita East): He
cannot face his own constituency now.

Shrimati Tarkeshwari Sinha (Barh):
That is not your responsibility.

Shri A. C. Guha: There was an un-
happy incident anq a youg boy was
shot dead in Bashirhat. That matter
was brought before thte Assembly by
an adjournment motion but that mo-
tion was defeated. A particular fea-
ture of this year demonstration was
that primary school boys, children
below teen-age—of 10 or 11, 9 and 8
and 10—, have been brought into the
demonstration. Two boys were killed
in the demonstrations in Swarajnagar
ang Baduria; one was a student of
class V, another was a studen! of
class VI and the boy who has been
killed in Krishnanagar was similarly
a student, I think, of class V of some-
thing like that because my friend Mr.
Mukerjee mentioned his age at 10....
(Interruption).

Shri Prabhat Kar: Whot shot them?

Shri A. C. Guha: With these boys
in the front the leaders do mischie-
vous activities from behind and keep
themselves safe place. Jail is a safe
place for them. Let it not be said that
the Congress Members of the House
are not conscious of the distress that
is now being experienced by the-
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people. Every body realise that. In
my own humble way I have tried to
undersand the difficulties of the people
This is hardly any occasion for creat-
ing troubles and burning government
offices anq destroying papers. Which
were the papers destroyed? Why were
the block development offices made
the first target of attack? Because
these offices possess the papers about
the levy of paddy. So long levy has
been collected through the small far-
mers, (Interruption)—now it is a
question of the big farmers and the
rice mills to give the levy, and that is
why the levy papers are being des-
troyed in the block offices. The
House should recalise the implications
of this, what is the collusion between
the demonstration on the one side and
the instigators on the other. I hope
the House will realise what (Inter-
ruption) the situation is, and what is
happening in Bengal is almaest guerilla
tactics which naturally leads to an
open revolt which no government can
tolerate. (Interruption).

Mr. Deputy Speaker: Order, order.

Shri A. C. Guha: This Government
.and the Congress Members a'so are
eagerly anxious to give enough food
to the people; this year, it has not
been possible for the Government to
give the people the ful] quantity of
foodgrains which is requireq by any
human being; they have to live on
other substitute foods, such as vege-
tables potato or something like that,
which is also an ediable and which
people in country take. It has to be
realised that if the demonstrators con-
tinue to create disturbance like this,
they on'y aggravate the problem and
they are only destroying the pro-
gr for incr food produc-
tion in the future.

Mr. Deputy-Speaker: I request the
hon. Members to confine thenmselves
strictly to the time-limit. 1 aiso re-
quest hon. Members to hear the
- speeches patiently, whether they are

to their taste or not.
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Shrimati Tarkeshwari Sinha: Hon.
Members on the other side also should
themselves abide by the time-limit.
(Interruption),

An hon. Member: Please sit down.
Shrimati Tarkeshwari Sinha: Why

should I sit down? I have not come
here on their mercy. If they can bully

us, we can also bully them. They
should not take advantage of this.
(Interruption),

An hon. Member: Let her keep
quiet. (Interruption).

Shrimati Tarkeshwarj Sinha: Cer-

tainly we can bully them. We have
not come here through their mercy.

Several hon. Members rose—

Mr. Deputy-Speaker: Order, order.
Please sit down,

Shrimati Tarkeshwari Sinha: Three
or four of them are holding this
House to ransom, They should abide
by your orders and sit down. (Inter-
ruption).

Mr, Deputy-Speaker: Let us not lose
temper. I want you all to sit down.

The Minister of Parliamentary Aff-
airs and Communications (Shrl Satya
Narayan Sinha): What I want to say
is . . . (Interruption),

Mr. Deputy-Speaker: Order, order.
I would appeal to the House not ts
lose temper.

Shrimati Tarkeshwari Sinha: They
are only shouting and howiing it out.

Several hon. Members rose—

Mr, Deputy-Speaker: Order, order.
We cannot go on like this. Thiz is
Parliament,

=t it (fgare) - safsfoae
TR FE e g ?

o TW wAET Wfgm  (FRaT-

qTZ): TEET OF qETw g faEew
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FA Y gorad QY | Fivw 0@ F
M TgF &, ga A & NS agw
LE -

Mr, Deputy-Speaker: Please sit down

St Ay At T ogT q@w

g

Shri R. S. Pandey (Guna): Sit down;
Keep quite. Shut up. (Interruption)

St anT : ATETES F TS ¥
AT ST, T GAT FAAT |

siwalt aaEdt foemr st
wgIRa, gW @M & Fagal ¥ Mt
g &I A F WOX 75T AG Ay
g

Nt avd : AfFT ww qw A
a7 TR @Y )
Mr, Deputy-Speaker: How can we

£0 on like this? (Interruption) Is it
a market?

s AT} ITH! GHAEY |

Mr. Deputy-Speaker: Please sit
down. (Interruption).¥ ga 1 & wHI
g

We cannot go on like this, hon.
Members shouting at the top of their
voice. Is this Parliament House or a
fish market? I would appeal to hon.
Members not to lose their temper.
“This is not the way to conduc’, the pro-
<ccedings.

Shrimati Tarkeshwari Sinha: But is
this the way? When Shri Guha was
speaking, he did not give any provo-
«cation to dnybody. That a gentleman
like him should be attacked like this
is intolerable (Interruption)

Mr. Deputy-Speaker: You must
please sit down. You must obey the
Chair. You must leave it to me to
control the House and the Members.
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You wmust not take it upon yourself.
[ am appealing 6 all hon, Members
not to lose their temper, Even if a
Member speaks something which is not
to our taste, we must hear him patien-
tly. When hon. Members on the other
side were speaking, the others on
this side were listening patiently.
Similarly, when a Member from this
side is speaking, the others should
hear him patiently; one may or may
not agree.

Shri Indrajit Gupta: You rang the
bell seven times

Mr, Deputy-Speaker: Order, order.
We will go on calmly. This is a very
serious matter,

17 hrs,
Shri Ramga (Chittoor): Sir, the
exhibition of tempers that we have

had just now from both sides of the
House indicates th¢ iemper of the
whole country today, My hon. friend,
the lady 'member, was shouting in a
manner in which those revolutionary
ladies used to shout during the French
Revolution, But they did not shout
like this on behalf of the Bourbons.

Sh-i Kamalnayan Bajaj (Wardha):
Do you approve of the shouting on
that side?

Shri Ranga: My hon. friend, Shri
Guha, was speaking, I think, more pas-
sionately today than he had ever done
al] these years. He was an o!d revo-
lutionary and that Chief Minister in
Bengal must have been one of his
comrades in that revolutionary slrug-
gle. So, I can understand his feelings
for him. I sympathise with hiny ulso.
I am obliged to pity him because today
he has confessed—on behalf of the
government or not, I do not know, but
certainly on behulf of the Congress
Party here—1o the failure of the gov-
ernment in Bengal .to provide,. not
adequate but even satisfactory rations
and organise a satisfactory system of
distribtion of foodgrains in that Nadia
distri=t itself. What is the perfor-
mance my hon. friend has to his credit?
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If he has belonged to those benches.
I could have understood, because he
would have been obliged to do so.
But now he has done it without being
a 'member of the Treasury Benches.
Coming from Bengal and speaking in
this manner—on whose behalf has he
spoken?

MARCH

Shri A. C. Guha: On my own behalf
and on behalf of my country.

Shri Ranga: For whose benefit? For
the benefit of the governmex] which
has failed obviously. It has failed
admittedly also. My hon, friend, Mr.
Nanda, gave a long list; with that
aggrieved tone of his speech, he breas-
ted out all the horrors that had taken
place. Why is it that these horrors
haq not taken place threpg or four
months ago? Why have they taken
place only in those two districts and
not in the rest of Bengal and in other
States? It is because in other areas,
they have not yet reacheq that stage
of desperation and exasperation as has
happened here.

Is it not a confession of failure on
the part of the government that with
representatives of 370 constituencies
sitting here, claimiyg as they do, to
represent the majority of the people
behind them, that those very people
whom they claim to be representing
here have risen in revolt? It is wrong
to say that only the leftists were be-
hind this and because of the leftists
they have risen in revolt. Those very
people for whom they claim to be
speaking here have risen in revolt.
Why did they not risen in other areas?
They may say that they have risen in
revolt here because of the communists.
But there are communists in other
arcas also. In my own area,
the communists are just as strong
as in West Bengal. The Food Minister
might say, Andhra is a surplus area.
No. He himself admits it here. He has
admitted it several times. Even the
so-called surplus areas have their own
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deficit areas. In my own constituency,
Chittoor, we have organised these
people’'s marches. We did not call
them hunger-marches, but they were

taken to be hunger-marches by the
people.
Sir, there is hunger stalking the

whole country-side because of the
wrong food policy that my hon. friend
has been imposing upon the people,
between village and village, between
taluk and taluk, between district and
district. This country has no umity.
If anybody 1is responsible for the
breaking up, destroying and disrupting
of unity in this country, it is this Gov-
ernment. [ charge the Government
with this.

My people in Chittoor District have
been suffering terribly, and yet they
have not risen in this manner. Then
the Government says that there are no
Communists there. But two constitu-
encies have been held by the Commu-
nists. They were there allies ther~ in
the by-elections in those areas. Why
has this thing not happened there and
it is happening here in Bengal be-
cause? It is happening in Bengal
because the government has failed in
its duty, the Government has not paid
any heed to the warning that has
been sounded here repeatedly for over
months now. It is not only the food
shortage that they are suffering from.

Shri Kamalnayan Bajaj: In your

Shri Daji: Sit down.

Shrl Ranga: Sir, let me hear what
my hon. friend has to say.

Shri Kamalnayan Bajaj: I only want
to ask one question of my hon. friend.
1 want to know whether in your area
where there are Communists, they are
Leftists or Rightists?

Shri Vasudevan Nair (Ambala-
puzha): What nonsense are Yyou
speaking?
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Shri Ranga: One Communisi MLA
has declared himself to be a cenfralist
ang our Iriends are giving him umbr-

age. Another MLA ig known to be a
Leftist and has been avoiding the
police. Your police have not been

That is your effi-
ciency (Interryption). Therefore, they
are Leftists as well as Rightists. But
the poin t i3 not- whether they are Left~
ists op< ightists or they are only Com-

~salnists. Communists there may be.
Communists may be doing this with
this Government in this manner or any
other manner. They are capable of
doing it with other friends also. This
has happened here because apart from
the Communists there must have been
lots of others also, politically-minded
people as well as other public men,
who are disgusted with the manner in
which that Government as well ag this
Government has mismanaged in the
matter of food, kerosene oil as well as
supply of other consumer goods.

able io get at

Sir, is it a secret for anybody that
there are two Congresses there, the
ma]onty and the minority? They do
not know which one is the majority
and which one is the minority. Still
the dispute is going on. I think it is
pending at the Jantar Mantar for their
decision. Whatever it is, is it not
possible that a large number of one of
these sections which -has not been
within this Government at all are
there in Bengal, they are also disguest-
ed with this Government and the man-
ner in which it has mismanaged the
whole affair and therefore they have
extended covertly or overtly their
sympathy and their support to these
friends?

In addition to them, Sir, there are
the masses. Surely, the masses are
not such fools. My hon, friend wants
to castigate them ag ‘mob’. There was
a time when we were, all of us, casti-
gated by the Britishers as ‘mob’. There
was also a time when other Europeans
used to stand there in that place in
which Shri G. L. Nanda was standing
today and reading out his brave state-
ments in such a shameless manner.
Did we not fight them then?
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My hon. frieng asked as to who

brought the caniluren in. It was under
the leadership of Mahatma Gandhi
that we brought children into polities.
We called them ‘Bal Sena’. After he
had gone, during the elections did we
not invoke the aid of children. Did
you then think that it was wrong?
You might have become wiser today.
But you were not wiser even as early
as 1962. These are all extraneous
points. - What is really relevant is that
there has been a miserable failure on
the part of the Government, not once,
not for one day but for days together.
My hon. friend says: it is only a mat-
ter of three or four days; otherwise,
informal rationing would have come
which would have solved the situation.
No, it has continued over months., I
reminded the House the other day also,
standing in the same place where I
happen to stand now, about this when
several Members, including myself,
complained about the shortage of kero-
sene in the countryside, more especial-
ly in Bengal. My hon. friend in
charge of this subject—I think it was
Shri Humayun Kabir—said: no, every-
thing would be all right, there would
be adequate supplies. Now, where are
the supplies? What has happened
during all these months?

Now my hon. friend, Shri Guha,
wants us to believe that Bengal would
always be deficit, like Kerala, and that
India as a whole is going to be deficit
over food for a number of years.
Therefore what? Is it not a special
reason why the Government should
have taken special steps months ahead
in order to see, not merely to get these
buffer stocks for the benefit of their
own Ministers to go and look at, like
the old miser who used to lodk and
say “Oh! we have gof so much”, but
to distribute foodgrains to the starving
people, instead of saying that they have
to starve today so that they can get
foodgraing tomorrow? Was i# net
their duty to disgorge the buffer
stocks?

Only this morning when a suggestion
was made, quoting the ex-Chairman
of the Toodgrains Corporation
that the buffer stocks should be kent
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as reserve and not distributed in
varioug States, my hon. friend, the
Food Minister, gaid “No, this is a dis-
tress year, therefore, they must be
distributed among the people”. Then
what is it that the West Bengal Gov-
ernment was doing? What was my
hon. friend, the Food Minister, doing
with those buffer stocks? Were they
kissing them, or worshipping them as
we would worship Ganesh, or keeping
them for day after tomorrow even
though people are dying by starvation
;odays?

They say there are no starvation
deaths and during all these eighteen
years they have avoided them. During
these eighteen years, thank God,
thanks to the statesmanship of
Rafl Ahmad Kidwai and  Rajaji.
there were no controls for so manv
vears and there was free trade in
food. So, people helped them-
se.ves. They did not invoke the
aid, the unfortunate aid, of Shri
Subramaniam. He is g brave_ K man.
He would not give up this portfolio
at all. I pity him because I like him
very much. We were together in the
same jail in the same room; we used
to have food by the same stove. So,
whenever 1 am obliged to attack him,
my heart bleeds. Yet, I have to at-
tack him because he is on that side.
Therefore, I say to him, as I said to
him last time, in his own interest he
should go out of that job.

1 am not concerned with that now.
I am concerned with Shri Nanda. I
am very much disappointed wi‘h him
Not a word of sorrow, not a word or
sense of shame, of failure, of apology
tas been included in that written
statement, even in the face of th2
death of these two young boys, one
Mohammedan and another a Hindu.
Yes, my hon. friend, the revolutionary
he had been, Shri A. C. Guha, made
that Prayaschittha. Ig that enough?
Is it not the duty of the Government
to come forward with an apology to
the nation if as a result of their poli-
ey, as g result of the police firing,
‘hese two innocent children came to
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be killed? Yes, I am extremely sorry
for the death and the injuries that
were inflicted upon so many of the
poucemen. 1 have as much feeling
fur the police people as I have for the
general public, because they are alsv
part of the publicc. We know that.
otherwise, there would be anarchy in
the country. Therefore. we miust be
interested in  protecting the life of
police as much as we are interested
in protecting the life of our citizens,
because they are also our citizens and
they an additional responsibility of
maintaining law and order. So, I feel
for them too.

In fact, in one way, in spite of all
this holecaust there is g silver lining
in this. Instead of so many police-
men being killed or injured, only
buses, offices and buildings alone were
des'royed which can be re-built.
Even if only one man dies, even if
only one policeman dies, we cannot
get him back, his family canot gct
him back. So, this is the only silver
lining. To that extent, the people who
created as these scenese, they were
not mob, they had some sense about
them. They have some sense of
discrimination. Therefore, they gave
their blows against buildings, against
inanimate things, and not against the
policemen. But if by misfortune and
by mischance some policemen died,
not only my friends but people who
represent the public, we all, owe an
apology to those policemen who had
been done to death. Our condolences
and our sympathies go to their fami-
Mes. Similarly, even in g greater
measure, because these policemen had
some arms to protect themselves, but
the ordinary public had nothing at
all to protect themselves, we
owe our apologies to them. They were
there in the mass. What is this mass?
Supposing there is  great trouble,
would you not get yourself mixed up
if you happen to be going that way?
Would it be possible for anybody, for
any of us, to escape from it? Was it
possible for those people in the
Kumbh Mela to escape death that had
overtaken hundreds of people, only a
few years ago over the Jamuna?
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Similarly, many people got themselves
caught up, not one or two, but, as
Mr. Nanda had said, a great crowd
of 5,000 people had gathereq there.
Why had a mass of 5000 people
gathered? 1Is it simply because the
Communists called them or anybody
else called them? Would they come
like that? They would not come like
that. I know something of the masses.
I had the cxperience of leading the
people, leading the mob, in huge
numbers, taking them to the Collec-
tors, taking them to the Ministers and
to various other places in tens of
thousands.

Sir, I plead for a saner attitude.
What should be that saner attitude?
As I have pleaded in the case of
Kerala, I think, it is high time that
the Government makes up its mind
not to allow the local Government
to continue to be the monopoly of
only one group within the Congress.
That Gvernment has got to be recon-
stituted under whatever constitution-
al provisions she may think of in
order to see that there is an all-Party
national Government in that State
so that both the groups, both the Con-
gresses, then these Communists, the
Socialists and various other people
give some satisfaction to the people.
Only my Party is not there and.
therefore, I am absolved of any kind
of responsibility or any interest in it.
But in the interest of the whole of
India, in the interest of the people of
Bengal, 1 plead for the reconstitution
of that Government in such g man-
ner that it would really prove to be
a national Government and an all-
Party Governmeni, gll-people’s Gov-
ernment, so that each could give some
satisfaction to the people.

In regard to the demands for in-
quiries and various other things, my
friends are more competent to deal
with those things. Therefore, I do not
wish to go into them. I have said
enough. Tet me conclude by saying
that it is high time for them to con-
fess their failure and then promise to
do better and to deal with the situa-
tion there in a statesman-like manner
and not in the manner in which that
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lady wanted to face and these other
friends of mine wanted to face.
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Shri C. K. Bhattacharyya: Mr.
Deputy-Speaker, Sir, we have heard
a very emotional speech from  Shri
‘Bannerjee and from Shri Mukerjee.
I am awaiting the one from Mr. Chat-
terjee also. Sir, the situation is cer-
tainly deplorable and distressing Let
not my friends over there make a
claim that they have got the monopoly
of feeling and emotion and fhat our
blood is not warm but ice-water.
They are under a misconception that
it is they who have only got warm
blood flowing in their veins and that
what is flowing in our veins is no-
thing but ice-water. That is the
thing which  they should disabuse
themselves of.

Proof. Ranga was just now speak-
ing about two Congresses. He should
not have that misconception. The
Congress is one and only one. There
are no two Congresses anywhere in
India, neither here nor there. It may
be one of his pious wishes that the
Congress may break into two
so that they may have the power. I
quite appreciate that pious wish in
the hearts of my hon. friends over
there . But the Congress is not going
to break in spite of the estimate that
they are making under a misconcep-
tion and the assult under a mis-direc-
tion on the floor of the House here on
the Government of West Bengal in
Calcutta.

As 1 have said, it is a very distres-
sing situation in which the people are
kiled and the vast amount of public
properties are destroyed. I would
have been happy if, just as Mr.
Ranga spoke, some sentiments were
expressed by the previous two spea-
kers condemning the destruction of
property that took place before the
eves of the people in Calcutta and
other places.

Dr. Ranen Sen: After you started

shooting the people, the people re-
taliated.

Shri C. K. Bhattacharyya: Dr. Sen
says that it happened as a result of
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shooting. I would like to tell him
that it did not start with the shooting
of the people; it started in the As-
sembly.

Dr. Ranen Sen: You first killed the
people and then it started.

Shri C. K, Bhattacharyya: Law-
lessness was generated on the floor
of the Assembly by the counterparts
of my friends sifting over there (In-
terruptions).

Shri P. K. Deo (Kalahandi): Are
we going to criticise the Assembly
proceedings?

Shri C. K. Bhattacharyya: My
friendg are criticising the Chief Minis-
ter of West Bengal. I would like to
tell them that he is one of the finest
men. (Interruptions).

An hon. Member: He is known as
the famine minister in West Bengal.

Shri C. K. Bhattacharyya: He is
one of the most successful adminis-
trators that India has got. (Inter-
ruptions). After Dr. Roy’s death, as
there was a  question here “After
Nehru, who”, the question in West
Bengal was, “After Dr. Roy, Who".
He took the reins of Govern-
ment after Dr. Roy and suc-
cessfully conducted the affairs uptili
now in spite of the difficulties thav
have been repeatedly created by the
counterparts of my friends over here.

o TWM RAEC wifgar : &
qTgT ® q1% W IR |

Shri C. K. Bhattacharyya:
IYET |

It is the conduct of the Opposition
in the Assembly that gave the cue
to the followers outside to do what
they intended to be done. The mem-
bers of the Opposition stood on the
benches and danced in the Assembly
and their followers outside were
found devil-dancing outside. It is
known; it is reported in the papers.
My friends know why the legislature

[

MARCH 8, 1968 West Bengal (Ad). M.) 4300

is not functioning. The resolution
for giving thanks to the Governor’s
Address would not be allowed to be
passed; the Finance Minister stoog up
with budget papers and somebody ran
across the floor and snatched away
those papers, (Interruptions).

Dr. Ranen Sen: Is it a justification
for shooting dowp, the students?

An hon. Member: The Assembly
has become a farce,

Shri 8. M. Banerjee: Can he discuss
the conduct of the members of the
Assembly here?

Shri Indrajit Gupta: Can we discuss
what the Speaker of the Assembly is
doing there? That will be a violation
of the Constitution.

Shri P. K. Deo: In that case, we
can discuss about the Rajasthan As-
selmbly also here.

&t g ford (FT) @ TowaTe oy
gt 7 Y w71 A fear e
o ==t fox Y sfge o

Shri C. K. Bhattacharyya: They
were discussing the conduct of the
Chief Minister and so I have been
discussing the conduct of their coun-
terparts in Calcutta.

They should know how this has
come up. If they are interesteq in
knowing how this has come about, I
may tell them that this is not a
sudden explosion; thig has not fallen
from the sky all of a sudden. Krishan-
nagar is related to Calcutta. (Inter-
ruptions).

An hrn. Member: He has reduced
the chamber to a farce.

C. K. Bhattacharyya: My
friend says I was criticising the
Speaker. No Sir. But you will be
surprised to know that, when the
Speaker was retiring from the Chalr
to the Chamber, a member ran "and
shut him back. This is what is hap-

Shri



4301 Situation in
pening ang their followers take the
cue and make devil-dancing. The
result is that these boys fall victims
to what they are doing. I am deeply
grieved over the death of the boys
in Bashirhat and Krishanagar, It
gives me and everybody in India
great grief. My friend, Mr. Guha,
was telling those of my friends as to
who got these boys involved in the
demonstrations and who knew the
consequences that migh$ take place.
Would my friends tell me as to who
conducted thig raid on the schools in
Calcutta; who was responsible for
devastating the physics theatre of the
Scottish Church College—it was
devastated last time and it has been
devastated again. Are children doing
it? A

Dr. Ranen Sem: You demand a
judicial inquiry into all those things.
You agree first to the judicial inquiry.

Mr. Deputy-Speaker: Order, order.

oyt : gfefme gy
' 7T w4 T a7 ?

Mr. Deputy-Speaker: Hon. Mem-
bers should hear the hon. Member
who is speaking patiently. They may
not agree with him; he is giving his
version of the case; the hon. Members
of the Opposition have given their
version of the case already. They
should hear him patiently now.

Shri C. K. Bhattacharyya: What 1
am afraid of is, as my hon, Iriend
Shri A. C. Guha has stated, it is not
a fooq agitation. This is not a food
demonstration; but it is a practice
in the use of guerilla tacties with the
ultimate object ot bringing down the
whole structure of parliamentary
government. Let the Government,
let this Parliament, and may you, Sir,
sitting over there, be conscioug of
the trend of the whole demonstration
to which they are leading; this whole
parliamentary system will come to
nothing and that is the object with
which these demonstrations are being
concerted there.
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The food agitation is being used as
a political plank. An honest agitation
for the supply of food is a plank on
which everyone may meet. But if I
feel and find that the food agitation
is being used as a political plank it
becomes difficult for me to meet the
other side. That was the difficulty
which the Chief Minister was facing
What was the fault that he commit-
ted? He only wanted that the friends
in the Opposition should condemn the
violence that was taking place, the
devastation of public property that
had taken place; the railway bogies
have been burnt, and in one of the
bogies, a poor passenger had been
burnt, and his charged body has been
found. My friends have no word of
sympathy for the poor passenger who
has been burnt . . .

Shri Priya Gupta (Katihar): Who
condemned the 1842 movement,
throwing out of rails and so on? Who
cond d the devastation to public
(Interrup~
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property at that time?

tions).

Shri C. K. Bhattacharyya: The
Chief Minister only wanted this that
the friends from the Opposition should
condemp this violence or disapprove
of the violance and devastation.. .

Dr. Ranen Sen: First denounce the
police violence.

Shri C. K. Bhattacharyya: .. . that
wag taking place, before they could
sit together; but my friends or my
friends’ friends' over there were
determined not to disapprove of this
violence openly perpetrated and the
devastation that was taking place in
public. That was the difficulty that
the Chief Minister was faced with.
If a Chief Minister compromises with
these things, then good-bye to the
government; no government can be
run it the Chief Minister concedes
the right of the Opposition or the
followers of the Opposition to destroy
property, to bring about a deadlock.
to carry on guerilla tactics and to try
to bring about a subversion of the
whole parliamentary gystem. That is
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the background in which these events
have taken place.

Shri Tridib Kumar
(Berhampur): 1 was dismayed and
amazed at the nonchalant way in
which the gentleman sitting cn the
other side. .

Chaudhuri

Shri C. K. Bhattacharyya: Why
‘gentleman’? He should say ‘the Mem-
ber from the other side’. That is the
parliamentary way.

Dr. Ranen Sen: He is not a gentle-
man.

Shri Maurya (Aligarh): He denies
he is a gentleman.

Shri C. K. Bhattacharyya: Gentle-
man like you would go outside.

Shri Tridib Kumar Chaudhuri: The
hon. Gentleman says that he is not a
gentleman and refused to be called a
gentleman. [ accede to his request.

Shri J. B. Kripalani: You apologise.

Shri C. K. Bhattacharyya: The re-
mark that he has made does not be-
speak of his gentlemanliness.

Mr. Deputy-Speaker: There is no-
thing wrong in it,

Shri C. K. Bhattacharyya:
should he not say ‘the Member’?
is the parliamentary way.

Why
That

Shri Tridib Kumar Chaudhuri: As I
was saying, I was amazed at the non-
chalant manner in which the Member
opposite was playing with the fire that
may consume them, that may consume
us and may consume the whole coun-
try. Let us not forget that the first
fires of revolution have been lighted.

An hon. Member: What revolution?

Shri Tridib Kumar Chaudhuri:
Revolution of the people for food,
for employment, to save them from
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starvation. Certain facts were given
by Shri Guha and then by Shri Bhat-
tacharyya, justifying the stand taken
by the W. Bengal Government. Every-
body agrees, and the hon. Speaker
also seemed to agree because he admit-
ted this motion for discussion, on the
question of the Centre’s responsibility
with regard to food supplies to W.
Bengal.

The basic question is the question of
food. What has happened?  Prof.
Ranga asked why this phenomenon
has not taken place, why these distur-
bances, these riots, upheavals—what-
ever you may call it—have not taken
place in his State, why it has taken
place in West Bengal. I ask Congress
friends from West Bengal to ask them-
selves why these disturbances and
upheavals have not taken place in the
surplus districts of West Bengal, why
they are taking place only in the defl-
cit districts. What have you done?

Shri C. K. Bhattacharyya: Why has
it taken place in Calcutta itself which
is very well fed?

An hon. Member: Industrial belt.

Shri Tridib Kumar Chaudhuri: I
will explain why it has taken place.
Face facts. The West Bengal Govern-
ment announced a new food policy on
15 November, clamped cordons on all
surplus district, and not a grain of
food was allowed to be taken to the
deficit districts. No arrangement was
made for rationing, modified or other-
wise. Only now, after the upheavals
have taken place in Basirhat, after they
have taken place in Swarupnagar and
Bhaduria and after people have risen
in revolt, you have come out with an
announcement. You may condemn
them, you may condemn them for their
violence. They have risen in revolt in
Nadia. Now you are saying that in a
few days’ time you will introduce
modified rationing. From 15 November
to 8 March, what have you done about
rationing. You have cordoneq off the
deficit districts, you have not allowed
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any foodgrains to be brought there.
All'the wheat that the State Govern-
ment not from the Centre or from
other sources nas not been passed on
to the deficit aistricts.

I represent one of the deficit areas.
Shri Hari Pada Chatterjee represents
the Nadia district where this upheaval
has taken place. There are other
friends representing the 24-Parganas
which is also a deficit district. Do you
mean to say that in the year of grace
1966, after 18 years of freedom, we are
going to be starved, we are going to
be denied our rations? And you here
give chits to the Chief Minister on his
wonderful food policy. Shri Subra-
maniam appeals to Members of the
Opposition not to sabotage the food
policy. Who sabotaged it? The
Leftist Members have all supported
the levy on big farmers, on the capi-
talist farmers. Nobody opposed levy.
But everybody prayed with folded
hands to the Chief Minister: ‘Sit with
the Opposition, sit with us on a no-
party basis; we do not want to make
food an issue of politics. Sit with us;
let us join to other and evolve a com-
mon policy acceptable to the people’.
The Chief Minister would not agree;
uptill now he has not agreed to sit
with the Opposition. Only on the in-
tervention of the Speaker of the
Assembly he agreeqd to sit with the
Opposition and discuss. The first day’s
sitting was held. Then suddenly,
without informing anybody, he broke
off the engagement. The apology that
was demanded of him by the Opposi-
tion members of the legislature
was on account of that conduct of his
when he broke off the discussion with-
out any intimation. Over the tele-
phone, an official of the Bengal Gov-
ernment said that the engagement is
broken off. Is that the way to treat
the Opposition? Ig that the way to
treat the elected Members of the legis-
lature?

That is what is happening.

Shri J. B. Kripalani: Is that true?
Let them say,
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Shri Tridib Kumar Chaudhuri: It is

absolutely true.

Shri J. B. Kripalani: Let them deny
. Why are they silent?

Shri Tridib Kumar Chaudhurl: Now
the basic thing is: let the people have
food. The Union Food Minister in
the other House blamed the profes-
sional agitators in Bengal. He said
they were idle because the West Ben-
gal Government now had a wondertul
food policy. What is this wonderful
food policy? Please explain.
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What is this policy? You cordon oft
the deficit areas from the surplus areas,
you seal off the normal trade chatnels,
you do not allow a single grain of
foodgrains to be brought in, you do
not utilise the large quantity of food-
grains, that is given to you by the
Centre. How are the people to live? For
four months this has happened, and
then the people have risen. Whoever
may be responsible, whatever party
may be responsible, even if I belong to
no party, even then, as a citizen 1
would be within my rights to rise in re-
volt against the government which de-
nies me food. And let this Govern-
ment, let the Prime Minister, let
Mr. Subramaniam, let the new
Finance Minister, let them all under-
stand this thing, that to a hungry
people even God dare not appear ex-
cept in the form of food.

Mr. Guha said that wheat is also
food. Is wheat being given? In my
district, people were not used to wheat.
Over the years they have got used to
wheat, but they do not get wheat, they
do not get broken rice, they do not
get maize, they do not get even urad
ki dal of which they prepare some roti.
Even that is not available, Whatever
the Bengal Government may say, there
is no doubt about the fact that this
year’s crop has been one of the very
best, but due to your bungling, due to
the approval, wholesale approval that
you have given to the wrong food poli-
cies, the insensate food policies, the
highhanded food policies of the gen-
tleman who presides over the destines
of West Bengal today, because you
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dare not go against him, because he is
one of the makers of the new set up
that has come up here atter Shastriji's
death, because nobody dares to say
anything aganst him, this has come-
about.

But what is the policy? Can you not
ask him what he has done in these four
months to supply food, rations, to
these deficit areas? Are the people
to starve? At least this much you can
bring home to the Chief Minister that
he has not done what he should have.

That is why your policy at the centre
has been condemned. You helplessly
go on, praising him, giving chits to
him. The other day the Chief Mini-
ster said, “What can I do, the Centre
has not given me all the rations”. And
here we are giving figures that month
after month we have given so much
wheat, so much ration. Where have
those things gone?

If you want to solve the present
crisis in West Bengal, in our State,
then go to the root of the problem.
Only then you will be able to solve
it. Otherwise, these things will not
only happen, the area will extend and
entire Bengal will be ablaze.

The Minister of Finance (Shri
Sachindra Chaudhuri): If I rise to
intervene, I do so in sorrow. A great
deal of anger has been displayed on
the other side. So far as I am con-
cerned, I have got only one feeling,
and that is of sorrow, more sorrow and
still more sorrow, sorrow for the chil-
dren who have been killed, shot to
death, and I put myself in the posi-
tion of their fathers or their mothers—
as a parent myself, I have to do that—
1 ask myself this question: who is to
blame for this? Is it the food policy
of the Government, is it the agitation
of a certain group of people, is it the
complete failure of the Centre?

And when I come to think of that,
1 say this, after having visited the
trouble spots. I invited Mr. Mukerjee,
as he very nicely said, to accompany-
me. Of cuurse, he could not, because

MARCH

8, 1866 West Bengal (Adj. M.) 4308

he thought I was going on a jaunt. I
and sorry an old friend like him
thougnt 1t fit to suggest that I was
going on a jaunt. I thought he knew
me a little better. Anyhow hard
words do not break any bones. So
far as I am concerned, I did not go on
a jaunt. Forgetting that for a mo-
ment, let us see what has happened.
What do we find jf we analyse tne
situation? The cause of the death of
these people was firing by the police.
A policeman also is a human being;
he has a duty to perform. He also
values his own life and his own safety.
A policeman also knows that if he
wantonly kills he will be brought to
book for acting in a reckless manner.
If he has to fire, if he has to shoot, he
does so not becauge he likes to do it
or to kill somebody. That character,
without a body to kick and without a
soul to damn, called a government
cannot give an order to the policeman
to shoot. The policeman has got to
act in the circumstances of a particular
case. I do not want to describe it
anymore. If you find a collection or
people who are threatening, throwing
brick bats, beating them up, not listen-
ing to their persuations, not heeding
the teargas and not heeding even the
mild lathj charge but who are brick-
bating, them, threatening them, sur-
rounding them and putting them under
the compulsion of firing for their lives,
if they take up their guns and shoot
for the purpose of protecting not oniy
themselves but also to save a parti-
cular situation, for safety of the people
of the State, I shall find it impossible
to blame them for having killed my
son (Interruptions.)

Shri Vasudevan Nair: How do you
come to the conclusion? That is why
we ask for an enquiry? Why should
you determine with your mind?

Shri Sachindra Chaudhuri: If my
friends have a mind to make up, so
have I and I have the same right es
they have to make up my mind. My
reason may not appeal to them but
there is no reason why I should not
put it before the House.
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Shri Vasudevan Nair: We are pre-
pared for an enquiry: Are you also
prepared? It is a challenge to the
Government? (Interruptions).

Shri Sachindra Chaudhuri: It is
no challenge at all

o WY . IWeA| WENEW, A7
TF qTHE 16 AT |

Mr, Deputy-Speaker: Please sit down
Mr. Bagri . . . (Interruptions).

An hon. Member: Under which rule?
Shri Bagri: Rule 41.

Mr, Deputy-Speaker: Rule 41 refers
to questions; there is no point of order.

Shri Sachindra Chaudhuri: Rule 41
is like section 144 of the Crimina] Pro-
cedure Code; whenever you find any
difficulty, you apply rule 41.

Dr. Ranen Sen: Just like your gov-
ernment is doing in West Bengal.

Shri Sachindra Chaudhuri: It is
the government of the country, a gov-
ernment which is put into power and
position by the free election of the
people, That government does not
identify itself as a government of my-
self or even of the entire cabinet; it
identifles itself with the entire coun-
try and it is only because of that I
am here to give explanations and
reasons, If you will not hear it that is
another matter. There are other
people in this House, who, I hope, want
to hear me. If that is so, let me, I beg
of you, I pray, be gllowed to proceed.

Shri Vasudevan Nair; Answer our
questions.

Shri Sachindra Chaudhuri: I em
answering  questions ... (Inter-
ruptions) .

Mr, Deputy- Speaker: People can-
not go on talking like this. Members
should hear him patiently.
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Shri Sachindra Chaudhuri: If Mem-
bers of the Opposition wish to know
clearly whether I agree to s judicial
enquiry, I do not and I wil] tell you
why: (a) I do not think it is proper
that in the circumstances a judicial
enquiry is to be held and (b) I have
no power to order a judicial enquiry.

4310

An hon. Member: Who are you to
decide the circumstances?

Shri Sachindra Chaudhuri: It is a
matter for the State government.

Shri Vasudevan Nair: What can we
do with such a government?

Shri Sachindra Chaudhuri: Throw
it out if you can,

Dr. Ranen Sen: It is for us to dis-
miss that government?

Shri Sachindra Chaudhuri: You will
try certainly and if you succeed we
will see what the other government
is . . . (Interruptions). 1 am answer-
ing the questions which are relevant
to the point. The point is this. When
1 was saying this, that if I find my
son shot in the same manner. ..
(Interruptions).

sAe areeead foelr : T qTgw
o9 gIfEdl F GWEE | 98 T A€
NEERYIT? W ag qus
JeTHT F gAETE |

Mr. Deputy-Speaker: Please sit down
Mr. Sheo Narain.

Shri Sachindra Chaudhri: I beg of
them, through you, to keep five minu-
tes’ silence, so that I can say what I
have got to say. This House has al-
ways been exceedingly courteous to
me and I will beg of them to show me
the same courtesy now once again.
(Interruption).

Shri Maurya: Who are you to shoot
them?

Mr. Deputy-Speaker: If£ hon. Mem-
bers sit and talk, I will have to take
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[Mr. Deputy-Speaker]
action against them. They must pati-
ently hear what the Minister says. He
is entitled to an audience as much as
any other hon, Member.

Shri Sachindra Chaudhuri: My hon.
friends have been asking me about a
judicial enquiry. (Interruption). Will
they allow me to speak to them and
explain myself and this Government’s
policy? If they ask for a judicial en-
quiry, I offer that they be my judge
and they judge me. Maybe they will
condemn me, but let them judge me
after having heard me. I can demand
this of them because they are all good
judges! Therefore, what I was saying
is this: if I consider the question as
as to who has killed my son....

ofY U : ATTEHY GLE T |

Shri Sachindra Chaudhuri: I would
always ask myself, what are the cir-
cumstances in which he was killed:
was he killed wantonly—and they
were boys of 10, 12 or 14—or, how is
it that they joined this melee? Is it
food alone? Is it the 500....

Dr, Ranen Sen: Hunger.

Shri S M. Banerjee:
anger.

Hunger and

Shri Sachindra Chaudhuri: Very
well; is it hunger alone? Then, in
that case, I would have to have been
satisfied that this was a single boy
who went there, that he was, in truth
and in fact, going there singly for his
own hunger; but he did not go singly
for the purpose of satisfying his hun-
ger.

Dr, Ranen Sen: For five months
logether, they were not getting the
-ations.

Shri Sachindra Chaudhuri: I do not
xnow what evidence is there for say-
ing that tor five months together, they
were not getting any rations. So far as
I am concerned, there has been suc-
cessful rationing.
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An hon. Member: Yes.

Shri Sachindra Chaudhuri: There is
no use saying ‘Yes'. In his own speech,
I have not heard one little bit of
evidence to show—

An hon, Member:
court.

This is not a

Shri Sachindra Chaudhuri: I agree
this is not a court, but it is a question
of human lives. (Interruption).

Shri Prabhat Kar: You are talking
in the same way. Evidence and affi-
davit.

Shri Sachindra Chaudhuri; Iam not
asking you to put in gny affidavit. I
am merely asking myself this: you
have all been asking for a judicial en-
quiry. Therefore, the ultimate ans-
wer is that....

st Ayt fewe R w1
fg FA |

Shri Sachindra Chaudhuri: What I
am saying is this. These 500 people,
who include, as I said ‘hypothetically,
my son, who was killed—these 500
people did not collect there at once,
just like that. Who were behind this
collection? Then I see the story un-
folding itself beginning from the West
Bengal Legislative Assembly,— the
details have been given,

Dr. Ranen Sen: It all began at
Basirhat before the thing began win
the West Bengal Assembly, Basirhat
was the starting point.

Shri Cachindra Chaudhuri: No, Sir.
(Interruption).

ot Ay fowd : I weeE, fraw
352 (7) FARI WU TF AT FT
sw &, fa § w7z o & fe e
g XA , GEwE 41 AXIT 7T
T A | Tt wERT A A afyt
e &Y faare awr & fanfr gaemt
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# @A FQA FC B AAT Fg
F 139 q0F & F% aFaml ¥ qfet
T F frQd) Tl ) A
aqrg &1 gafag & aw ¥ fawdr
T g fr 37 £ QFr 91w A7 A
Aagrm ¥ oAy fear snd i g A
waw  # feRy g ¥ faam awr ¥
qIE QWA A A |

Mr. Deputy-Speaker: Order, order.
I understand Xou. Shri Sachindra
Chaudhuri has not made any such re-
marks. There is no point of order.

ot 7q fawg : IEN 7§ fw
37 qIeal A AW FY IFAT §, I
AT FUAT & A F IT {E & NS
i

Shri Sachindra Chaudhuri: Actually,
I did not take any leaf out of my good
friends’, the Opposition’s, book. Now
they have named the Chief Minister.

ot e g qafwm

Shri Sachindra Chaudhuri: They
have condemned me in no uncertain
terms. I have not mentioned the
name of any particular Member. Nor
have I taken the name of any particu-
lar party. I have not mentioned any
name from the Bengal Legislative
Assembly. (Interruption). 1 cannot
go any more than saying that—

Mr, Deputy-Speaker: Let him say
what he has got to say. Why do they
raise objections?

An hon, Member: Let him answer
that.

Shri Tridib Kumar Chaudhuri: It
first happened in Basirhat and then it
came to the West Bengal Assembly.
That is a fact on record.

Shri Vasadevan Nair: His speech
establishes the necessity for a judicial
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enquiry. That is our point (Interrup-
tion),

Mr. Deputy-Speaker: It may be so.
That may be your opinion.

Shri Sachindra Chaudhuri: There is
a demand for a judicial enquiry and Y
am merely answering that . As I said,
I ask you to be my judges, but let me
have my say, though you may not
accept it.

st owedt - Tvd A, e
TREEd & @ &l |

Shri Sachindra Chaudhuri; My
friend, Mr. Bagri, does not know that
shouting does not kill me. I have
heard this sort of thing before and I
will hear it afterwards also. I am
quite equal to it. This kind of inter-
ruption flows down like the water
down a duck’s back; it is only lengthe-
ning the proceedings, if I am interrup-
ted like this constantly.

My good friend in the opposition,
Dr, Sen has put me the question whe-
ther the Basirhat incident took place
first or the Bengal Assembly incident
took place first. The thing started
with the Governor’s speech and if my
information is correct, the Governor's
speech was before the Basirhat inci-
dent.

Dr. Ranen Sen: You have forgotten
all about dates. As a responsible
Minister of the Union Cabinet, he
should remember dates,

Shri Sachindra Chaudhuri: He may
have a better memory than I have,
but about this I do not think I am
wrong.

Dr. Ranen Sen: You are mistaken.

Shri Sachindra Chaudhuri:
misatken is nobody’s monopoly
even my friends.

Being
not

This is where it gtarted. Has there
been any attempt by the opposition
members in the Benga] Assembly to
get together, work out a food policy
and present that to the government?
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Dr. Ranen: Sen: They approached
the Chief Minister. He agreed to
meet them, but later he refused.

Shri Sachindra Chaudhuri; Nothing.
the Chief Minister could do nothing
to prevent the opposition getting to-
gether, having a proper food policy
drawn up and sending it to the gov-
ernment.

Dr. Ranen Sen: They have sent a
memorandum long before.

Shri Sachindra Chaudhuri: Instead
of doing that, what wag felt was, here
was a convenient case to exploit I
freely admit that there has been diffi-
culty about food and kerosene oil.
Consumable goods were in short
supply. The Government at the Centre
and in the State were trying to do the
best they could for a proper and
equitable distribution.

Shri Ranga: No.

Shri Sachindra Chaudhuri: May be if
my good friend Mr. Ranga has been
in the government, he would have
done otherwise.

Shri Ranga: Certainly; we would
have got rid of controls. Your police-
men need not have been there at the
checkposts, These zonal restrictions
would have been thrown away.

Shri Sachindra Chaudhuri: There
were no controls before, but that did
not in any way prevent the difficulty
about distribution of food. Therefore,
it was thought that checks and controls
were necessary. As I gaid, we may
have difference of opinion as to whe-
ther it is right or wrong. I could un-
derstand there being w debate as to
whether there should be controls or
not. But that could not be any justi-
fication for putting up people for the
purpose of organising a body in which
were included little children from
schools, If those children go and sur-
round along with the grown-ups and
so on, the policemen were trying to do
their duty in keeping tha peace: thay
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go and burn houses and destroy pub-
lic property in which every individual
of this country is interested, if they
take the life of policemen, in that
case would it be said that the police-
men were wrong in shooting them?
Or, would it be said that those who
kept behind, safe in their houses, who
did not go out, but put forward the
children, are to blame? That blame,
if it is to be anywhere, is on those who
orgainsed this, which gave rise to
disturbances.

Shri Ranga: No, no.

Shri Sachindra Chaudhuri: I have
been there myself and I have a little
bit of more knowledge then Mr. Hiren
Mukerjee—I am sorry, Prof. Mukerjee,
Hiren

An hon, Member:

Mukerjee.

Prof.

Shri Sachindra Chaudhurl: We can
identify Prof, Mukerjee, because he
is such an eloquent speaker. He did
not go there, but I did. I saw there
were a series of houses deliberately
burnt, which were absolute shambles.
Apart from destruction of public pro-
perty, there were people who had their
own property—little people, not big
people, like the postmaster, gub-regis-
trar, peon, who had their properties
also in those buildings. They were
destroyed. Some of their children suf-
fered in the smoke and fire. These are
not the people about whom we talk.
There is no question whatsoever of
government buildings, rail-cars, elec-
tric rakes. These have been burnt. I
have seen with my own eyes these
things, I cannot assess the damage.
That damage has been tremendous.
These are things which are the pro-
perty of the public of India, not my
property, not the property of this
Government. If they are taken away,
if they are destroyed, my good friends
there suffer as we ourselves do. It
is the duty of any Government worth
the name to protect property and life.
If they tried to do that, is it proper
that we should blame the Chief Minis-
ter of West Bengal: If therq had been
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failure in that, certainly we would
blame him. If there had been complete
conflagration in the State, if there had
been looting of food, if there had been
mal-distribution of food, and if  the
Government had failed to take action,
certainly I would say, the Govern-
ment is to be blamed, But we find that
the Government has come forward his,
the purpose of protecting human lives,
for the purpose of protecting public
property and to contain the disturbance
as best as it could. When that is the
case, I would say, this Government,
the West Bengal Government deserve
our thanks and not our condemation.

In saying that, I do not say it in any
anger. I do not share the anger of my
friends. I do feel unhappy and ead
that these children have died, I am
set for one moment excusing myself
by saying this that they deserve it
They do not. There is no question
about that.

Shri Daji: Why not have a judicial
inquiry?

Shri Sachindra Chaudhuri: I do not
agree for a judicial inquiry.

Some hon. Members: Why, why?

Shri Sachindra Chaudhuri: I will

tell you why.
Shri 8. M. Banerjee: You are afraid.

Shri Sachindra Chaudhuri: 1 am
going to tell you. Will you allow me
to do that? The Government is not
afraid,

Shri Vasudevan Nair: I am prepared
to accept the challenge.

8Shri Sachindra Chaudhuri: It is not
a challenge at all

There is no use saying it is a chal-
lenge. aal

Shri Vasudevan Nair: I am prepared
to accept the challenge.

Shri Sachindra Chaudhuri: 1 will
tel] you. It is mo challenge at all,

PHALGUNA 17, 1887 (SAKA)

West Bengal

(Adj. M)
because the Government has to func-
tion.
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Shri Ranga: You have said that
you do not accept. They say you
should be prepared to accept it. What
is the use of your repeating that you
do not accept it. Your very presence
proves that, If you cannot do that,
better leave that point and go to some-
thing else. You mak it worse by re-
peating it (Interruptions).

Mr. Deputy-Speaker: Order, order.

Shri Sachindra Chaudhuri: It is no
use asking questions twenty times or
thirty times.

Shri Ranga: You go on repeating.
If you cannot answer, better get out
of this place, you have no business
to be here at all. You ought to be
ashamed of yourself. You are an
eminent lawyer too. What gort of a
lawyer are you?

Shri Sachindra Chaudhuri: A bad
lawyer.

Shri Ranga: How many times are
saying “I do not accept”, “I do
not accept”. If you are not prepared,
go to another point, if you have any
point at all.

Shri N. C. Chatterjee (Burdwan):
Let the Government say that they
will appoint a High Court Judge. We
shall accept his verdict. There is
nothing to hide. What objection has
he to appoint a High Court Judge?

An hon. Member: Guilty
science.

Shri Sachindra Chaudhuri: Perhaps
my good friends have more informa-
tion than what I have. As far as
Shri Ranga is concerned, he isg per-
fectly right in eaying that I am a
bad lawyer. The reason for which
I do not accept the judicial inquiry
is that, as I said before, it is not my
function (IInterruptions).

Mr. Deputy-Speaker: Order, order.
Let us hear the Minister.

con-~
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Shri Vasudevan Nair: Sir, look at
the reasonableless of our question.
He is a party to the whole thing. He
is in the dock. We are asking him...

An hon. Member:
his say.

18 hrs.

He must have

Shri Sachindra Chaudhuri: The
reason why I do not accept a judicial
inquiry is, firstly..

An hon, Member:
it?  (Interruptions).

Why not accept

Mr. Deputy-Speaker: Order, order.

Shri Sachindra Chaudhuri: A ques-
tion is asked of me and before J
answer the question, they go on ask-
ing “why, why” .. (Interruptions).
I will tell you the reason. The reason
is this. It is not my function or the
function of this Government but that
of the West Bengal Government. But
I am not depending on that legalistic
argument. My argument ig this. So
far as the Government is concerned,
the Government has a duty and a right
to consider whether this is a case
where there can be a judicial inquiry

or not. It is not for me here to in-
terfere with that discretion of the
West Bengal Government......

(Interruptions). That is neighter here
nor there. T have nearly finished.

Shri J. B. Kripalani: Sir, may I
humbly request for a clarification?
When there ig difference about facts,
how can facts be found out except-
ing by some kind of inquiry? It is
impossible. The facts as stated by
this side and that side are different.

Mr. Deputy-Speaker:
Government to decide
ruptions).

That is for
... (Inter-

Shri J. B. Kripalani: If the Gov-
ernment is going to be both the judge
and the executive it is not a correct
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stand for a
take.

lawyer of eminence to

Shri Sachindra Chaudhuri: ] am
neither a lawyer, nor eminent. But
forgetting this for the moment, the
position is this. The Government has
to judge what is best for law and
order. If any party is dissatisfled
with it, it can bring a motion against
the Government, censure the Gov-
ernment and get rid of the Govern-

ment . . . (Interruptions).
Shri J. B. Kripalani: That state-
ment can come from a dictatorial

government, not from a democratic
government, There is difference of
opinion about facts.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Not in a welfare state.

Shri Sachindra Chaudhuri: Whether
it #s a democratic governmemnt or
not, it is for the people to decide.
Even a democratic government will
not accept all the suggestions made
by thc opposition. I feel that a demo-
cratic government owes a duty not
only to the Opposition but to the en-
tire country. In our democratic set-
up. whether to have a judicial in-
quiry or not, it is for the Government
to make up its mind, and once it has
made up its mind the matter should
rest there _ ....(Interruptions).

Some hon. Members: Shame, shame.

Mr. Deputy-Speaker: We
close this debate at 6.40 p.m.

should

Shri Hari Vishnu Kamath: Sir, un-
der the rules you can extend the
time. We can sit longer and finish
the debate.

Mr, Deputy-Speaker: In any case,
we must finish today. Now Shri
Trivedi.

ot Yo Wo fradt (wrEly) :
IR WEA WK §& Tt Famar
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&Y 76 & g€ ), W fret g FTAGR
fFoamar &Y a<w & g1 @ &Y ag sa
2 1 73 Tafqu fF aferm: fer 7 w0fa
q9 | A>T ATH FT AT qO9 AL
T | WL I T foar oy &
A AT AT GAT ATIHY FT A FAT
& =Y IFFT a8 ATTY IS Ehav ¢ |
IFFT A WY FET gE 8, 73
FIAT TFAT &, AU W KT qwAT
2 1 ¥z g & 9T §1R 99wy §1
F TEY § | 9 AT JEr v g,
T HTEHT @AY AT 7 A TERY
TERT Wt AR AT § 1 TEfg @
sTRAY 9T FE FYL TG ATET o7 qH AT
£ 1 W A FYL ATIAT &) @Y FER
qT &Y ATRT AT FHAT § | S FRT &
AT RY AN FIT FEN IT G AT Ferars !
F1 AT F4T FY ATGT IFA TTAT ?
F4 IqA T § A q1G ALY @l ?
FqY g Fmifoat #Y &t oo faav ?
TS T3 qATT FATX qTAT AT Y

TF g4 ¥ FAEAE T A AEE
A Ae ¥ gi ¥ 3 & sod gwer T
g AR Y wgr & v 75w WA
A Fr A4 @A A 1 ¥ Arg ¥ o
AarzaT g fF AR 25 qLqe Wy A4y
oA A & AR AE qrw g w0
F 9raq Farfedt ¥ AT gddww qr
@ #¥ A awt far &1 A @
fear ? ag 3Iu¥F faq FY & Fwar
a1 | STIHT g fAAaT § 1 a W A
2T § 1 BT FaTe AT ARt WY
& 1 98 a0 1T P gU Y ATqN ITH
faary &1 # sy T et ?
T\ AT AT TG FC gF ? Y o AFE
M3 F A A Ao A ey §aqray s
78 7% & ¥ oy & AT =7 Qe AT
g § O & wg 5 g Aiwsh w1 I
HTYY AT §T9 g far §, 3w & qre
atar fFaT § 1 gt &t wTe 3w ata #
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AT FA foF w1 & wgdy swaear wiw
gl 4t | s Qe A9 § @t F qee
argat g fe wred or@ saaeqt wfer
TE ot @Y W17 T 9T FY FemA § 7
Y AT TF 07T F AFT IqWS §
I WA et | § el s
argat g i o F soea # gEa S
|7 TEAT W0 & 9 @ Faary o
q % gAY WA, yoEE & WY
W & A AR AF JIWT FY |

T AT & 399 § 48 O faQ@i@
=1 WA @ fif g arg arw Y &1
ST T AT Y FhY § A 39w I
Fo91 WiE HEW &1 W 91T 8, §9
HETA FY WY AT Y, §D FEA HY WY Srav
& | T AwETEr AT AR &Y AW
TF O TT9T F@ ¥ faw we @t
R FIT @ Ted g FQRE AT
o1y 7g & f& ag 71 a0 MEAHAT T
£ 9 #g & f w17 ITqR wTowy |re-
YA WHEl & SAAfUsTy gHwd
g = a =k fag ag arfaw qr fF
AT AT I gw AW QT

st 7y femg : ag @ R atfa
T feam §

Wt Jo o fordat : THITEAR wT
A g s 7T faar § W) Sord Y
W F e & § ) & oud faqaw
Feal g f5 oq i fawr w1 2,
oY AYF FIT 9T 19 W T I (%
a1 g 3Ifaa 7g g fw famar
T T A0 A, FAAT 9T MAT T
aqré g | & wrAAT § A & Fg Ar
fear & f qar sy YT q1 99 TEY
F3ar §, awfea: fFqg 7 sfc owy
IFR A = fear, AfET Aoy Q)
fraT? AT T TR A S T @A-
T w1 TG fFar ? o) qaT wwew TG
fir anfe. & W&l A7 2 SAw q@ A
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[t 30 o faddt]
T &N T FAST WIYHT 4T | 59 FWH
Y "R e 91 | W9 W A
Y fraT & mawhe gT § | "I T
Y § | IEwT afomy ag gaT § i @
o wedA frar foamsr ITHY
afgF T a1 | I7H g wiawe w
a7 fF ogd g § 9, 9y w6
T W AHT 78 w91 5 7w
ITH dPE FQ@, IT ¥ q@ FQ,
MY A T FW@, IAF G oS
€ ¥ I W, I AW A &
TREYErE F | AT wro 7 7w o
I HATYE TE 4T AT FEET A
gy fFat | ag Y 9F Y A9 § TR
IR Wl ¥ AL e § 1 1@ A
T ATYA A AT AR FT A

WMt aaesa )

frak & fat & v farer @
ff oF g T T @ & | A
ardrg ¥ ook g F o AT ®E
ARV TIEH F T W @I | AT
¥ AR 9T 9 WAT §, TARR § w1
g, AT ¥ A §, W FowmAT R0
P 9 g9 ATE AT 99T 82 T 8,
*§i T &F AT AT ¥ @Y, T W
TR T AT qE QT | A9 FWG1 50
AT I Y & A 4G A § | Favedy oy
ITT [ § A 79 IO F IEW ST
W W AR I FH AT g
t?

% g & wAr AT o o
/T AT § | ITE ATH ¥ qF QAT AW
gzar & 5 3 fagg & 1 @ WY W T
e agguaase smg F @ g &
wraqT § i 3w 1 Fiedegna W 9
98T EFIT WX FRERAIT F Y I1AV-
frza fafauew & WY <=2 93 &
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7 WY 3y oAy N fr Tt o N g
T w0 1 gwa i frar g g 1o
WY 97 Trafrey fafause # 8 | & ag
st St § o T ag war §, S
® ug faamar § f ot & st @Y
o ¥ qr A FMIAGT & FTHT o7 $X
waar § Wk 3@ T v e e
fafreex wrwr ot woeft sy o= g
g rmmEa A awT g
W W §Ew swEe gt W Wi
G T ¥ AT N7 F o7 W g A
Ig% g faR far o, @ w®W
wigdT fyrar ag ® awar 97 1 @
T8t T acg A frmy ¥ & 97 W
2 7 3% § Sw et § $9 avwa gRiT )
g1 WY gY gwar § fF ag s vl
g 1 Afew wgw wETd ¥ at w1 At
o gEaT § | W 2§ sravaswar
3q a1 M ¢ 5w & O gEdd
¥ @19 grys grEr g, Ayt & A
SIS ¥ §EOF ATET AT | TG WA T
AAT § | @O qwEAT 9 § ag A
=fsq faaw &1 A ag), ag a1
TS &1 " @ awar g F
Tw ¥ flt Al &Y § ot g€ @,
Afea 97 fadl & % "5 w=\Y
Iy § | W Ao aAfaEl # a7
ey f wma & Far fear @ & e
¥ goT e § fr fom o ¥ @
aft § 3T W@ F1 fee ¥ far vw
Ymfam i@ f g asar
FIH I5EAT § |

Tgl I AR 99 Q@ E R
Taie g au-aw ddrgd &) feaadr
fl ¥ W "o @ & afew w1
sy &Y FC 3@aAT A | AW a8t o)
FASET W Y AT Y WY F g
o & ¥ 9 e wRA § 3@ FY ;9
*F gy @ | s FrAr & wgr fw
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% & A § vw v | g A dE wne
#Y qrar &Y Y AT | g7 Y ag gAY
" § f & qweat agt @ faord
g #Y N qHET § 9% @ A ¥
HEATT T AT 4T qT IgT 7T B 64T
farey fear forg & fs g a1 T
dar g€ 1 WY TRl TR Y AR
& 1 w1 & fgar gE< w9 g A TR
FX | 917 @S fodr O o gF
Tl fgas RE | @ FEr & fF
qIT AT 7€ gD §, g wEA &
s famfr gf &1 g wgeht & o oY
J WGP AT FT FAGT HY WEHTAT FeAT
A& fal, gw o wgYy ool ¥
o& it gt § gafag I geen fvar
oq ) qaaw {5 ady a0 g )
7z ot 7@ ¥ Dawa ¢ v T
&Y % wrar ag &g guer #3 faord
qaTe ag § 6 AW ¥ QAT AT G
WX T e AT AT § A wrg HY
w7 § fif v 1 et ) a
T 9 § | T9 W o g
aifgd | famr Rt & qan W A
Far | 99 § T ad wrEn e e
wY wemg T 9T $Y 7o | qufeT §
fr ag e €Y | AfieT wiT T  waw
= ® § 1 w Emd N e
Y wf § g afwa § ) wR e
w 2w %7 favarg yTR@ T § N w9
B TR FIT § R AG FT
afgd

Shri Surendranath Dwivedy (Ken-
drapara): We are in the midst of a
very serious situation and I would
like that, in spite of emotions we
should consider very coolly anci dis-
passionately the situation that has
emerged out of these incidents not
only in West Bengal but in Kerala
also. This is not an isolated incident.
I think it is a symptom of greater
things that are likely to happen in
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this country. This Government must
be ashamed of the role that they are
playing and the way in which they
are dealing with these very serious
vroblems. The very Iact that, within
a month, we had ag many as three
adjournment motions in this House—
two on food and one on law and
order situation—proves that there is
a total failure on the part of the
Government in tackling any burning
problem of this country. Elections
are coming and I think people will
give a fitting reply to these murderers
of children of school-going age.
What has happened in West Bengal
is deplorable, deplorable from many
points of view. We do not approve
of the violent incidents that have
happened. Nobody would also agree
to the prevailing atmosphere in that
Legislature. All that is accepted, but
I want to know whether the Govern-
ment of West Bengal and whether the
authorities have acted in a manner
which could be supported by any
right thinking people in this country.
It there is violence, if there is provo-
cation, if there is lawlessness, if any-
body is responsible today for this
state of affairs, it is the Government
of West Bengal and it is the failure
of the Central Government to check
them. What is, after all, happening
there? Let us take the policy of
Mr, Subramaniam. The Prime Minis-
ter comes forward and says, “food
policy is all right”. I want to know
this: there has been a systematic
demand not only within the Congress
Party but in the whole House that
the zones should be abolished.
Government say that they are consi-
dering the matter. By all means let
them consider the matter, But I
would submit that it is not only a
question of different zones in the
country, but even inside West Bengal
there are inter-district bans. Is it
not a fact that the Nadia district was
getting rice from the Burdwan
district? It was always a deficit dis-
trict. Because of the inter-district
ban, this was stopped. Bengal itgelf
iz a deficit State. Kerala also is a
deficit State.
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[Shri Surendranath Dwivedy]

So far as the Government’s policy
is concerned and the supply of rice
is concerned, the success of the policy
would be measured from the fact
whether they have been able at least
to satisfy the demands of the deficit
States. But I would submit that they
have failed miserably in that regard.
Even in West Bengal because of this
inter-district ban, although food is
available that does not find its way
to the norma] or usual market and it
does not reach the people. It is this
that has created all these difficulties.
Government are trying to somehow
or other satisfy the city population
in Calcutta. But it is not a fact that
because of statutory rationing, Cal-
cutta ig satisfled. It is a fact that
rice is selling there at Rs. 3 a kilo,
in the blackmarket, and I can say
that about one-third of the city popu-
lation today have no ration cards and
they have to depend on blackmarket.
That is the success of the Govern-
ment's policy. Government are leav-
ing these people in the lurch. How
could the people function? Govern-
ment have banned everything, and
nothing reaches them ang they have
to find out some ways of how to get
the food, and when they do not get
it, then all these things start, and the
movement gathers momentum.

The whole question is this? How
are Government going to deal with
this problem? It ig being said now
that the whole of India is deficit, and
it will continue to suffer for some
months and for some years. If it is
going to continue, then there will be
shortage and scarcity: and if because
there is scarcity and there is want,
the peorle become desperate, is the
wav of dealing with this problem to
shoot at the people? If there is a
clamour for food, are Government
going to reply them with bullets? Ts
that the wav? That is what has
actually been qone in West Bengal.
Tf this tendencv or trend continues,
then it is fraught with dangerous
possibilities for the future. T think
what is hanvenine i West Beneal ic
a'most svmptomatic: if this kind of
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thing is going to continue, then after
some years or after a certain time
probably democracy itself will be in
danger, because the West Bengal
Government has betrayed a mental
attitude of arbitrariness and dictator-
ship; the Chiet Minister himsel? would
not like to meet the Members of the
Assembly, and that too, even when
the Speaker of the Assembly had
suggested it. The meeting was called
at the intervention of the Speaker
who had asked him to meet and
decide how to conduct the proceedings
of the Assembly and how to face the
situation, but the Chief Minister
simply refused to meet them. Is that
the way to behave? Is that the way
that he wants others to behave? So,
in West Bengal, if the Members be-
haved and reacted in a particular
manner, it is not their fault. If the
people there had behaved in that
manner, it was not their fault; the
fault lies with this Government which
is not moving in a direction that can
be -alled democratic. They can go to
Pakistan, and they can go to Russia
and talk about the Tashkent spirit
and speak so much about it, but so
far as this problem is concerned. they
do not want to talk even with the
people to settle this matter.

Then, a demand has been made for
a judicial inquiry. FEverywhere, T
think there is not a single occasion
in this country when this has been
denied, even in Maharashtra, wher-
ever there has been g firing, a judicial
inquiry has been conceded. It is
admitted that a judicial inquiry is
necessary. The Finance Minister was
full of sorrow for the death of the
children and the young boys. He was
shedding crocodile tears. But he sald
he could not accept the demanq for
a judicial inquiry; if so, why did he
start all this furore? Ultimately he
had to admit that it was the Govern-
ment of West Bengal that had to order
it. But why should not it be conceded?
As a normal course it is admitted that
wherever there is any such situation
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prevailing, a judicial inquiry should
be ordered. That is the normal prac-
tice. Why is it being refused now?
It is a very reasonable demand, What
are Government afraid of?

Much is talked about children being
brought and the question is asked
who brought them. Whoever might
have brought them, if they come out,
is the reply to shoot at them and
kill them? 1Is that the argument that
my hon. friend Shri C. K. Bhatta-
charyya or Shri A. C. Guha want to
advance in this connection that
because the children have come and
somebody is behind them, therfeore,
the children should be shot at and
killed? Is that the gattitude of Gov-
ernment? If that is the attitude, then
it is a very dangcrous thing.

1 think this Government has failed
and completely failed and will not be
able to tackle this problem in the
months to come. What worries me
most is the tendency and the trends
that are evident now all over. These
tendencies are not there because the
people do not want to solve the prob-
lems by peacefu] methods. It is the
people’s right, and it is the people’s
duty and it is the duty of every
political party in this country to
mobilise the people, to demonstrate
for these things ang to organise them.
That is our legal right and legitimate
right and to that right, the Govern-
ment’s reply seems to be that they
do not want to meet and they do not
want to discuss and they do not want
to scttle matters amicably. That has
been Government's reply, that arro-
gant attitude has led to this situation.

‘Therefore, I fcel that the present
Government of West Benga] ig tho-
roughly Incapable anq incompetent to
meet the present situation. There is
no legislature functioning. It does
not want to talk with the people. As
has been stated by Shri Mukerjee,
even in the districts at the lower
levels of administration, there is no
agency for consultation with the peo-
ple who matter. In such a situation,
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the only course left for the people is
to take the law into their own hands.

4330

Shri Ranga: And they have done it.

Shri Surendranath Dwivedy: We
must prevent this happening. But
so long 2 the present Government of
West Bengal remains in office, pro-
bably things will worsen. It has been
stated—I do not know whether it is
correct or not, “but Shrimati Indira
Gandhi will tel] us—it has been
stateq by no less a person than
Shri Mukerjee here that when
Shrimati Indira Gandhi went to Ben-
gal and Calcutta to see things for
herself, she was helpless to do any-
thing. As I said earlier, even the
Secretary of the Praja Socialist Party
in West Bengal a party which has
not joined the United Front of Leftists
which started this agitation, even the
Secretary of the PSP, Prof. Samar
Guha who had an appointment with
the Prime Minister in the afternoon
was not enabled to fulfi] it because
in the morning, one hour before he
was due to meet her, he was arrested
under DIR. Thig is the attitude of
the West Bengal Government.

Therefore, if you really want that
things should settle down and should
proceed in a democratic ang peaceful
way, the only course left now is to
dismiss the West Bengal Government.
The Prime Minister had stated that
they were thinking of lifting the
emergency and revoking the DIR but
that if violent incidents continued it
would be difficult to do that. I say:
enforce the emergency legislation now
and dismiss the Government of West
Bengal. There is practically no legis-
lature functioning there; no govern~
ment exists there. Take over the
administration of the State, where the
state authorities have completely fail-
ed. Knowing full well that the
Centre is not in a oposition to supply
as much rice as they want for the
purpose, they have failej to manage
their own affairs. Therefore let that
Government be dismissed and let
President’s rule be promulgated.
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Shri Hari Vishnu Kamath: Do not
appoint Shri A. P. Jain as Governor.

Shri Surendranath Dwivedy: Whe-
ther you have a judicial inquiry or
not is a different thing. But I want
this to be done so that in future we
curb this tendency of curbing the
democratic rights of the people either
from the Government side or from
any other side.

Mr. Deputy-Speaker: Shri Nanda.

Shri H. P. Chatterjee (Nabadwip):
Please do not cut me out.

Mr. Deputy-Speaker: 1! will call
you next.

The Minister of Home Affairs (Shri
Nanda): I thank you for letting me
have a moment or two in the House.
It is in all humility and with the feel-
ing of sorrow that I feel I should
clarify one matter. There is in my
heart a sentiment angq feeling which
failed to find expression in that state-
ment. That feeling and sentiment is
one of deep distress ang sorrow at
events which have happened.

In the short period when two state-
ment had to be prepared and data
assembled, what I had very much in
my mind was not actually brought
out (Interruptions). That was an
omission.

Dr. Ranen Sen: Did he read out 2
report from a Sub-Inspector of police?
Now he makes this statement here,

Shri Nanda: One more thing. What-
ever may be our differences, and
whatever other things come up re-
garding which there may be conten-
tion, regarding which there may be
controversy, we can all help create
conditions in which such things can-
not occur again,

Shri Ranga:
able of doing it.

Government is incap-

Shri Nanda: There should be all
the channels open for expression of
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protest or grievance or discontent.
The hon. Member mentioned elections.
Let them do everything that they
need to do in order to enlist the sup-
port of the people and win elections,
but let a peaceful environment and
conditions be created in which no
death occurs of this kind, and since
it is very obvious that this demo-
cracy and the progress of the country
are at stake, this is the concern of
all of us that such things do not occur
which lead to the kind of situation
that has arisen.

Shri Vasudevan Nair: How many
people have been arrested under DIR?
He made a statement 48 hours ago in
this House assuring us that DIR
would not be used. We want to
know from his own mouth how
many have beep arrested under DIR
in Bengal. Let him answer that
question.

Shri H, P. Chatterjee:. Two times
I had to be silent. All these happen-
ings are in my own constituency. So,
I feel it my duty to speak about what
is happening there.

1 say with all the emphasig that 1
can command that the West Bengal
Government is digging the grave of
democracy. If democracy is our goal,
democratic socialism, really they are
digging its grave. I will point out
how.

The whole of West Bengal is now
seething with discontent. I belong to
no party, I am an independent Mem-
ber, I have no axe to grind. All that
I am able to give, I have given to
*the country's cause, because I want
that there should be democratic socia-
lism in the country. I miss before me
that little great man, Shri Lal Bhadur
Shastri, who held the West Bengal
Government in leash. Now they have
given up the bridle, and the bridle is
put on the neck of the horse, because
I find that our Prime Minister now
gives ditto to what the West Bengal
Government does, Even Nandaji—I
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had great respect for him—find is a
budding bureaucrat now. He is just
developing into one. He is speaking
like the old British bureaucrats. I
feel in my heart of hearts that that
little great man, Shri Lal Bahadur
Shastri, is no more. That is harming
the country very much. I find that
these gentlemen, these good men are
not domng what they should do.

I shall give you the picture of my
own district, Nadia District. It is a
deficit district, as 24 Parganasg and
Murshidabad. From time immemorial
we used to send our pulses to Bura-
wun aistrict. Burdwan cannot grow
puises because the condition of the
soil js different, They grow paday,
and we used to get paddy from thecre.
There may be shortage of food now,
but not so much, but these gentlemen
nave raised a cry that there is a
great shortage of food. They go be-
yond the Planning Commission also,
because there is a dispute between
our Government and the Planning
Commission. They say that there 1s
deficit, and they bungle everything.

First, this zonal division. I need
not go into that, because that is the
work of Mr. Subramaniam. He has
bungled there. Then comes this cor-
doning this inter-district cordoning.
You cordon because you must have
the levy. You take your levy, but
mine js a deficit district, you must
feed it. It is a natural corullary.

Our Prime Minister sayg that food
habits should be chaiged. Change
your food habits, that is what the
West Bengal Cnief Minister always
says. If you give the people grain,
urd, gram or wheat, whatever you
give them, they will take; they have
no choice now; the food habit has
already changed. But for days to-
gether they do not get anything be-
cause even inside a district there is
intra-cordoning. Gopinathpur is a
union; it is near my place of resi-
dence. They could not grow paddy
because uf the topography and the
condition of the soil are such that
they could not grow paddy, at any
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rate not much of paddy. They used
to take paddy from Palshunda union,
an adjoining union ag they grow some
paddy there and they may have some
surplus. You put a cordon there tco:
the West Benga] government puts a
cordon. They accuse the leftists; no
leftist is left there because they are
all inside the jail, thanks to your
‘democracy’ and the DIR; you are
arresting people there and putting
them in jail without trial. My friend
Mr. Badrudduja was there; he won
the assembly seat well ag the Parlis-
ment seat; he is my best friend. You
bring charges against him that he is
a rebe] but you wil] not prove them
and you put him in jail. Of course
after much pressure he has been re-
leased and come here, You take the
clue from the West Bengal govern
ment. Mr. Subramaniam also dittoes
what they say; he may not know that
there is intra-cordoning. He knows
the cordoning of districts. Now what
happens? They buy paddy at Rs. 14
and sell rice at three times that price,
this government. It js worse than
the black-marketeers, our own goevern
ment. That is what they do. People
from Gopinathpur go and buy paddy
at Palshunda but they will not be
allowed to bring them because there
is cordoning. What they do is this;
they buy paddy at Rs. 32 a maund and
then give two rupees per maund to
the cordoning policeman there and
the cost comes to Rs. 34 per maund.
Sometimes they do not get that also.
In some horder places they will not
get any rice; there is no rationing,
modified or otherwise. Even in towns,
people do not get things regularly,
what to talk of the poor villagers.
For days together they starve. If they
get vegetables they boil and take it;
if not, they starve and get ematiated,
these men behind the plough get
nothing to eat. This is what is hap-
pening. In the air conditioned hall
in the Writers’ building the great
Chief minister, this vainglorious chief
minister, full-fledged fascist sils there
and #he thinks that hL: knows cvery
thing about all things. It js correct
that Gandhiji said that the Congress
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[Shri H. P. Chatterjee]

should be dissolved because these
men have  seized power and
have become fascist groups. What

happened to Ajoy Mukerjee who was
elected unanimously as president of
the PCC? He has been dismissed. I
was also in the Congress Party for
thirty years out of my pub'ic life of
45 years. For - ten years I was
president of the DCC. People do not
get food in the 24 Parganag and Basir-
hat. All classes of people have joined
in the demonstration, including the
Congressman. You have no right to
remain there if all the people go on
one side. That is so in Nadia district
also. The 16 year old boy, Anand
Haith had been shot dead. Why
should they shoot a child of 16 years?
They could have easily prevented
that. They wanted to take possession
of the dead body and take it in a
procession to the cremation ground.
The district magistrate  permitted
that. See the fun of it. The local
MLA Kashikant Maijtra got the per-
mission from the district magistrate,
But before he joined the procession,
the processionists were fired upon by
the police. Here comes the budding
bureaucrat Nandaji with the one-
sided version of the police report of
West Bengal.

Then, Sir, I thought that democracy
will pervade everywhere; at least, I
am glad that democracy is to be seen
here. at the Centre, because. I find
that even the Ministers here consult
the Opposition; even Shri Hiren Mu-
kerjee is not banned; Shri Trivedi is
not banned: Shri Kamath is no! ban-
ned. The Ministers consult them. But
than, go and see what is happening in
West Bengal. At least at the Centre.
there is democracy, We are Indian
citizens; you are to protect us, and
protect our citizenship rights. Will
you let the State authorities to play
havoe with the citizens? It is a very
sad day for democracy if that is done.
Do not talk of democracy then. There
mav be any amount of American aid
coming here, but that would not help
us; that would create only another
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South Vietnam here, and that will be
very unfortunate. So, it ig high time
that all the good men in the coun-
try combined to see that democracy is
preserved. That i what Mahatma
Gandhi used to say, while construct-
ing the country into g united whole.
He said all good man should combine
in that task. Every party has good
men, and every party has bad men.
I am one with Acharya Kripalani,
because I followed him when he came
out. He may not know me but I
know him thoroughly, because I had
been for many years in the AICC. At
last, I came out. I am now an Inde-
pendent Member and I represent the
whole of India. I know that T do not
often get a chance to speak; and I
do not go to the Chamber and try
to get an opportunity to speak. Any-
way, I am glad to have had this op-
poriunity to speak today. Now, 1
fee] it my duty to say that, and I here
and now appeal to all good men, ap-
peal to the conscience of all goodmen
here to realise that we are all passing
through a crisis. Let us all combine
—all good men—from any part of the
~ountry, anywhere, and fulfil our task.
If the water in the river is pure and
good, we all drink it, and we accept
the water. Similarly, let us all, good
men from everywhere, remember that
we are facing, and passing through,
a crisis now, and that we are sur-
rounded by enemies. Therefore, we
must see to it that if Bengal lives, our
country lives.

1 would not go deep into it, lest my
time should run short. I weuld only
say this: hold the Chief Minisier of
West Bengal in leash. Otherwise, de-
mocracy will be gone: it will be
finished.

Now, we were told here that the
Defence of India Rules will go and
that the proclamation of emergency
will also be withdrawn. So far, s0
good. But then what happens? The
Chief Minister of West Benga] and
others have their own reasons for re-
taining it, and they are utilising it
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to crush the opposition. I found yes-
terday from the papers that our Prime
Minister went to West Bengal, and
then, somehow or other, she gathered
a picture of West Bengal as painted
by the Chief Minister there  who
sees a Leftist in every bush. So, the
Prime Minister said that this is g dif-
ficult time which has to be faced; and
it was thought that the DIR may
be withdrawn when the Chief Minis-
ters agree to it. But then, by that
time, you ought to realise and see
the chain reactions that are .going on.
You are sitting on a valcano, and so,
at this rate, all democracy will be
finished. Therefore, I beg of you, all
good men, to combine and face the
task, and only then we will be able
to solve the problem and save demo-
cracy.

o TW wANET wifgar : gatswe
"EIET, ST FEEIT FY AR
# faaTad gt GOt &, 9§ ¥
ST WL 1T AT FEEAAT  F
T@AT @ | WA gEEew SR

FIATH
AT I | F w9 A fRaR

oy # Ww dre #Y qraw &7

The Minister of Food, Agriculture,
Community Development and Coope-
ration (Shri C, Subramaniam): For
the year 1966.
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¥ g sk g1 g ¢ AR IT-
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[3r = e @ifga]
& fra feafe & ag wawd =iy
T g Tg FgOr W@y § fr W
1§ FraE ¥ W, oWty @hi

Tro T AR Afgar : § uF I
FEAT A T | Q@I A FE § 0D 39
% IAL AT F1 gferr A o7 @
AT FT IAQAT FT g & forg | Foy
T & g & gfem et 0 o
AW & F7AT ® @ F A€
& OF q19 9T% FL [T 90T §, W
FHRI FTAAT TG AT T ST TF G149
el ¥ fagarw fage w00, q@ awt
T gfow w1 9T

Shri C. Subramaniam: Mr. Deputy-
Speaker, Sir, in spite of the rising
tempers and the anger exhibited on
both sideg of the House, there seems
to be unanimity about one thing in
this House, namely, that we al]l dep-
lore the incidents that had happened
in West Bengal. Nobody is happy
that two innocent children have been
shot at. I am sure that nobody is
happy that poor innocent policemen
have also lost their lives. Nobody is
happy that public property, which be-
longg to everybody, has been burnt
and destroyed. Therefore, I do not
think anybody can say that Members
in this House are heartless and their
hearts do not go to those people who
have suffered, who have lost their
lives and sympathieg to the bereaved
families.
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1852 hrs

[Mr. SPEARER in the Chair.]
Dr. Ranen Sen: Let us move a
condolence resolution.

Shri C. Subramaniam: I am not...

An hon. Member: Yielding.

Dr, Ranen Sen: Do not be a hypo-
crite in this.

Shri C. Subramaniam: Sir, 1 can
also say harsh words, but I do nct
propose to do it.

Dr. Ranen Sen: You have done
worse than that. You have killed peo-
ple.

Mr. Speaker: Order, order. The
debate cannolL go on in thig fashion.

Shri C. Subramaniam: The point for
consideration is this. I am not here to
justify or condemn the action of the
West Benga] Government, which is
constituted under the constitutional
provisions, elected by the people, with
1its own machinery. I am sure that just
as we are capable of taking charge
of our affairs, safeguarding our rights
and interests, the West Bengal As-
sembly is as competent as this House

to safeguard their rights within the
Constitution.  Therefore, T do not
propose to go into the acts of the

West Benga] Government. Nor am 1
going into the allegations made
against the Chiet Minister, who is not
present here to defend himself. I
ao not think it should be my function
to take it upon myself, even though
several hon. Memberg have indulged
1n it, to go outside the provisions of
my jurisdiction, and say something
about what hag happened there.

My fleld is limited and it is with
regard to the food situation in the
country. I take full responsibiiity
for it. Even though it is a concurrent
responsibility, I take full responsibi-
lity, representing as I do the Central
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Government, because the overall situ-
ation is the responsibility of the Cen-
tral Government.

Dr, Ranen Sen: Resign.

Shri C. Subramaniam: Kindly bear
me. You are suggesting to me the
easiest thing which I can do.

Shri  Warior (Trichur):
should not do it only
Hindi agitation.

You
during anti-

Shri C. Subramaniam: 1 know
when to resign and for what cause to
resign. I am not going to take advice
from the Opposition, so fr as resigna-
tion is concerned.

The point for consideration ig this.
With regard to the food situation we
have the overall responsibility and
1 would like this House to appreciate
the situation and also, if necessary,
co-operate with the Government in
meeting the gituation which has arisen
in the country. I would like to put
thig question to the House. Hag there
not been an unusual failure of the
monsoon during this year 1965-66?

Dr. Ranen
same thing.

Sen: Repeating the

Shri C, Subramaniam: Has this
not been the worst year of this cen-
tury? Therefore, there has been de-
creagse in production. As far as rice
is concerned

Shri Warior: If there is failure of
monsoon thig year, the result will be
reflected only in next year's produc-
tion.

Mr. Speaker: Order, order. The
best thing I could do, or rather the
worst thing I could do was to provide
an occasion for discussion. When I
have done that, the Memberg should
listen to the reply. They should not
act impatiently. It ig not parliamen-
tary practice to speak when they get
their turn and then not listen to the
others when they reply to those
points.
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Shri Vasudevan Nair: It is part of

the discussion.

Mr. Speaker: No, it is not part of
the discussion not to allow others to
speak.

Shri C.: Subramaniam: As far as.
rice is concerned, it is estimated that
there is g shortfall, when compared to
last year, of 6 to 7 million tons
throughout the country. Therefore,
the availability of rice, whether it
be West Bengal or any other part of
the country, is limited and it is less
than what it was last year. So, as far
as the Central Government is con-
cerned, it hag to hold the seales even
and see that there is an equitable dis-
tribution, as far as rice is concerned
because it is not only West B-ngal
which requires rice but other parts
of the country also require rice and
we have to make an equitable distri-
bution of rice, taking inte account the
availability of mice.

The highest rice producing State is
West Bengal and during this yecar,
whereas  there has been complete
failure in certain surplus States like
Madhya Pradesh and considerable de-
crease in  production in the surplus
State of Orissa, as far as West Bengal
is concerned—I am not saying that
there has not been a decrease compa-
ratively speaking, the production of
rice is nearer normal than in any
other State. That is the position now.
In this situation, the question is, what
should be the responsibility of the
Central Government to deliver rice
to the West Bengal Government for
the purpose of meeting the situation.

I would like to refer to what hap-
pened during last year. During
last year, 1985, we had delivered
to West Bengal Government 28 lakh
tons of rice from the Central pool.
Now, with this reduction of 8 to 7
million tons of rice and with nearly
normal production in West Bengal,

" can they expect the same guaniity, 2.8

lakh tons, or should there be a reduc-
tiori? That is for the House to judge.
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[Shri C. Subramaniam)

After making a judgment, we thought,
taking into account what has becn
produced in West Bengal, as far as
rice is concerned, it would be equit-
able to give 1 lakh tons of rice from
the Central pool. And that haq been
accepted. This was discussed in the
Chief Ministers’ Conference. It is
not as if the West Benga] Chief Mi-
nister alone was there. All the Chief
Ministers were there. The rice posi-
tion was considered there and a
quota for each State, as far as rice
is concerned, was fixed and that was
accepted as a reasonable quota o be
given to the West Bengal Geovera-
ment.

Shri J. B, Kripalani: The repre-
sentative from that area just now
said that it is not a question of rice
alone. Even the other kind of food
is not available.

Shri C. Subramaniam: 1 am glad
the hon. Membor has mentioned tais.
1 will come to that.

As far as rice is concerned, this
was the quota fixed and it is not
as if it was to be delivered overnight
or in a month. It was also agreed
that it should be delivered during the
course of the year. The demand was
made by the West Bengal Government
that g little more should be delivered
in the first three months. That is why
we have been alloting 15,000 tons and
14,000 tons during February and
March. Apart from this, naturally,
-there is g known deficit, a known gap.
with regard to the tota] availability of
foodgrains. Even then, with regard to
West Bengal, taking into account the
production which happened there, I
have offered to the West Bengal Gov-
ernment, as far as wheat is concerned,
that there is no limitation whatsoever,
that T am prepared to deliver what-
ever quantity is required by them.
Fortunately, for me, wheat is avail-
able. Even though Shri Mukerjee said
that T am a Food Importing Minister,
T am prepared’ to say that today the
country has been saved from a great
catastrophe, whatever might be the
malign against me, and it is because
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of the imports that the country has
been saved. It is because of this I
am able to make the promise not only
to the West Bengal Government but
also to the Maharashtra State which
is suffering under great scarcity and
1 am also able to make the promise
to the Gujarat State which is the
worst-hit area in the drought period.
Ag far as wheat is concerned, I am
prepared to deliver it to whatever ex-
tent is necessary. In February, we
pumped into the market 800,000 tons
of wheat and this month we are de-
livering to the State Governments
900,000 tons of wheat. I have promis-
ed to give, in the lean months, at
least 1 million tons of wheat every
month, about which the Prime Minis-
ter spoke. This has been  possible
even though Mr. Mukerjee and his
Party may be objecting to the arri-
vals from the U.S.A. It is mainly be-
cause we are able to get this wheat,
we have been able to manage the
situation. I would like the hon. mem-
bers to consider as to what would
have been the situation if this quan-
tity of wheat was not available with
us to throw into the market at the
rate of 800,000 tonnes and one million
tonnes. Even now there is s much
of scar about hunger, about scarcity.
What would have been the situation
if we had not arranged for the im-
port of this? (Interruptions). Hon.
members accuse me. I am preparcd
to take any blame but I wil] have
the satisfaction, this Government will
have the satisfaction, that in one of
the worst years, we were able to
save the country from famine and
from starvation. There is no doubt
about it. The future history will show
that (Interruptions).

19 hrs.

Shri Ranga: The United States has
given a gift to the whole of the Indian
nation and not to thig Government.

Shri C. Subramaniam: And the
posterity will agree (Interruptions)
that this action was timely and with-
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out this perhaps one of the greatest
human tragedies would have taken
place in our country. I have no doubt
about this. (Interruptions).

st wg fomd : oy 3w ¥ i
sareT AT 937 A F § ?

ot fer qzAmw (wrEER)
W FEE T T qEd Q)
@

Shri C. Subramaniam: The next
point is with reference to the pro-
eurement policy of the West Bengal
Government, for which I am also con-
currenily responsible; I do not want
to disown the responsibility. As far
as that is concerned, I can very well
understand Mr. Ranga  protesting
against that because he is a believer
in free trade; he does not believe in
control.

Shri Ranga: Not free trade; but
regulated trade.

Shri C. Subramaniam: He wants
complete freedom for ‘traders....

Shri Ranga: I say, regulated irade.

Shri C. Subramaniam: ..and wants
the market conditions to operate. I
can very well understand his philoso-
phy. If I have understood the poli-
cy ...

Shri Ranga: I have a right to de-
fend myself and not to be misrepre-
sented. I say that I do not stand for
free trade; I stand for regulated trade,
but not controlled trade as he is hav-
ing now.,

Shri Bhagwat Jha Azad (Bhagal-
pur): Uncontrolled trade is free
trade.

Shri Ranga; I want the whole

India to be treated as one umit and
not as different bits.

Shri €. Subramaniam: If 1 have
understood the policy, the food policy,
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which the Communist Party was ad-
vocating and if I have understood the
resolution passed by the Praja Social-
ist Party which was read out in the
other House by the leader there ...
(Interruptions).

4350

An - hon.
cousins.

Shri C. Subramaniam: I know. It
is not for me to decide the dispute
between the Opposition parties; they

Member: Both are

may decide it amongst themselves.
(Interruptions).
Shri Warior: When they decide to

have a dispute, we will decide our
disputes.

Shri C. Subramaniam: The point
for consideration js this. If I have
understood the resolution of the PSP
Party, they are for monopoly procure-
ment. Either they understand what
are the implications of the monopoly
procurement or they do not. Mono-
poly procurement would mean this, If
you want to have monopoly procure-
ment, there should be not only State
zone, not only district zone, not only
tehsil zone, but each village has got to
be a zone; otherwise, there cannot be
monopoly procurement, That is why
when the Communist Party says or
the PSP says, “abolish the zones; the
whole country should be one”, I am
really unable to understard ‘how
monopoly procurement and abolition
of zones and of all controls could go
together, (Interruptions).

Shri Surendranath Dwivedy: He has

a wrong conception of the entire
thing.
Shri C. Subramaniam: [n West

Bengal what has been undertaken is
monopoly procurement . . .

An hon, Member: In West Bengal,
there is no monopoly procurement.

Shri C. Subramaniam: ..to which
the Communist Party is pledged and
to which the PSP is pledged; but I
can tell you that, while these parties
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had been advocating this, I had my
own doubts whether a complete
monopoly procurement would be suc-
cessful or not, but still we wanted to
take the risk; in view of the fact that
all the people were pressing me, I said,
“all right; let me try it fully” and it
is on this basis that I have been giv-
ing the full backing to the West
Bengal Government that it should be
tried fully, honestly and sincerely
and see whether monopoly procure-
ment is possible or not, But, unfor-
tunately, the very advocates of mono-
poly procurement have created diffi-
culties now and are saying that mono-
poly procurement should not be
attempted, and, therefore, they have

advocated a policy that the zones
should be . . .
Shri Surendranatp, Dwivedy: The

peasants are denied of the actual price;
the hon, Minister forgets that.

Shri Vasudevan Nair: If the Gov-
ernment are serious about procure-
ment, let them agree to that. (Inter-
ruptions).

Mr. Speaker:
in this manner,

We cannot carry on

Shri Vasudevan Nair: I am saying
this not for debate, but if they are
prepared to have monopoly procure-
. ment, let them agree to this . . .

Mr, Speaker: If we carry on in this
manner, then even the Reporters
would not be able to take down what
is happening here.

Shri Vasudevan Nair: Does he sin-
cerely want monopoly procurement?

Mr, Speaker: Hon. Members should
listen to the hon, Minister. He is not
yielding, and, therefore, hon. Mem-
bers should be patient now and listen
to him,

Shri ©C. Subramaniam: Even now,
the procurement which has taken
place is nearly 5 to 6 lakhs tonnes of

MARCH 8, 1966 West Bengal (Adj. M.) 4352

paddy, and, therefore, they have got
with them about 3 to 33 lakhs tonnes
of rice in stock, and they are intro-
ducing on a large scale statutory
rationing and modified rationing to
cover the entire urban areas and the
entire non-producing areas and small
producers also. This is one aspect of
it. Unfortunately what happened was
this, When this trouble arose in West
Bengal, as a matter of fact, immediate-
ly, I phoned up the West Bengal Chief
Minister and asked him whether I
could help him in any way, and the
frank answer that he gave was No
Food Minister can help me; it is a
political question here; they want to
flght out political battle here. There-
fore, no Food Minister can help me.":
This was the reply I received on the
phone from the Chief Minister of
West Bengal.

o T AAIET wfgan : T
I gl & % g wIRa gram I
T FAL TGAT ATET § |

Shri Surendranath Dwivedy: The
hon. Minister admits that through
procurement the West Bengal Govern~
ment have in their possession about
3 lakhs tonnes. How is it then that
these districts were not given rice?
Can he explain how this has happen-
ed in spite of the fact that they had
stocks?

oft wg g« T F T
¥ e & Hell WIRG gREAT T[T F
FATY TEAT ARy § )

Shri C. Subramaniam: What I am
suggesting is this. It is not a question
of any failure on the part of the Cen-
tral Government,

Shri Ranga: Of course, it is,

Shri C, Subramaniam: As far as I
am concerned, I am saying this. The
Chief Minister of West Bengal is cap-
able of taking care of himself in his
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own forum and it is not necessary for
me to defend him.

Shri Daji: We are indicting the
Centre for their failure,

Shri C. Subramaniam: As far as the
Central Government is concerned,
<certainly they can use the Food Minis-
ter particularly as their target, be-
cause he is the easiest target today
in view of the fooa shortage and the
difficulties. But that is quite a differ-
ent thing altogether.

So far as the Central Government
are concerned, I am prepared to say
in all conscience, that there has been
absolutely no failure at all, and there
is no question of letting down either
‘the West Bengal or even the Kerala
Government or any part of the country
today. We are trying our best to
difficultics. But that is quite a diffe-
rent thing altogether,

ot fem qeaTaw : wEEy wE
g ure forder &

Shri Indrajit Gupta:
the West Bengal

What about
Finance Minister’s

Shri C, Subramaniam: To the
greatest extent possible, we are try-
ing to rclieve the distress of the
people; we are distressed at human
misery coming in on any large scale
anywhere, and as long as jt is my pri-
vilege to hold this portfolio I shall
always try to see that scarcity condi-
‘tions do not prevail and we tide over
the distress as best as we can.

Shri H, N. Mukerjee: Theic is one
other matter which Shri  Indrajit
Gupta referred to. The Finance Mina
ister of West Bengal has gone on re-
cord as having said, and the Legisla-
tive Assembly proceedings would also
show, that he has complained about
one thing. Shri Indrajit Gupta re-
ferred to that . . .

1887 (SAKA) West Bengal

(Adj. M)
To TN WY wifgay :  frawt
qFR 99 @ § Ffee w@ ow
o1 wigw et & ?
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ot WTTIR HT WUARE 0 FEE
F I

Shri Indrajit Gupta: Shri C. Subra-
maniam said that from the Centre
there was no matter in which they
had lapsed in the matter of giving
assistance, Does he not know that
the Finance Minister of the State
Government, Shri Shaila Mukerjee
has complained on the floor of the
State Assembly that the financial as-
sistance which was promisedq by the
Central to enable the State (Govern-
ment to carry out their procurement
operations had not been forthcoming?
It was published in the press. How
does the hon. Minister say that the
Central Government were not com-
mitted in any way?

Shri C. Subramaniam: The neces-
sary financial assistance for carrying
on procurement has beem provided
and is being provided and will be pro-
vided,

o Trr wAYET Mg : WW WAy
g ¥ faege s A faar w1
ara 1 s ol &1 A, Bz Y, Aty
¥ ey A fast i1 & AT qEwd

it Ho HYo TAWI : USTH AZRA,
# ¥ 5T Al #Y AT | FATR fae A
S & o gET qaY S A qGT AT
# 7R oIy a9 F faers wey
S dw Y | AAT qTAR AT 91 I
ZaTt AT & ATE 7 Y A gE
¥ wEredy ot A AT gw X oA oAt
% dw fed 7 37 & fAy oo 3w T
SaTE FATY 7 et ¥ ALY aFT @iy
7R forgeam & wy frt T ®Y
qer 57 fzar, dT g AT fedt w7 &
ara 79 X 7 ofow F7 R A FE
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[t qo o FwAT]
T ¥ R A0 HY €T AgY Q|
N dgmferw faa s Fomem ¥
5 & F21 91 % B w2t 1 Joorg
G I A AH ¥ G T § AR
IO AT 27 AR WY AW FT QR §,
a9 F §E & AT FA 17 2 7w A/
S FT FQM | AW QA A
& W & ¥ AT | 73 AEE {4 A
fr aiigre & T # oq T Twrs
T A W ¥ T Ayl W gea v
TWT AT AT ¥ AqTAA A AT Ay
BT T, AF A1 T a1 F1E HWyeT qAT™
AO F OTR AR qT | AT FTETHET
AT g F afifeafa & gar @
T q1 TR TG G F qERIR F
I T, JifE 5% AR 41 5 5%
NI IRt 9T TWT GAT 947 W +qraw
F qEart &1 g 7 af @
qW % g A § &8 S Ag
faert | e @ o & T 8 w1
A AT fmar g vaE Fa
TR 9T AL AT IgwT FE fAr
IS A1 i Al ST 7 Y &7 | q@ A
& TEE ¥ | T AT a6 ¥ g
wat ot A, faawr oq gAAT 9gy 4@,
FTHT BT THTT FT 3L g€ wAmarT ¥
F1 f dma a7w 10 aE AN
EEATS FT JFTAAT FHOT W AFAY
gIfem WY ST arg g ave ¥ 0
MEqE "ERA, 10 A T 4G & )
UF g AT A qG JwAT g,
IO TTH T AGE BT ATE A,
feux 9 A =1 qwa ¥ fewey
7 gfedn s g | WX q¢ T
g f& Fawar Tada &1 439 I=@T
A JTEN | AT TN, T F BE BT
FEF 14 9 F AT 15 JIA F G|,
& JEA T GA TY F IR qE@ N
T §Y, W S T Y HE A9
gy g1 & q e g gwe anwd
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# A ¥ 918 F1 AR N w7 3w
e &7 QA ¥ fAr

U W1y A3
Fgi @ fRar g

gY 43 ®

St ®o Hlo awWl : F IaT §
N FS FAF F g AT &

weaw WEIW ;. AT A qIq
A

st "o Ao TRAT : & TeI(T HafY oY
¥ 73 fra e oo A g fe smar &
ww F f9g T0F ¥ 721 ¥ qew A5y
{ OF qoAfaE wEEr a9 v g,
IR TR IR AINZ | 37
T TL ALY fF 5T 0% wrewr wy
ary foan s | @iz ¥ foay dfsx
§ 9T F1 AT FAST A W 7199 F
AT G | IAT W X A7 AT FT
¥ AT AT T acT T A IET
FHET G AT Y, T AR T
TET FATATT A& AT 7 IT #/7
wifer agt q@g oF | F@r aTA-re
TG AT A | AT AT AR F [ et
grad & & o wrdo m=o Ft
TER @A & fad, fo Ao wo
T wEd A9 g ¥ @ F fa, ¢
grfaq & % a7 fF o 7o w0
& far s 4G 9, T
wET &, dmEr § wam AR qgA
FT, To41 F ABT JTA F I §,
@ & guAdr g i 9 qF s
wgar g | # a1 gmar § 5 owR
%€ ¥ AN qF & ) qwra A A
AT T TG F ww fF oo 3w
wfews & &, g7 g7 FT &9 I
fom qmer 3 g #1 g fear Iy
e & §wa, faw e ¥ @e
fear oifsearY oTPRw ¥ gEA, Aol
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N A w7 ggal F oaer qfeat
3 T, 3R VI a=9 Bl a9 &7
g3 A1 g frgfen §=2 o fd el &
AT ag AT AT FT qIY A& 34T |
st I a1 B, I9 q 9€ g
18, 19 81 &Y I & g, IAT 7€ &
gt fax arfr a8 w58 gifawe o=
ah, frardt A, W far—% 71
femTiT =EAT § WOR g W St a0
fr wa ofirgR F w2 Tagw gu AT gt
wrafor g€ @ IFA ag ara @ TE
fw .

“No judicial enquiryesis necessary”
Ffra aw ae ¥ g g W 3w
TEEd Tad # fae wmE ar
gfm & QRS ¥ ait § 5§ A €
TR TAT, ¥ KT AT qAfAT Foan
¥ g wd T 1 gafy & A
atgat § fr A oww gEw ¥
a7 ? fegr W ) 7 T A
[T AT T T AEEIT AT I AT
A | WY qE HRTAT FA AG AT
arEd | & qg wefr ST F qeAT qTRAn
g fr e aifaariee #1 T3, e &
R TE ¥ o7 Jeew gl, §q 7
fref-aef THEY, STAT AR AT AT AE
IY FowaEre A A, FAT IH Afear
ary &, F1 qaEEe JX I ) ag
FTAS goar e qafge =% 99 &
1T WETRT A OT A TE AT AT
FE FE oW F AT 43 FETE A
wot qIE TR, G A AT 1T TE |
9 F e A1 I 97 fory @Y S WY

ar foar wmd 1 srw gl SRl &

AT 97 AT ATEIT G TET 8§,
g 91T T om0 e
¥ R & T s ¥ fr gamarfe
IgAT F R 9T gmd gH @dY
gt & | wemey wEEy, w AW ¥ A
g % mo a7 GBI F oA T Ay
w g fr mgi o swafar syt

PHALGUNA 17, 1887 (SAKA)

West Bengal

(Adj. M.)
TT g9 A &Y | T 9E ¥ 99 W27 &
FMT ¥ 9 g7 g9 A FWG A A7
at fr ety s gt 1 gt gfafadt
& agE wiwew ¥ T fr sereEt
F= 7Y 1 weTEE wiw A gf wife
UT T TATE & U9 ¥ NGed 9%
T ¥ HT gEN gIE 50, 60 FATG
THTT FY owar ot | F wngen § fr
AT THEIE FT AT A O ATE &
w8 M7 gAY aE FmA F qwiw
HOT T 1 TR TIETR A qT A1
/O ATAT TSI FIAT GHT AN HIA
d1 WIS ST 919 gV 1 WY gt AT
i ey ¥ sFTaE Teem wgy §
Ia Wt & Tgm fr wwr afeqr, w=
FOAT H/T AAAAT g &7 Aqaqv
LAl

st forw AW (@iEt) oW Ay
FE FEEE |

"o wWro wawi : ¥ =Y fux
ainigw & rgm fr g @@ A ad
A | AR @Y
ST IF FY OGHfGT AFAT qqNAT
TAT ) WIAE I IET IAT RW F Y,
o ¥ Y 1 ag SAT 7T EEd
T 7 T Ty A § 1w A F
NT ¥ AT Fo wrEo AT F AW 7
¥ QI FF FIferw 7 I /T A
or A7 F A q@AT TR | WA
gAT g3-as Al ¥ g wrEw
TAT fgeTaT 99 FY AT d@ TV
oY AT FY A ATH TTAT 2, I FY
gr A ¥ fgAtgaa ) fmE
Tt ¥ 5 9T gw Ami A Teefa
Y forerr &, fage o d@Er SN
ag st e 91 fr T wwew ®
Fq7 F1% W) qTATT 9, g7 AG AT
¥ 397 WTET Y, I9 97 TIONIT AT,
1 IF FTEIT 1 FEHART W FEI
w5 & | W@ ag ey W1 §7¢ 6
FETTET |
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o T wAGT Wfgar ;. wEaw
AQRT, qA FUT AT gY T °F
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I 1 AT AT QAT | wrew TR

AR F A g7 3TN &1 fear ma §
wEEIgF A A afr & s aw
sfoe sufer sfe faq aaw fear a1

Division No. 5]

Badrudduja, Shri
Bagri, Shri
Banerjee, Shri S.M.
Chatterjee, Shri H.P.
Chudhuri, Shri Trdib Kumar
Daiji, Shri
Deo, Shri P.K.
Dwivedy, Shri Surendranath
Gulaghan, Shri
Gupta, Shri Indrajit

Abdul Wahid, Shri T.
Achuthan, Shri

Akksrama Devi, Shrimati
Alagesan, Shri

Ankineedu, Shri

Azad, Shri Bhagwat Jha
Bajaj, Shri Kemalnayan
Balmiki, Shri

Barua, Shri R.

Barupal, Shri P.L..
Basappa, Shri,

Bhagat, Shri B.R.
Bhattacharya, Shri C.K.
Brajeshwar Prasad, Shri
Chakraverti, Shri P.R.
Chanda, Shrimati Jyotsna
Chandrabhan Singh, Shri
Chandrasekhar, Shrimati
Chaudhuri, Shrimati Kamale
Chaudhuri

journ.”

g . 8 AW AT 1941 & ofr w7 why
fer afq safed qer &

Mr, Speaker: The question is:
“That the House do now ad-

Lok Sabha divided:

AYES

Gupta, Shri Kashi Ram
Gupta, Shri Priya

Kar, Shri Prabhat

Lahri Singh ,Shri
Limaye, Shri Madhu
Lohia, Dr. Ram Manohar
Mahato, Shri Bhajahari
Maurya, Shri

NOES

Jena, Shri

Jyotishi, Shri J.P.
Kamble, Shri
Keishing, Shri Rishang
Khan, Dr. P.N.
Kotoki, Shri Liladhar
Krighna, Shri M.R.
Lalit Sen, Shri

Laskar, Shri N.R.
Laxmi Bai, Shrimati
Majithia, Shri
Malaviya, Shri
Malhotra, Shri Inder J.
Maanen, Shri

Mandal, Dr. P.
Maniyangadan, Shri
Mchrotra, Shri Braj Bihari
Mehta, Shri J.R.
Mehta, Shri Jashvant

Chavan,
Chuni Lal, Shri

Das, Shri B.K.

Das, Shri C.

Dighe, Shri

Dixit, Shri G.N.
Dubey, Shri R.G.
Dwivedi, Shri M.L.
Guha, Shri A.C.

Hansda, Shri Subodh
Hem Raj, Shri
Himatsingka, Shri
1qbsl Singh, Shri
Yadhav Shri M. L.
Jadhav, Shri Tulshidas

Al Shrimati
Mirzn, Shri Bakar Ali
Misra, Shei Shyam Dhar
More, Shri K.L.

Nanda, Shri

Naskar, Shri P.S.

Nayar, Dr. Sushila
Niranjan Lal, Shri
Pandey, ShriR.S.

Pandit, Shrimati Viiay Lakshmi
Patil, Shri T.A.

Pattabhi Raman, Shri C.R.
Pratap Singh, Shri
Raghuramaish, Shri

Rui, Shrimati Sahodra Bai

Muhammad Ismalil, Shri
Maukerjee, Shri H.N.
Murmu, Shri Sarkar
Nair, Shri Vasudevan
Patnayak, Shri Kishea
Rangs, Shri

Reddy, Shri Eswara

Sen, Dr. Ranen

Swamy, Shri Sivamurthi
Warior, Shri

Raj Bahadur, Shri

Ram Subhag Singh, Dr.
Ram Swarup, Shri

Rane, Shri

Rao, Shri Jaganatha

Rao, Dr. K.L.

Rao, Shri Krishnamoorthy
Rao, Shri Muthyal

Reddi, Dr. B. Gopala
Reddy, Shri Linga

Roy, Shri Bishwanath
Sadhu Ram, Shri

Sshag, Dr. S.K.

Sahu, Shri Rameshwar
Samanta, Shri S.C.

Saraf, Shri Sham Lal
Satyabhama Devi, Shrimati
Shah, Shri Manubhai
Sharma, Shri D.C.
Sharma, Shri K.C.
Shastri, Shri Ramanand
Sheo Narain, Shri
Shinde, Shri

Shukla, Shri Vidya Charan
Siddnanjappa, Shri
Siddhiah, Shri

Singha, Shri G.K.

Sinha, Shrimati Remdulari
Sinha, Shri Satya Narayan
Subbaraman, Shri
Subramaniam, Shri C.
Sumat Prasad, Shri
Swaran Singh, Shri
Thomas, Shri A.M.
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Tiwary, Shri D.N.
Tiwary, Shri R.S.
Tyagl, Shri

Uikey, Shri

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jag-
jiwan Ram): I have made a mistake
and voted “Aye”.

Mr. Speaker: That will be corrected.
The result of the division is : Ayes 28,
Noes 113.

The motion was negatived.

19:24 hrs,

RAILWAY BUDGET—GENERAL
DISCUSSION—contd,

Mr. Speaker: Shri Seho Narain,

PHALGUNA 17, 1887 (SAKA)

Upadhya, Shri Shivs Dutt
Venkatasubbaish, Shri P.
Vidyalankar, Shri A.N.

West Bengal
(Adj. M)
Ulrbhadra Singh, Shri

Vyss, Shri Redhe lal
Yadava, $hri B.P.

4363

oY forw wroww ;. genw wQw,
? oo w1 agr o g ek
AT 9T QI wd QT F Q@ oA
T | @ fag & are eeam
FATE |

weay AERE ;W WIS X AT
T
19.25 hre.

The Lok Sabha then adjourned #ill
Eleven of the Clock os Wednesday,
March 9, 1966/Phalguns 18, 1887
(Saka).
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